Committee report on the orders of the Hon’ble National Green Tribunal,
South Zone, vide Item Nos.3 to 11 in OA No.114 of 2020 to OA No.122 of
2020 Dt:10-6-2021

It is submitted that in obedience to the orders of the Hon’ble National
Green Tribunal, South Zone, Chennai in OA No.114 of 2020 to OA No.122 of
2020 Dt:10-6-2021, on 03-07-2021 under the chairmanship of Sub Collector,
Gudur, a meeting has been conducted with the following line departments who
are regulators in regulating unauthorized shrimp culture in Pittvanipalli,

Ranganadapuram and Padartivarikandriga Villages

. Fisheries Department

. Police Department

. A.P. Pollution Control Board
. Revenue Department

. Ground Water Department

. Agriculture Department

. Irrigation Department

. Electricity Department
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. Panchayat Raj Department

In the said meeting directions had been issued to the concerned
departments to take necessary steps in order to comply the orders of the
Hon’ble National Green Tribunal, South Zone, Chennai and finally directed to
file individual action taken report department wise on or before 1-8-2021. In
continuation to the above meeting an another meeting was also conducted to
review the progress on the action taken by the individual departments on 5-8-
2021 as well as on 18-8-2021.

Accordingly all the line departments had submitted their action taken
reports on the unauthorized shrimp cultures in Pittvanipalli, Ranganadapuram

and Padartivarikandriga Villages of Chittamur Mandal.

The Fisheries Department along with the Police, Revenue, Electricity and
Ground Water, Agriculture, Panchayatraj and Irrigation departments inspected
the subjected villages and noticed that there are totally 135 farmers are
cultivating unauthorized shrimp culture in an extent of 139.96 Hectors in three

villages of Chittamur Mandal.

Accordingly notices were issued to the concerned farmers by the
regulating departments ie., ( Fisheries as well as Electricity) on the

unauthorized ponds as well as illegal electrical connections. Aggrieved on the




above notices some of the farmers had approached Hon’ble High Court of

Andhra Pradesh with a request to stop the demolition activity.

Since the orders of the Hon’ble High Court are pending on the above Writ
Petitions, they were not demolished. After excluding the said court pending
cases, unauthorized ponds in an extent of 110.08 Hectors covering 175 ponds
belongs to 119 farmers were got demolished by the Fisheries Department under
the protection of Police Department by imposing 144 Section in the area. In
addition, the unauthorized Electrical service connections of 66 nos. in the said
ponds were disconnected by the Electricity department. An abstract showing

the status of the demolition of the aqua ponds is submitted below:

ABSTRACT
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1 | Pittivanipalli 80 | 57.77 | 102 | 2 | 5.02 |14 | 17| 15.17 | 32| 99 | 77.96 | 148
2 | Padarthivarikandriga | 10 8.77 12 | 7 | 898 | 15|11 | 9.86 | 16| 28 | 27.61 | 43
3 | Ranganadhapuram 29 | 4354 | 61 [11|2763|37| 0 0 0| 40 | 71.17 | 98
Total 119 | 110.08 | 175 |20 | 41.63 |66 | 28 | 25.03 | 48 | 167 | 176.74 | 289

Abstract showing the disconnected electrical service connections to the
unauthorized aqua ponds is submitted below:

S1.No Name of the Village 12?522251::15:;
1 Pittivanipalli 39
2 Padartivarikandriga 6
3 Ranganadapuram 16
TOTAL 61

Photos showing the Demolishing Activities are hereunder




Further 96 tube wells which were in said unauthorized aqua ponds were
brought in to not useful condition by disconnecting the electrical supply to
those tube wells by the Ground Water department. The Government land
involved in the said unauthorized ponds were taken possession by the
Tahsildar, Chittamur and subsequently sign boards have been erected in the
said Government land mentioning the said land is a Government land and

necessary action initiated in the trespasses.

It is further submitted that in the above three villages aqua ponds
discharges the waste water into Royyalakaluva, Yetigunta Kaluva and
Palamadugu Kaluva.

Regarding Royyakaluva is a distributaries of Swarnamukhi river which
off takes from Swarnamuki River near Vemuguntapalem Village in Naidupet
Mandal and finally merges with salt water creak of Pulicat lake.

Regarding Yetigunta kaluva is a distributoary of Pulikaluva ( Mallam
tank supply channel ) and it feeds the agriculture fields in Pittivanipalli,

Padarativarikandriga and Ranganadapuram Villages in Chittamur Mandal.

Regarding Palamaudugu Kaluva is a drain channel that carries excess
flood water from Pulikaluva ( Mallam Tank supply channel) and it merges with
Royyalakaluva. Further Pulikaluva (Mallam Tank Supply Channel) which takes
off from Mallam Anicut constructed across Royalakaluva, is the only source to
Mallam Minor Irrigation tank.

It is submitted that as per the action take report of the Irrigation
Department it has stated that the waste water of aqua ponds are discharging
waste water into Pulikaluva ( Mallam Tank supply channel) through which
entering into the Mallam Tank.

Therefore estimations were prepared for construction of regulator across
Pulikaluva ( Mallam Tank supply channel) to divert waste water from Aqua
ponds into Palamaduguvagu in Chittamur Mandal which is a drainage channel
and accordingly proposals amounting for Rs. 30 lakhs was submitted by the
Irrigation authorities to the District Collector, SPSR Nellore and the work will

be initiated soon after getting the administrative sanction.




It is further submitted that as per the soil sample tests results which
were conducted by the Agriculture Department, it has been observed that there
are totally 31 soil samples were collected in the agriculture fields which are
adjacent to the aqua ponds in Pittivanipalli, Ranganadapuram and
Padartivarikandriga Villages of Chittamur Mandal and reported that 29 sample
results are in the range of 0.2 to 1.5 EC, only 2 sample results are critical for
germination which are having 3.7 and 3.9 ( Electrical Conductivity ) and only

one sample is injures to crop which is having 4.6 ( Electrical Conductivity ).

It is submitted that as per the recommendations of the scientist, the
suitable reclamation to those three samples as application of Farm Yard
Mannure ( FYM) and growing of new manure crop to the samples containing
ECs 3.7 and 3.9 and application of lime @ 135 Kgs per acre to the sample
containing EC 4.6

Further as per the action taken report of the Agriculture Authorities, it
has been evaluated that as per the crop cutting experiment results for the past
oS years, there is no yield loss to the paddy fields in the subjected areas. By this
it is clear that there is no loss to the paddy fields in the subjected villages and
regarding the three samples which are having EC above 3.7, awareness will be

created among the farmers as per recommendations of scientists.

It is also observed that regarding drinking water there are no open well
or borewell water is being used for drinking water purpose in the Pittivanipalli
Village and the drinking water is supplied through borewell point situated in
Chittamur village to the Pittivanipalli Village and the said pipe line is not
passing through the prawn culture ponds. Further it is observed that there is
no pollution for drinking water in Padartivarikandriga Village and
Ranganadapuram village and further noticed that the aqua ponds are at a
distance of the 3km from the habitations which are within norms guided by the
Coastal Aqua Culture Authority.

Further as per the report of the Divisional Panchayat Officer there are
no allegations received against the contamination of drinking water or quality
of drinking water supplied in the said villages of Chittamur Mandal.

Samples were collected from the Mallam tank & its surrounding

villages on 25.06.2021. The analysis results are tabulated below:

Point of Samples collection Parameters Value
PH 6.99
Royyalavagu, Near Thagethamma Total Suspended Solids 12
temple, Mallam (V), Chittamur (M) (TSS) in mg/lit
Total Dissolved Solids 14322
(TDS) in mg/lit
Chemical Oxygen Demand 44
(COD) in mg/lit
Biochemical Oxygen 8.4
Demand (BOD) for 3 days @
27°C in mg/lit




Palamaduguvagu, Pittuvanipalli (V),

PH

6.87

Demand (BOD) for 3 days @
27°C in mg/lit

Chittamur (M). Total Suspended Solids 10
(TSS) in mg/lit
Total Dissolved Solids 13194
(TDS) in mg/lit
Chemical Oxygen Demand 36
(COD) in mg/lit
Biochemical Oxygen 7.0
Demand (BOD) for 3 days @
2709C in mg/lit
Mallam tank at Thunadalu, Gd Road, | P! 7.23
Nidigurthy Road, Mallam (V), Total Suspended Solids 18
Chittamur (M). (TSS) in mg/lit
Total Dissolved Solids 5336
(TDS) in mg/lit
Chemical Oxygen Demand 40
(COD) in mg/lit
Biochemical Oxygen 8.2
Demand (BOD) for 3 days @
27°C in mg/lit
Mallam tank near pH 7.32
Jalagarthipalem(Nagarukomma Total Suspended Solids 16
Temple), Nidigurthy Road, Mallam (TSS) in mg/lit
(V), Chittamur (M). Total Dissolved Solids 5487
(TDS) in mg/lit
Chemical Oxygen Demand 36
(COD) in mg/lit
Biochemical Oxygen 7.0
Demand (BOD) for 3 days @
279C in mg/lit
Zomaral tank, Mallam (V), Chittamur | PH 7.65
(M). Total Suspended Solids 20
(TSS) in mg/lit
Total Dissolved Solids 1318
TDS) in mg/lit
Chemical Oxygen Demand 52
(COD) in mg/lit
Biochemical Oxygen 9.4
Demand (BOD) for 3 days @
27°C in mg/lit
Etigattukaluva, PH 7.76
PedhavarthivariKandriga (V), Total Suspended Solids 16
Chittamuru (M). (TSS) in mg/lit
Total Dissolved Solids 12587
(TDS) in mg/lit
Chemical Oxygen Demand 32
(COD) in mg/lit
Biochemical Oxygen 6.8
Demand (BOD) for 3 days @
279C in mg/lit
Puli kaluva at Muttumbakam (V), | PH 7.05
Vakadu (M). Total Suspended Solids 12
(TSS) in mg/lit
Total Dissolved Solids 4861
(TDS) in mg/lit
Chemical Oxygen Demand 28
COD) in mg/lit
Biochemical Oxygen 5.2

Samples from Aqua ponds which will be discharged into the channels
after completion of the aquaculture activity:




Aqua pond of ParriRavanaiah, | PH 7.09
Pittuvanipalli (V), Chittamuru (M). | Total Suspended Solids 12
(TSS) in mg/lit
Total Dissolved Solids 18300
(TDS) in mg/lit
Chemical Oxygen 28
Demand (COD) in
mg/lit
Biochemical Oxygen 5.8
Demand (BOD) for 3
days @ 27°C in mg/lit
Water sample collected at Puli PH 7 .08
kaluva, Hear Plituvanigalli Total Suspended Solids 14
Chittamur (M). (TSS) in mg/lit
Total Dissolved Solids 4990
(TDS) in mg/lit
Chemical Oxygen 32
Demand (COD) in
mg/lit
Biochemical Oxygen 6.6
Demand (BOD) for 3
days @ 27°C in mg/lit
Aqua pond of Hemanth Reddy, | PH 6.91
Pittuvanipalli (V), Chittamur (M). | Total Suspended Solids 10
(TSS) in mg/lit
Total Dissolved Solids 11309
(TDS) in mg/lit
Chemical Oxygen a2
Demand (COD) in
mg/lit
Biochemical Oxygen 6.4
Demand (BOD) for 3
days @ 27°C in mg/lit
Aqua pond adjacent to the Puli | PH 7.43
kaluva, Pittuvanipalli (V), | Total Suspended Solids 18
Chittamur (M). (TSS) in mg/lit
Total Dissolved Solids 5569
(TDS) in mg/lit
Chemical Oxygen 36
Demand (COD) in
mg/lit
Biochemical Oxygen 6.8
Demand (BOD) for 3
| days @ 27°C in mg/lit
Sample collected from Aqua pond | PH 67l
| of Mahesh Reddy, Muttumbakam | Total Suspended Solids 16
| (V), Vakadu (M). (TSS) in mg/lit
Total Dissolved Solids 5922
(TDS) in mg/lit
Chemical Oxygen 24
Demand (COD) in
mg/lit
Biochemical Oxygen 5.0

Demand (BOD) for 3
days @ 27°C in mg/lit




Ground water samples:

Bore well water sample collected | PH 7.65
ZP high school, Mallam (V), | Total Suspended Solids 8
Chittamur (M). TSS) in mg/lit
Total Dissolved Solids 1410
(TDS) in mg/lit
Chemical Oxygen Demand 16
(COD) in mg/lit
Biochemical Oxygen 2.4

Demand (BOD) for 3 days @
279C in mg/lit

Bore well water sample collected | PH 6.72
at Ranganadhapuram Panchayat, | Total Suspended Solids 10
Pittuvanipalli (V), Chittamur (M). | (TSS) in mg/lit
Total Dissolved Solids 880
(TDS) in mg/lit
Chemical Oxygen Demand 16
(COD) in mg/lit
Biochemical Oxygen 2.6

Demand (BOD) for 3 days @
270C in mg/lit

Bore well water sample collected | P! 7.18
at Muttumbakam (V), Vakadu (M). | Total Suspended Solids 6
(TSS) in mg/lit
Total Dissolved Solids 4608
(TDS) in mg/lit
Chemical Oxygen Demand 16
(COD) in mg/lit
Biochemical Oxygen 2.4

Demand (BOD) for 3 days @
27°C in mg/lit

Bore well water sample collected | PH 7127
at Anganwadi primary school, | Total Suspended Solids 8
Chittamur (V & M). (T'SS) in mg/lit
Total Dissolved Solids 1835
(TDS) in mg/lit
Chemical Oxygen Demand 12
(COD) in mg/lit
Biochemical Oxygen 2.2

Demand (BOD) for 3 days @
27°C in mg/lit
The aqua ponds are located in the Aqua Zone earmarked by the

Government of Andhra Pradesh. Hence, the Committee humbly submit the
Hon’ble National Green Tribunal that the environmental compensation may not
be imposed on the aqua ponds as since there is no yield loss to the agricultural
fields.

Further, it is required to stop the discharge of saline water into
the fresh water bodies. Accumulated salts if any in the water bodies will get
diluted during the rains/ floods. Puli kaluva is the main feeding channel for
Mallam tank. The flow in this channel will be high during rains/ floods. In the
remaining period, flow will be very less and some of the aqua ponds discharge
their wastewaters into the Puli kaluva.

To achieve this, a regulator need to be provided at a suitable
location to divert water during non-rainy days to Palamadugu Vagu to facilitate
discharge of saline water into Sea. Accordingly, the Irrigation Department
already submitted their estimations for construction of the shutters at Puli
Kaluva to divert the aqua wastewater to the Palamadugu drainage channel

during the non-rainy days.




It is further submitted that regarding the progress of the

recommendations

a)

d)

g)

All the electrical connections in unauthorized ponds which are having no

court cases were got disconnected.

Regarding the installation of groundwater monitoring wells along the
periphery of aqua ponds, the Deputy Director, Ground Water has
requested to the Director, Groundwater and Water Audit Dept.,
Vijayawada for according permission from their Directorate. Soon after
getting permission necessary action will be initiated.

The Government lands which are having unauthorized aqua culture were
handed over to the Revenue authorities and subsequently signing
boards have been erected in the said land mentioning that the said land

is Government land and action will be initiated on the trespassers.

Proposal to drain out the waste water entering into Mallam tank supply
channel from Aqua ponds into Palamadugukaluva (which is a drainage
channel) though there are small objections by the Agricultural ryoths
who are pumping water from Palamadugukaluva by constructing a
regulator across Mallam tank supply channel the Aqua water entering
into this channel may be diverted into Palamadugukaluva is submitted to

the District Collector, SPSR Nellore for according sanction approvals.

Involved all the line departments who are the regulators in the committee
of approvals for No Objection Certificates for new aqua ponds
applications as per the norms of Andhra Pradesh State Aqua Culture

Development Authority.

It is submitted that as per the report of the Division Panchayt Officer,
Gudur there is no open well or borewell water is being used for drinking
water purpose in the Pittivanipalli Village and the drinking water is
supplied through borewell point situated in Chittamur village to the
Pittivanipalli Village and the said pipe line is not passing throught the
prawn culture ponds. Further reported that there is no pollution

residing at Padartivarikandiga Village and Ranganadapuram village.

It is further reported that the prawn culture is cultivating at a distance of

3 Kms from the said villages.



h) As since there is no yield loss to the paddy farmers and moreover out of
31 random soil tests only two tests are critical and one is injures to crop.
The scientist recommended the suitable reclamation to those three
samples as application of Farm Yard Manure (FYM) and growing of green
manure crop to the samples containing EC-3.7 and 3.9 and application
of lime @ 135 kg per acre to the sample containing EC-4.6. The same
recommendations were allotted by the agriculture department by guiding
the said farmers.

This is submitted for favour of kind information.

LFLS Amﬂm

. Nagesw o, Ch.Rajasekhar Mrudhula A.Antony XaVier
Joint Director of Environmental Engineer, Senior Sc¢ientist (Agro) Director ( Technical )
Fisheries, A.P., Pollution Control & Head, Saline Water Coastal Aquaculture
SPSR Nellore Board, Scheme, Authority,
SPSR Nellore Bapatla Chennai
V.M

Revenue Divisional Officer Gudur,
SPSR Nellore.



Government of Andhra Pradesh
Fisheries Department

From To
Sri M. Nageswara Rao, M.Sc., The Hon’ble National Green Tribunal
Joint Director of Fisheries, South Zone, Chennai

SPSR Nellore District
Andhra Pradesh.

Rc.No.1053/D /2019 Dt: 23-8-2021

Respected Sir,

Sub:- Fisheries — Gudur Division — Chittamur Mandal - Pittivanipalli,
Ranganadapuram and Padartivarikandriga villages -
Implementation of orders of the Hon’ble National Green
Tribunal in OA No.114/2020 to 122/2020 Dt:10-6-2021 -
Demolition of unauthorized aqua ponds — Action taken report
submitted — Reg.

Ref:- Orders of the Hon’ble National Green Tribunal, Chennai in OA
No.114/2020 to 122/2020 Dt:10-6-2021

ok

I invite kind attention to the references cited.

In obedience to the orders of the Hon’ble National Green Tribunal,
Chennai, a meeting had been conducted on 3-7-2021 with all the line
departments who are regulators of the concerned departments on the
unauthorized aqua ponds situated in Pittivanipalli, Ranganadapuram and
Padartivarikandriga villages of Chittamur Mandal under the chairman ship
of Sub Collector, Gudur.

As per the instructions issued in the meeting, all line departments
had visited the said villages in order to identify the unauthorized aqua
cultures and accordingly it had noticed that there are totally 135 farmers
are cultivating unauthorized shrimp culture in an extent of 139.96 Hectors
in the said three villages of Chittamur Mandal.

Initially a Wide publicity has been made from Fisheries Department
to the aqua farmers by beating Tom - tom, making announcement through
Mike set in shrimp farming villages, arrangement of voice message and
sent to each individual farmer & distributed Broachers & pamphlets etc.
for closure of shrimp farming in villages of Pittavanipalli, Padarthivari
kandriga & Ranganathapuram in chittamur Mandal and further notices
were issued to the concerned farmers vide notice of the Assistant Director
Fisheries, Gudur in Notice/BWA/2021 Dt.26- 06-2021 to each individual
un-authorized farmer duly mentioning the violated procedure / rules under

CAA 2005 & APSADA Act 2020 and requested them to close the shrimp
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farms voluntarily within 15 days, otherwise action will be taken for closure

of the shrimp farms of un-authorized units.

As since they were not turned up, another notice was issued by the
Joint Director of Fisheries SPSR Nellore issued notice vide Notice No.
1053/D/2019 dt 4-07-2021 to each individual un-authorized farmer by
Registered post with Acknowledgement due for violation of following
procedure / rules under Coastal Aquaculture Authority Act 2005 and
requested them to close the shrimp farms by themselves voluntarily on or
before 23-07-2021, otherwise action will be taken for closure of the shrimp
farms of un-authorized units and who are causing pollution by discharging
polluted water into the water bodies and contamination of soils &
environment. |

1) Most of agriculture fertile lands converted into the Aqua ponds.

2) The minimum distance of 50-100 meters in-between Aqua pond and
Agriculture lands have not maintained.

3) The minimum distance of 20 meters in-between pond to pond have
not maintained.

4) Due to releasing of aqua wastage water with high saline into the
canals and Agriculture fields, the fertile agriculture lands become low
productivity.

5) The Aqua farmers drawing high saline water to take up shrimp
farming by excavating deep bore wells, instead of lifting water from
natural resources like sea & creeks, only by voilating of CAA rules.

6) Aqua farmers are releasing the waste water into the fresh water
canals and tanks source it leads water pollution.

7). Aqua farmers have not maintained minimum 100mts distance from
habitation to Aqua ponds.

Aggrieved on the above notices, some of the aqua farmers had filed

Writ Petitions before the Hon’ble High Court and the details of the Writ

Petitions files are hereunder.

S No of Extent Name of :
N. WP No Name of petitioner | Petitio Sy Nos to Hect the Order dated
. ners Village
Kanuru Ramanaiah 13/5;13/1A,1
3342 of | S/0 Alluraiah 9,A27/7,29/2 Pﬁﬁgﬁt
1 5020 Chimalapudi Vi & 7 ,18/2/B2,27/ 5.628 Keenidrie 05-10-2020
Vakadu Mandal & 5,27/8,27/6, "
( 6) others 19,27/9
Smt Kanuru Santhi 19,A27/7,29/
1336s | W/o sudhalkar 2.18/2/B2,27 Pﬁi};ﬁt
2 Cheemalapudi 7 15,27/8,27- 4.528 Kandri 12-07-2021
of 2021 | yjjage Vakadu 6,13-5,13- e
Mandal & (6) others 1A,19,27/9
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Darsi Venkata
subbaRao S/o 92,88,89- Rexigarn
13615 | Tirupathayya Bazar 2,89-
of 2021 | Strect Mallam 4 |3gs8687.00 | 8912 |athepur|14-07-2021
Chittamur Mandal & 02,85 =
(3) others
Kami Reddy Kasturi
Reddy S/o Jayarmi
13652 | Reddy Thimmareddi 84- 1A, 84- Rangan
of 2001 | Vagu Pellakur 3 |1, 1P2, 2-2,| 6.188 | athapur | 15-07-2021
Mandal & (2) others 84-1 am
Theegal Suresh Babu
S/o Krishnaiah 1, 3-P, 9-A, :
1‘2‘32? Sangam vari Street 1 9-A3, 9-B. g5 ¢ | Fittavan e
/ Kota Mandal 9-C ipalli
Parvatha reddy 16-2A,16-
Venkataramana 2B,23-2,17- Bldbisrt
14554 Reddy S/o Narayana 2A,21-4,15- hivard
of 2021 Reddy Mallam Vi & 7 4A,21-1,15- 6.44 Kagdri 23-07-2021
chittamur (M) & ( 6) 4C,21-3,15- g
others 6,22-3,22- a
2,21-2
9-pP,8-1,2,14-
Malli Sreenivasulu 1, 14-2,31-
S/o Kondaiah 5A,5B,
14646 | Venkannapalem Kota 6A,6B,13,3,7 Pittavan
of 2021 | Mandal & (9) others | 10 | 8,35-1,2,3, W0 | | 207202
41,
41,61,62,63-
2,50-2A
Maram Reddy
Chiranjeevi Reddy
14983 | S/o Narayana Reddy 84-1, 84- Rangan
of 2021 | Agraharapeta 3 1A1P-2,2- 3.64 athapur --
Naidupeta Mandal & 2,29/ s
(2) others
Penumalli Venkata
Subbaiah S/o
15162 | Subrahmanyam 85, 86 87, Rangan
of Vallipuram Mallam 3 92,88,89- 7.94 athapur --
2021 | Chittamur Mandal & 2,89-3,90,92 am
(2) others
TOTAL 45 63.336

It is further submitted that as since the Writ Petitions were filed

which are pending before the Hon’ble High Court, AP, Vijayawada action

will be initiated from case to case after the outcome of the Writ Petitions

(High Court order copies enclosed) and hence after excluding the farmers

who had filed Writ Petitions before the Hon’ble High Court, AP, Vijayawada,

action has been initiated for demolishing of unauthorized ponds in the

presence of the committee members on 29.7.2021 and 30.7.2021 in

Ranganathapuram, Padarthivarikandriga and Pittivanipalli of Chitammaur

Mandal by engaging JCBs under the protection of Police Department by

imposing 144 Section in the area.

The detail particulars of aqua ponds and the action taken on the

unauthorized aqua ponds are furnished hereunder for kind perusal.
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ACTION TAKEN REPORT ON AQUA PONDS IN PITTIVANIPALLI

Exte
; Demolished
S. Name of the Survey nt Authorised/
No Aquafarmers Father Name Address Numbers in Unauthorized ox NOt
o Demolished
1 Kg:jlf;r“ 5323{1“1\/‘[’;&32 3 0.95 | Unauthorised | Demolished
Chintha
hinth
2 ga;:; di;iidy Iggggga Mli‘/c;elt{rzgzka 3 0.79 | Unauthorised | Demolished
Reddy reddy
Chintha
- T rceffﬁga M‘{;‘;ir;‘gﬁka 4-1,2 1.58 | Unauthorised | Demolished
Kota reddy reddy
Puchalapalli il
4 | Sudarshanamm Ko};a g 5-1,2,3 1.74 | Unauthorised | Demolished
a Gopalrao
Puchalapalli Vidasasir
5 | Sudarshanamm y g 6 0.13 | Unauthorised | Demolished
a Gopalrao Hote
6 | Malli Seenaiah II\(/Ialli . Venkalil;‘;palem 8-1,2 0.89 | Unauthorised | Demolished
istaia
as per the
orders of
: ; Malli venkannapalem . the HHC
7 Malli Seenaiah Ciktaial Kota 9-P 1.80 | Unauthorised WP |
No:14232/2
021
as per the
orders of
; 5 Malli venkannapalem ; the HHC
8 | Malli Seenaiah Wistniak Rota 9-A,A3,B,C | 3.22 Authorised WP
No:14232/2
021
Pitti Pittivanipalli
9 | Hanumanthaia Chittamur 10 0.26 | Unauthorised | Demolished
h Ramanaiah Mandal
10 E:gzlay G 5 11 0.33 | Unauthorised | Demolished
11 | Malli Seenaiah Malli Venkallz(r;; palem 12 1.85 Authorised Authorised
Kistaiah
Menibali Pittivanipalli
12 Sattiesat Manubolu Chittamur 14-3 1.32 Authorised Authorised
Anandh Mandal
13 | Malli Seenaiah | Malli venka;g;palem 14-1,2 1.75 | Unauthorised | Demolished
Kistaiah
Pittivanipalli
14 Ig/la.iu.lbolu gl:t?;;:;}lu Chittamur 15 1.02 Authorised Authorised
A Mandal
Matmibiol Pittivanipalli
15 nk .Zh“ Peda Chittamur 17-1,2 0.65 | Authorised | Authorised
e Pitchaiah Mandal
16 | Kaluva - 19 0.12 | Unauthorised | Demolished
Masibiol Pittivanipalli
17 S"‘tr}‘l“ Oh“ Manubolu Chittamur 20-1,3 1.32 | Unauthorised | Demolished
e Anandh Mandal
18 | Rangaiah Muttembaka | 54 14 o | 1.29 | Unauthorised | Demolished
Eswaraiah Vakadu
19 | Krishna reddy ‘”dlg’:t:agar 21 1.47 | Unauthorised | Demolished
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; Pittivanipalli
T
20 T‘?m"ayl Chittamur 22-1A,2,3 | 1.19 | Unauthorised | Demolished
irupalu Ere
srinivasulu Mandal
; Muttembaka 23-
1 . .
2 Rangaiah it Afidsicn 1,2,5,6,8,9 2.03 | Unauthorised | Demolished
Pittivanipalli 04
22 | P Chandraiah Chittamur ) 1.77 | Unauthorised | Demolished
1.2.3,4.5,6
Mandal
23 | T.Seenaiah - 25 1.03 | Unauthorised | Demolished
N Pittivanipalli 27-
24 Vesnlesinh Peda Chittamur 1,2,3,4,5,6, | 2.32 Authorised Authorised
= Pitchaiah Mandal 7,8,9
Mantibok Pittivanipalli
25 Sattsesk Manubolu Chittamur 28-2 0.92 Authorised Authorised
Anandh Mandal
bt Pittivanipalli
26 Manubolu Chittamur 28-1 1.06 Authorised Authorised
Satheesh
Anandh Mandal
27 | Muni Baskar Siddiguntapalem | g 4 5 45 | 0.95 | Unauthorised | Demolished
Vakadu
28 gmg‘a";{l Kan‘;&m \é"‘:l‘ad“ 30-2A 1.52 | Unauthorised | Demolished
EaRasey Sesha reddy vy
Pittivanipalli
29 | P.Baskar Chittamur 30-2B 0.36 | Unauthorised | Demolished
chengaiah Mandal
, 31-
30 | Malli Seenaiah "enkaf(‘;ltzpalem 5A,5B,6A,6 | 0.74 | Unauthorised | Demolished
B
31 | T.Seenaiah - 31-1,2,7 0.51 Authorised Authorised
32 ﬁalf:‘;‘ Ka“‘;ﬂm ‘c’lall‘adu 1332’6 , | 0.98 | Unauthorised | Demolished
TadaEnt Sesha reddy AR sty s
- Eoyi e ‘éalfad“ 32-5 | 0.23| Authorised | Authorised
e ar Sesha reddy o i
Siva kumar Allipuram ; .
34 33-1A,1B2 | 0.99 | Unauthorised Demolished
reddy Nellore
Pittivanipalli
35 | Nunjala Madhu Chittamur 33-1C 0.98 | Unauthorised | Demolished
rajaiah Mandal
Pittivanipalli
36 | Nunjala Madhu Chittamur 34 0.16 | Unauthorised | Demolished
; rajaiah Mandal
Pittivanipalli
3t lg/la::rkllub;llu Manubolu Chittamur 12 ?I%_ 1E 1.21 | Unauthorised | Demolished
o Anandh Mandal o
T i Pittivanipalli
38 CELNED Chittamur 36-1A 0.41 | Unauthorised | Demolished
Tirupalu il
srinivasulu Mandal
39 | T.Seenaiah - 37 0.32 | Unauthorised | Demolished
38-
40 | T.Seenaiah - 1,1A,2,3,3A | 2.40 | Unauthorised | Demolished
,4,4A,5,6,6
41 | Sai Reddy kota 39-2.4A | 0.45 | Unauthorised | Demolished
Kota mandal 4 ’
42 | T.Seenaiah - 39-4,4B1 0.85 | Unauthorised | Demolished
43 | Sai Redd kot 39-1 1.09 | Authorised | Authorised
Y Kota mandal )
Pittivanipalli .
44 ga?lub"}ll“ Manubolu Chittamur 40 8.5 | sty | DESRREIRC
athecs Anandh Mandal
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Marivbali Pittivanipalli
45 8 i sl Manubolu Chittamur 41 0.73 | Unauthorised | Demolished
Anandh Mandal
46 | Jaya Balaiah Rama Sg{%“;naghuru 41 0.83 | Unauthorised | Demolished
Kistaiah -Sathram
Pittivanipalli
47 | Nunjala Madhu Chittamur 41 0.56 | Unauthorised | Demolished
Rajaiah Mandal '
Ml Pittivanipalli
48 ; Chittamur 41 0.94 | Unauthorised | Demolished
Venkateswarlu . -
Papaiah Mandal
Pittivanipalli
49 | Chiranjeevi Chittamur 41 0.68 | Unauthorised | Demolished
Narasaiah Mandal
Pittivanipalli
50 | Beedu (Kalava) Chittamur 41 0.22 | Unauthorised | Demolished
Mandal
— Pittivanipalli
51 1 Chittamur 41 0.57 | Unauthorised | Demolished
Chandraiah :
venkataiah Mandal
52 | Malli Seenaiah | Malli Venka;(mapalem 13 0.66 | Unauthorised | Demolished
Kistaiah ota
Kalluru Sesha Kalluru Vakadu ; .
53 reddy Maidsl 49-1,2 0.85 | Unauthorised | Demolished
Poiis Mallam
54 K Chittamur 50-2 0.43 Authorised Authorised
oteswaramma :
. Ramanaiah Mandal
Pittivanipalli
55 | Teruvayi Mani Chittamur 50-2A 0.13 | Unauthorised | Demolished
venkataiah Mandal
W Pittivanipalli 50-2B
56 - Chittamur 4 0.19 | Unauthorised | Demolished
Chandraiah : 1A,1B,1C
venkataiah Mandal
Pittivanipalli
57 | Nunjala Madhu Chittamur 50-1,11,5,9 | 0.12 | Unauthorised Demolished
rajaiah Mandal
58 | kaluva - 59 0.12 | Unauthorised | Demolished
Teraviv Pittivanipalli 60-
59 T aI}; Chittamur 1,10,10A,4 | 1.21 | Unauthorised Demolished
o srinivasulu Mandal A,4C,)7
S Mallam :
60 u Chittamur 61 0.75 | Unauthorised | Demolished
Dayakar Reddy
Mandal
St ' Mallam
61 = Chittamur 62 0.08 | Unauthorised | Demolished
Dayakar Reddy
Mandal
Kalluru : .
62 Prabakar reddy - 63-2 0.40 | Unauthorised | Demolished
D e Mallam
63 e Chittamur 63-2 0.74 | Unauthorised | Demolished
Dayakar Reddy
Mandal
D Mallam
" Sl Chittamur 64 0.05 | Unauthorised | Demolished
Madhu Reddy
Mandal
O Mallam
65 el Chittamur 65 1.43 Authorised Authorised
Madhu Reddy Manghi
; Vidya Nagar 3 ;
66 | Krishna reddy Kota Mandal 66 1.09 | Unauthorised | Demolished
R 0.34 . ;
67 | Mallikarjun - 66 6 Unauthorised | Demolished
68 | Beedu - 67 0.10 | Unauthorised | Demolished
B Mallam
69 Vafl.rrl % Chittamur 68-1,1B,4 | 0.29 | Unauthorised Demolished
rRnin S Ramanaiah Mandal
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Pare Mallam
70 K Chittamur 68-2,3 0.56 Authorised Authorised
oteswaramma .
: Ramanaiah Mandal
Kasnilun Ve Pittivanipalli
71 lakpshmi Chittamur 69-3 0.49 | Authorised | Authorised
Sundaraiah Mandal
Parsi Mallam
72 it Chittamur 69-1 0.28 Authorised Authorised
Sundaraiah Mandal
Pefiivayi Pittivanipalli 70-
& o ail Chittamur 1,3A,3B,3D, | 0.85 | Unauthorised | Demolished
P srinivasulu Mandal 3E,3F
Wi Pittivanipalli
74 TS Y Chittamur 71-1,2 0.18 | Unauthorised | Demolished
irupalu i,
srinivasulu Mandal
Pitti Pittivanipalli
75 . Parandamai Chittamur 73 0.27 | Unauthorised | Demolished
Chandramma
ah Mandal
Beedu ( No Pittivanipalli
76 Parandamai Chittamur 5 0.30 | Unauthorised | Demolished
Culture)
ah Mandal
77| 2l o . 75 0.18 | Unauthorised | Demolished
Culture)
Pittivanipalli
78 | Kaluva Chittamur 76 0.45 | Unauthorised | Demolished
Mandal
Parci Mallam
79 Koteawaratatng Chittamur 78-1,2 0.26 Authorised Authorised
Ramanaiah Mandal
gg | Frabhakar Kalluru Vakadu 78 1.77 | Unauthorised | Demolished
Reddy Sesha reddy Mandal
Parri Mallam
81 K Chittamur 79-3,4,5 0.75 Authorised Authorised
oteswaramma .
Ramanaiah Mandal
o Mallam
82 , Subbaramai Chittamur 80-7,8,9,10 | 1.07 | Unauthorised | Demolished
Ramanaiah
ah Mandal
83 | Geetha reddy - 1 39:_7 g |1-88 Unauthorised | Demolished
Kalluru Kalluru Vakadu ! ;
84 Mallikarjun Mandil 95-3,4,5A,6 | 0.67 | Unauthorised | Demolished
85 | Geetha reddy - 105-5 0.17 | Unauthorised | Demolished
86 | Allipudi Babu Chittamu 100 0.06 | Unauthorised | Demolished
Babu
87 | Allipudi Babu Chittamu 101 0.69 | Unauthorised | Demolished
Babu
88 | Allipudi Babu Chittamu 103-1,2A | 0.47 | Unauthorised | Demolished
Babu
89 | Geetha reddy - 104-1B,2A | 0.38 | Unauthorised | Demolished
90 | Geetha reddy - 112,112-2 | 1.13 | Unauthorised | Demolished
T ; Pittivanipalli
gy | Serevesl Chittamur 1-i 1.01 | Unauthorised | Demolished
Bujjamma ;
Mani Mandal
Nunial Pittivanipalli
92 S“nJ ti. Nunjala Chittamur 1-1A 0.40 | Unauthorised | Demolished
M Madhu Mandal
Pittivanipalli
93 | Malli Guravaiah Chittamur 1-3 0.50 | Unauthorised | Demolished
Mandal
94 Beedu ( No - 1 0.45 | Unauthorised | Demolished

Culture)
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Pakam Palli palem ; .
95 Chengaiah Vakadi Murtidal 1-1 0.61 | Unauthorised | Demolished
; Muttembaka
Venk
e R Vakadu | 0.40 | Unauthorised | Demolished
ah
Mandal
Muttembaka
97 | Pandi Kotaiah Chenga Vakadu 1-1 0.40 | Unauthorised | Demolished
reddy Mandal
Putta Muttembaka
98 P Vakadu 1-1 0.40 | Unauthorised | Demolished"
y Kasthuraiah Mandal
Kalluru Sesha Kalluru Vakadu ; ;
99 seddy Ml 45-1 0.40 | Unauthorised | Demolished
ACTION TAKEN REPORT ON AQUA PONDS IN PADARTHYVARI KANDRIGA
: Demolished
S No Name of the Father Addens Survey Extent Authorlse‘zd / S5 Thk
Aquafarmers Name Numbers | in Ha | Unauthorized :
Demolished
Konduru Pattbirami | Vidya Nagar Kota : :
1 Krishna reddy Reddy St 3,4 1.64 | Unauthorised | Demolished
Konduru Pattbirami | Vidya Nagar Kota . :
2 Krishna reddy Reddy Masidal 5-2 0.40 | Unauthorised | Demolished
Konduru Pattbirami | Vidya Nagar Kota E b
3 Krishna roddy Reddy Mandal 5-3 0.61 | Unauthorised | Demolished
Konduru Pattbirami | Vidya Nagar Kota . .
4 Krishna reddy Reddy Mamidal 5-1A 0.71 | Unauthorised | Demolished
5 e 6 0.97 | Unauthorised | Demolished
Culture)
6 s aae 8 1.21 | Unauthorised | Demolished
Culture)
7 Heedyl. (No 10 2.08 | Unauthorised | Demolished
Culture)
8 Mohan kumar Vijayawada 1 Al i—l— 9 0.71 | Unauthorised | Demolished
9 Mohan kumar Vijayawada 12-3,4,5 0.68 Authorised Authorised
2 13- : WP No:
10 | Mohan kumar Vijayawada 3,2,5,1A 0.94 | Unauthorised 3342/2020
11 | Mohan kumar Vijayawada 13-2,3 0.15 Authorised Authorised
. 15-4D, : .
12 | Mohan kumar Vijayawada 15-6 2.53 Authorised Authorised
Parwath Reddy ; 16- ,
Narayana | Mallam,chittamuru ’ WP No:
13 | Venkataramana Reddy el 2A,16- 0.70 | Unauthorised 146462021
Reddy 2B
Valipi Valipi Venkannapalem,kota 17- 0.85 Heabisdiaad Authorised
L Seenaiah Ankaiah mandal 2C,2B i i e




18

Valipi Valipi Venkannapalem,kota 2 WP No:
15 | Seenaiah Ankaiah mandal 1521 | 099 | Unsuthemmed | g pmaon
Valipi Valipi Venkannapalem,kota 18- ; .
16 Rasnaikh Ankalah sandal 2A,2A2 0.25 Authorised Authorised
Valipi Valipi Venkannapalem,kota ; WP No:
17 | Seenaiah Ankaiah mandal 1 0.94 | Unauthoerised | 3345 /9020
Valipi Valipi Venkannapalem,kota . .
18 Braniinh Asikaiah sl 20-1,2 1.19 Authorised Authorised
i s
19| WL ovalipi | Venkannapelemkofa | 5156 | 0.75 | Authorised | Authorised
Valipi Valipi Venkannapalem,kota ’ WP No:
20 | Seenaiah Ankaiah mandal 21 0.93 | Unauthorised | ;1546 /9021
Valipi Valipi Venkannapalem,kota 22- : WP No:
21 | Seenaiah Ankaiah mandal 123,45 | 118 |Unauthorised | 14646,5021
> B N valipi | Venkannapalemko@ | - 53.5 | 0.72 | Authorised | Authorised
Parwath Reddy .
23 | Venkatakrishna N;r:ggna Mallarlrlll,::::it;?mum 23-2 0.61 Authorised Authorised
Reddy Y
24 | Valipi Seenaiah Aﬁiggh Venkw£:§g;m'k°ta 23-1 | 1.12 | Authorised | Authorised
25 | Valipi Seenaiah | ,voibi V"nka‘;‘:ﬁgﬁm’kom 24 0.36 | Unauthorised | Demolished
26 | Valipi Seenaiah Azifgh Venkannr::ﬁgzm,kota 25 0.08 | Unauthorised | Demolished
27 | Valipi Seenaiah | ,voibi Venkar;‘:gg:m'k"ta 27-P1,P2 | 1.01 | Authorised | Authorised
58 . | Viltel Bestaialy | -, VAP | Venkannapalemm kot | - 5 g 74_5 555 | Unaabbionaed li, 0 D0
St Sccls Ankaiah mandal o ' 13368/2021
ACTION TAKEN REPORT ON AQUA PONDS IN RANGANADHAPURAM
; Demolished
S.|  Nameofthe | pperName | Address | yorer | St | G e | oot
e RHRaTIdeL Demolished
1 | Marri Siva Reddy Balf_‘é‘;‘fyhna Xg‘:ﬁn Iii%a;l 78-12 | 4.35 | Unauthorised | Demolished
2 | Marri Siva Reddy Balf;‘;%hna vidyaNagar | 79p | 049 | Unauthorised | Demolished
3 | Marri Siva Reddy Bal?gghna I\{’;‘g o ii?é 8134 | 1.21 | Unauthorised | Demolished
4 | Marri Siva Reddy Bal?;‘;(‘;hna VidyaNagar | 7915 | 0.78 | Unauthorised | Demolished
Mallam
5 | Nalajam Manjula Munikistaiah Chittamur 79 0.43 | Unauthorised | Demolished
Mandal
6 | Nalajam Syamala | Mallikarjuna Cfl?tlkl'iﬁl . 79 0.30 | Unauthorised | Demolished
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Mandal
Mallam
7 | Poluru Bujjamma Chittamur 79 0.40 | Unauthorised | Demolished
Mandal
8 | Pulasa Kotaiah TuR e 100 3.79 | Unauthorised | Demolished
Kota mandal i :
: Vidya Nagar : ;
9 | Pulasa Kotaiah 80 1.42 | Unauthorised | Demolished
Kota mandal :
Mallam
10 | Ramanaiah Chittamur 91 4.10 | Unauthorised | Demolished
Mandal
Mallam
11 | Ramanaiah Chittamur 97 1.56 | Unauthorised | Demolished
Mandal
12 | Sivalanki Sudhakar Vidys Heen 97 8.10 | Unauthorised | Demolished
Kota mandal
T . WP No:
13 | Balaji Kota 90 1.56 | Unauthorised 13615/2021
i ; WP No:
14 | Balaji Kota 92 0.49 | Unauthorised 13615/2021
Vidya Nagar . WP No: »
15 | Gudur Subba rao Wk ¢ el 92 2.39 | Unauthorised 13615/2021
Vidya Nagar ; WP No:
16 | Gudur Subba rao Kot msndal 89-2,3,4 3.11 | Unauthorised 13615/2021
17 | Gopala Krishna Kota 89-1 0.40 | Unauthorised | Demolished
18 | Gopala Krishna Kota 82-1,2 1.52 | Unauthorised | Demolished
Vidya Nagar . WP No:
19 | Gudur Subba rao P 88 3.66 | Unauthorised 13615,/2021
Purnamalli ; .
20 Viiletianbikial Kota 87 1.99 | Unauthorised | Demolished
21 | Beedu 93 0.34 | Unauthorised | Demolished
Mallam
22 | Seshu Reddy Chittamur 111 0.95 | Unauthorised | Demolished
Mandal
Mallam
23 | Seshu Reddy Chittamur 107-1,2 2.31 | Unauthorised | Demolished
Mandal
Mallam
24 | Seshu Reddy Chittamur 108 0.28 | Unauthorised | Demolished
Mandal
25 | Valipi Seenaiah Venkannapalem | 4 145 | 066 | Unauthorised | Demolished
Kota mandal
fuz ; Venkannapalem ¥ ;
26 | Valipi Seenaiah Kota mandal 9-2,3 1.01 | Unauthorised | Demolished
27 | Valipi Seenaiah Vzgizn;:ggsm 11-1,2,3 1.40 | Unauthorised | Demolished
28 | Valipi Seenaiah Vﬁliznrﬁzgzlaﬁm 12 1.04 | Unauthorised | Demolished
L2 : Venkannapalem . :
29 | Valipi Seenaiah Kods fanil 7 0.53 | Unauthorised | Demolished
30 | Valipi Seenaiah Yotne e 6-1,3,7 0.18 | Unauthorised | Demolished

Kota mandal
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31 | Bala Krishna Reddy 84 0.40 | Unauthorised | Demolished
32 | M.Ravana Reddy 84 0.76 | Unauthorised | Demolished
Maram Reddy Narayana ; : WP No:
33 Chiranjeevi reddy Reddy Naidupeta 84-1 3.64 Authorised 13652/2021
Maram Reddy Jayarami : : WP No:
34 Kasthur reddy Reddy Naidupeta 84-1A 1.82 Authorised 136522021
: : 84-1A
Kami reddy Jayarami : : : WP No:
35 Chandra Reddy Reddy Naidupeta lP—g, 2- 1.82 Authorised 13652/2021
Purnamalli : WP No:
36 Venkatnsilviaials Kota 85 2.57 | Unauthorised 13615/2021
37 | Bala Krishna Reddy 83-1,2,4 1.72 | Unauthorised | Demolished
Purnamalli ; WP No:
38 TR Kota 86 3.38 | Unauthorised 13615/2021
Maram Reddy Narayana g ; WP No:
39 Chiranjeevi reddy Reddy Naidupeta 85 3.17 | Unauthorised 136152021
=" : valipi Venkannapalem . .
40 | Valipi Seenaiah Kgibaian Yota mandal 1-1 1.11 | Unauthorised | Demolished
ABSTRACT
Demolished Court Cases Authorized Total
o BEIRSE 5 O T R T R T
= Village E o - R W E T Bl E| T |
2 = E S8 | & & ° £ o
&S = e R EaE L ] = e =
5| S |s|d&|3s| § |39 § |3
S J 2 | g 2le| ¥ |2 ¢ - s
Z = Z Z = Z [£3]
1 | Pittivanipalli 80 | 5777 |102 | 2-| 5.02 |14 |17 | 1517 |32 | 99 | 77.96 | 148
2 | Padarthivarikandriga | 10 8.77 12 | 7 | 898 | 15|11 | 9.86 |16 | 28 | 27.61 | 43
3 | Ranganadhapuram 29 | 4354 | 61 |11 (2763 |37 | O 0 0| 40 | 71.17 | 98
Total 119 | 110.08 | 175 | 20 [ 41.63 | 66 | 28 | 25.03 | 48 | 167 | 176.74 | 289

It is finally submitted that regarding the remaining aqua ponds

which are pending before the Hon’ble High Court action will be initiated in

due course of time from case to case in accordance with the orders passed

by the Hon’ble High Court AP Amaravathi.

This is submitted for kind perusal and necessary action.

Yours faithfully

Joint Director of Fls?{eries
SPSR Nellore
Copy submitted to the District Collector, SPSR Nellore for favour of

information.




Re.B.251/2021 O/o Tahsildar,Chittamur
~ Dt: 24-8-2021
From To
Smt [.Munilakshmi, B.A., 1.The Honble National Green Tribunal
Tahsildar, Chennai.
Chittamur. 2.The Revenue Divisional Officer,Gudur
Sir,

Sub:-  Aqua-Chittamur Mandal- Pittivanipalli, Ranganadapuram and
Padartivarikandriga Villages—Implementation of orders of the
Honble National Green Tribunal, Chennai issued vide OA
No.114/2020 to 122/2020 Dt:10-6-2021-Action taken Report
submitted -Reg.

Ref:-  Orders of the Honble National Green Tribunal, Chennai

issued vide OA No.114/2020 to 122/2020 Dt:10-6-2021

L

I invite kind attention to the reference cited.
It is submitted that in obedience to the orders of the Hon’ble National
Green Tribunal, Chennai issued vide OA No.114/2020 to 122/2020 Dt:10-6-
2021 the Fisheries Department had noticed total 167 aqua farmers are having
unauthorized ponds. During field verification it was brought to light that some
of the farmers of unauthorized aqua ponds had approached the Hon Hon’ble
High Court on the action of the aqua authorities of demolishing of aqua ponds
and they are pending before the Hon’ble High Court and some are authorized
ponds. After excluding those ponds which are involved in court cases before the
Hon’ble High Court and authorized ponds , it had been evaluated that there
are totally 119 aqua ponds farmers are there for which action has to be
initiated and accordingly the fisheries authorities had demolished the un
authorized ponds.
It is submitted that as per village records, it has noticed that the

following ponds which are demolished are in Government lands.

As Per RSR .
Name Authorised / Remobiiod Reason for not
afthe | 5No Classificati Unauthorized or Not demolished
Village Sy.No | Extent assification Demolished she
1 79 8.92 Gayalu Unauthorised | Demolished
2 82 11.94 Gayalu Unauthorised | Demolished
g WP N
= . o:
E 3 86 9.92 Vagu Unauthorised - 13615/2021
5 —
g 4 87 8.70 Vagu Unauthorised | Demolished
2
. WP No:
5 88 10.37 Gayalu Unauthorised - 13615/2021
6 93 5.40 Nadi Unauthorised | Demolished
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7 97 31.22 Gayalu Unauthorised | Demolished 1_‘__,

8 100 14.96 Gayalu Unauthorised | Demolished

9 111 426 | Gayalu(AW) | Unauthorised | Demolished

S.No I;Ifa :]}:: As Per RSR Authorisgd/ De(r::rol\lis; ltwd Reason for not
Village Sy.No Extent Classificaiton b oy Demolished dandlished
1 4 4.26 Gayalu(AW) | Unauthorised | Demolished
2 6 1.62 Kaluva Unauthorised | Demolished
3 11 332 Endowment | Unauthorised | Demolished
4 19 0.92 Kaluva Unauthorised | Demolished
5 21 3.62 Anadeenam | Unauthorised | Demolished
6 25 4.94 Vagu Unauthorised | Demolished
7 29 3.76 Gayalu(AW) | Unauthorised | Demolished
8 34 1.58 Kaluva Unauthorised | Demolished
9 37 2.50 Kaluva Unauthorised | Demolished
10 38 0.25 Kaluva Unauthorised | Demolished
11 40 232 Kaluva Unauthorised | Demolished
12 = 41 13.46 Kaluva Unauthorised | Demolished
<
13 'g 49 215 Gramakantam | Unauthorised | Demolished
>

14 E 50 0.09 Gayalu(AW) | Unauthorised | Demolished
15 59 0.60 Kaluva Unauthorised | Demolished
16 61 1.52 Kaluva Unauthorised | Demolished
17 62 0.75 Kaluva Unauthorised | Demolished
18 64 0.99 Kaluva Unauthorised | Demolished
19 67 0.79 Kaluva Unauthorised | Demolished
20 76 3.20 Kaluva Unauthorised | Demolished
21 94 0.14 Gayalu(AW) | Unauthorised | Demolished
22 95 0.08 Kaluva Unauthorised | Demolished
23 100 4.81 Vagu Unauthorised | Demolished
24 101 4.50 Vagu Unauthorised | Demolished
25 103 0.22 Kaluva Unauthorised | Demolished

22
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| Name As per RSR ; Demolished | Reason for
Authorised/
SNo | of the Uiniibioszed or Not not
Village Demolished | demolished
S No | Extent | Classification
1 12 0.11 Village Site | Authorised -
4]
B WP N
= . ) o:
2 : 22 0.39 Donka Unauthorised 14646/2021
4
—
3 g 24 35 Kaluva Unauthorised | Demolished
R
4 _:rg 25 3.09 Kaluva Unauthorised | Demolished
™
5 4 1.37 | kKaluva Unauthorised | Demolished

Hence all the above ponds were taken control of the Government
and subsequently a board erected in the said land mentioning the land is
Government land and action will be initiated on the trespassers. The photo
copies of erecting sign boards in above Government lands
unauthorised aqua

for kind perusal

Yours faithfully

hrter —

o Tahsildar,_bJ/W

Chittamur

in which

ponds were laid and got demolished are enclosed herewith

/
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GOVERNMENT OF ANDHRAPRADESH
GROUNDWATER AND WATER AUDIT DEPARTMENT
From To
Sri R.Sobhan Babu The Hon'ble National Green Tribunal
Deputy Director Chennai
Groundwater and Water Audit The Revenue Divisional Officer,
Department Gudur Division
SPSR Nellore
Lr.No. 318/Hg/2021, Dt: 21.08.2021.
Respected Sir,

Sub : Groundwater and Water Audit Department — SPSR Nellore District — Gudur
Division-Chittamur Mandal- Ranaganadhapuram, Padharthivari khandrika and
Pittuvanipalli Villages-Implementation of orders of Hon'ble National Green
Tribunal issued vide O.A.No.114 of 2020 to O.A.No.122 of 2020 DT 10-06-2021
- Action Taken Report Submitted— Regarding.

Ref : 1) Orders of Hon'ble National Green Tribunal issued vide O.A.No.114 of 2020
to O.A.No.122 of 2020 DT 10-06-2021
2) Minutes of the meeting held on implementation of the National Creen
Tribunal Order in the chambers of Sub Collector, Gudur on 03.07.2021
3) Lr.No.163/Hg/2020 dated 24.09.2020 of this office.
4) ) Lr.No.38/Hg/2021 dated 18.08.2020 of this office.

_fde

| invite kind attention to the references cited.

In obedience to the Orders of Hon'ble National Green Tribunal
issued vide O.A.No.114 of 2020 to O.A.No.122 of 2020 DT 10-06-2021 and instructions
of the Sub Collector Gudur which was convened during a meeting with Environmental
Engineer, Pollution Control Board, Joint Director of Fisheries, Joint Director of
Agriculture, Deputy Superintendent of Police, Gudur, Superintending Engineer of
irrigation and APSPDCL, Divisional Panchayat Officer, MPDO, Tahsildar Chittamuru,
Deputy Executive Engineer of RWS and Deputy Director of Groundwater Department on
03.07.2021 to implement the orders of the Hon’ble National Green Tribunal , instructed
this department to assess the unauthorized bore wells and its illegal extraction of
groundwater for aqua culture purpose in Ranaganadhapuram, Padharthivari khandrika
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and Pittuvanipalli Villages of Chittamuru Mandal and also instructed to take necessary
steps for the closure of unauthorized bore wells along with Revenue Department.

Accordingly inspections have been conducted in the above said three
villages and 150 tube wells which being used for brackish water aqua culture purpose
were identified. It is reported that these tube wells are constructed up to a depth range
of 150 to 180 feet's or 50m to 60m bgl and energized with 5 to 7.5 HP submersible
Motors lowered at 140 to 170 feet’s. The present depth to water levels collected in some
of the existing tube wells ranges from 2.4m to 9.2m bgl.

It is submitted that randomly few yield tests were conducted to these existing
tube wells by using time & volume and jet methods and found that the tube wells are
working with good yields with an average yield ranging from 9,000 to 15,000 LPH. It is
also reported that each tube well is being used at least 5 to 10 hours per day to fill their
ponds. This indicates that a total of 45,000 to 150,000 liters or 45 to 150 KL of
groundwater is being extracted from each tube well in a day.

It is further submitted that, as per rules in vogue, brackish water aquaculture shall
be permitted with the help of surface water sources like creek/estuary/canal/backwaters
only. No aqua farmer is authorized to use groundwater for the brackish water
aquaculture purpose. It is also submitted that the approvals for brackish water
aquaculture does not come under purview of Groundwater Dept., and our department
has not given permission to anyone to use groundwater for brackish water aquaculture
purpose and none of the aqua farmers have obtained feasibility report from our
department to construct their tube wells. Therefore all the existing tube wells in the
above said three villages are unauthorized and to be stopped from drawing
groundwater.

It is further submitted as since all the tube wells are unauthorized and
utilization of groundwater for brackish water aqua culture is strictly prohibited, a total
of 96 tube wells out of 150 tube wells were brought into not usable condition by
disconnecting power supply with the Electricity Department. No action was taken on the
remaining tube wells as the farmers obtained stay order from the court (details enclosed
separately). The power connection to those remaining tube wells will also be
disconnected once the court stay order period expires.
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Further, regarding the installation of groundwater monitoring wells along the
periphery of aqua ponds, it is to submit that a request letter was sent to the Director,
Groundwater and Water Audit Dept.,Vijayawada vide reference 4t cited, for installing
in the said villages and further action will be taken as soon as we get the permission from
our Directorate.

Yours faithfully

{ b

Deputy Di ecto?-\lcdlf
GW& WA Dept.

Copy to the Tahsildar, Chittamuru Mandal, furnishing the details of the disconnected
tube wells with a request to ensure for taking steps for not bringing the said tube wells
into usable condition again.

Copy to The Collector and District Magistrate, SPSR Nellore
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GROUNDWATER AND WATER AUDIT DEPARTMENT, NELLORE
ACTION TAKEN REPORT ON AQUA PONDS IN PITTIVANIPALLI OF CHITTAMURU MANDAL

As per the
Whether Groundwater
. Firsheries Action taken by the Fishries| No.of Existing - i "
S.No Name of the Bithies Wi Adiiress Survey Extent in Dep it Dep et ( Demiclialied Tube Wells Extract.lon is Action 'I'ake'n to Stop Unauthorized
Aquafarmers Numbers Ha z i s Authorized or Exctarction of Groundwater
(Authorised/ or Not Demolished) Identified .
5 Unauthorized
Unauthorized)
Kondury Village Brought into Notusable
1 Konduru Baskar & 3 095 Unauthorised Demolished 1 Unauthorized Condition by Disconnecting
Vakadu Mandal :
Power Connection.
Chintha Reddy . Brought into Notusable
d
2 Pianbaie | —owamddy | Heottembuin 3 0.79 Unauthorised Demolished 1 Unauthorized Condition by Disconnecting
Chenga reddy Vakadu ;
Reddy Power Connection.
. g Brought into Notusable
3 Chintha yady St reddy battenbels 4-1,2 1.58 Unauthorised Demolished 1 Unauthorized Condition by Disconnecting
Kota reddy Chenga reddy Vakadu ]
Power Connection.
) . Brought into Notusable
Vid
1 Pchalapalli Gopalrao e 51,23 1.74 Unauthorised Demolished Unauthorized Condition by Disconnecting
Sudarshanamma Kota .
" Power Connection.
i g Brought into Notusable
5 Plehabgpal Gopalrao Vidysngay 6 0.13 Unauthorised Demolished Unauthorized Condition by Disconnecting
Sudarshanamma Kota ¢
Power Connection.
venkannapalem Brought into Notusable
6 Malli Seenaiah Malli Kistaiah Kolap 8-1,2 0.89 Unauthorised Demolished 1 Unauthorized Condition by Disconnecting
Power Connection.
s L G venkannapalem 5 ; as per the orders of the : as per the orders of the HHC WP
7 Malli Seenaiah Malli Kistaiah it 9-I 18 Unauthorised HHC WP No:14232/ 2021 1 Unauthorized No:14232/2021
2 : G o venkannapalem : as per the orders of the ; as per the orders of the HHC WP
8 Malli Seenaiah Malli Kistaiah Kota 9-A,A3,B,C 322 Authorised HHC WP No:14232/2021 2 Unauthorized No:14232/2021
Pitti Pittivanipalli Brought into Notusable
i i Demolished i iti i i
9 Eiern ki bt Ramanaiah it it 10 026 Unauthorised mo 1 Unauthorized Condition by Dlscor‘mectmg
Power Connection.
10 |Devalayama Land - - 11 033 Unauthorised Demolished - - -
11 | MalliSeenaiah | Malli Kistaiah "°"k“!'<‘:)‘;"““m 12 185 Authorised Authorised 1 Unauthorized %
Manubolu Manubolu Pittivanipalli ; : ;
b thy d -
12 Gathmeih Anandh Chittamur Mandal 20-1,3 132 Authorised Authorise 1 Unauthorized
venkannapalem Brought into Notusable
13 Malli Seenaiah Malli Kistaiah P 14-1,2 1.75 Unauthorised Demolished 1 Unauthorized Condition by Disconnecting

Kota

Power Connection.




. Manubolu Pittivanipalli " : F
14 Manubolu Sailaja B Bl Chaitsisis Mol 15 1.02 Authorised Authorised Unauthorized -
Manubolu sos i Pittivanipalli . : i,
15 Venkaiah Peda Pitchaiah Chitessnsir Mandal 17-1,2 0.65 Authorised Authorised Unauthorized -
16 Kaluva - 19 0.12 Unauthorised Demolished - -
T L Brought into Notusable
Manubolu Manubolu Pittivanipalli i : 3 e , ;
17 g Angsdh Chisaiiiig ksl 20-1,3 132 Unauthorised Demolished Unauthorized Condition by Dlscor.mecung
Power Connection.
Muttembaka Brought into Notusable
18 Rangaiah Eswaraiah Vakadu 20-1A, 2B 1.29 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
NS O - Brought into Notusable
19 Krishna reddy !Zota B 2 1.47 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
Pittivanipalli Brought into Notusable
20 |Teruvayi Tirupalu srinivasulu ; P 22-1A,23 1.19 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chittamur Mandal p
Power Connection.
Mittambiaks Brought into Notusable
21 Rangaiah Eswaraiah Vidadu 23-1,2,5689| 203 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
Pittivanipalli Brought into Notusable
2 P Chandraiah ; P 24-1,234,56| 177 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chittamur Mandal 5
Power Connection.
Brought into Notusable
23 T.Seenaiah - 25 1.03 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
27-
Manubolu e Pittivanipalli . 2 ;
24 Vaadale Peda Pitchaiah Chititae Mandil 1,2,3,;:;5,6,7, 232 Authorised Authorised Unauthorized -
Manubolu Manubolu Pittivanipalli . : :
25 St Aneiidh Chiiktabaht Mandal 28-2 0.92 Authorised Authorised Unauthorized -
Manubolu Manubolu Pittivanipalli . 2 4
26 Sk Racsiohl Chitiad Mandal 28-1 1.06 Authorised Authorised Unauthorized -
Siddiguntapalem Brought into Notusable
27 Muni Baskar 5: i df; 29-1,24,5 0.95 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
Kalluru Vakadu ) ] ) Brc.ulght into .Notusablt':
28 | Kalluru Prabakar Sesha reddy Nandal 30-2A 1.52 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection,
Pittivanipalli Brought into Notusable
29 P.Baskar chengaiah P 30-2B 0.36 Unauthorised Demolished Unauthorized Condition by Disconnecting

Chittamur Mandal

Power Connection.
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wriieaniriialent 1- Brought into Notusable
30 Malli Seenaiah b P 0.74 Unauthorised Demolished Unauthorized Condition by Disconnecting
Kota 5A,5B,6A,6B N
Power Connection.
31 T Seenaiah - 311,27 0.51 Authorised Authorised Unauthorized -
Kallisia Vakids Brought into Notusable
32 Kalluru Prabakar Sesha reddy Mandal 32-1,3,4,6,7 0.98 Unauthorised Demolished Unauthorized Condition by Disconnecting
oA Power Connection.
33 | Kalluru Prabakar Sesha reddy Fa \;zl:adu 32-5 023 Authorised Authorised Unauthorized -
Al Brought into Notusable
34 {Siva kumar reddy Npil 33-1A,1B2 0.99 Unauthorised Demolished Unauthorized Condition by Disconnecting
e Power Connection.
Pittivanipalli Brought into Notusable
35 | Nunjala Madhu rajaiah VA 331C 0.98 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chittamur Mandal :
Power Connection.
Pittivanipalli Brought into Notusable
36 Nunjala Madhu rajaiah 7 P 34 0.16 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chittamur Mandal :
Power Connection.
T Brought into Notusable
37 Mapsholu Bansaokix Ftvanipalll. e aapan] 191 Unauthorised Demolished Unauthorized Condition by Disconnecting
Satheesh Anandh Chittamur Mandal i
Power Connection.
Pittivanipalli Brought into Notusable
38 |Teruvayi Tirupalu srinivasulu 5 P 36-1A 041 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chittamur Mandal .
Power Connection.
Brought into Notusable
39 T Seenaiah - 37 032 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
38- Brought into Notusable
40 T Seenaiah - 1,1A,2,3,3A, 24 Unauthorised Demolished Unauthorized Condition by Disconnecting
4,4A,566A Power Connection.
ioka Brought into Notusable
41 Sai Reddy 39-2,4A 045 Unauthorised Demolished Unauthorized Condition by Disconnecting
Kota mandal i
Power Connection.
Brought into Notusabile
42 T.Seenaiah - 39-4,48B1 0.85 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
e Sai Reddy ok 39-1 109 Authorised Authorised Unauthorized 3
Kota mandal
s i Brought into Notusable
Manubolu Manubolu Pittivanipalli ; ; ; S 3 ;
U d 1
44 Suthisissh Ayl Chittamur Mandal 40 0.06 Unauthorised Demolished nauthorize Condition by Dlscor_u'lec ing
Power Connection.
o Brought into Notusable
Manubolu Manubolu Pittivanipalli : . g A .
i horized
45 ooty Anandh Chittamur Mandal 41 073 Unauthorised Demolished Unauthoriz ‘Condition by Dtscot?necung
Power Connection.
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1
Brought into Notusavie

46 Jaya Balaiah Rama Kistaiah 535 .Sath‘:‘a L:nm 41 0.83 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
Pittivanipalli Brought into Notusable
47 Nunjala Madhu Rajaiah : 41 0.56 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chittamur Mandal z
Power Connection.
. Brought into Notusable
Manubolu . Pittivanipalli , . " s ) i
48 Venkateswarlu Papaiah Chittamur ]P[ dal 41 0.94 Unauthorised Demolished Unauthorized Condition by Dlsco:.mecung
Power Connection.
Pittivanipalli Brought into Notusable
49 Chiranjeevi Narasaiah : P 41 0.68 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chittamur Mandal :
Power Connection.
Pittivanipalli i .
50 Beedu (Kal x i
u (Kalava) Chi urhandal 41 022 Unauthorised Demolished
; ; . Brought into Notusable
leruvayi . Pittivanipalli ; ; ¥
51 i i iti
Chandraish venkataiah Cliittimiaikandal 41 0.57 Unauthorised Demolished Unauthorized Condition by DlSCO!jLnCC[lng
Power Connection.
Brought into Notusable
52 Malli Seenaiah Malli Kistaiah venkaé\;ltaapalem 13 0.66 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
Brought into Notusable
Kall h
53 T Sestia Kalluve¥akndus | guign 085 Unauthorised Demolished Unauthorized Condition by Disconnecting
reddy Mandal .
Power Connection.
Parri : Mallam X . .
54 i et Ramanaiah P S CR A e 50-2 0.43 Authorised Authorised Unauthorized -
Pittivanipalli Brought into Notusable
55 Teruvayi Mani venkataiah ) P 50-2A 0.13 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chittamur Mandal :
Power Connection.
3 e A Brought into Notusable
Teruvayi : Pittivanipalli 50-2B, Y : ; e . ;
56 Chsidistats venkataiah Chittamur Mandal| 1A.1B,1C 0.19 Unauthorised Demolished Unauthorized Condition by Dnscor.mectmg
Power Connection.
Pittivanialli Brought into Notusable
57 Nunjala Madhu rajaiah ) P 50-1,11,5,9 012 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chittamur Mandal :
Power Connection.
58 kaluva - 59 0.12 Unauthorised Demolished - 2
Pittivanipalli - Brought into Notusable
59 |Teruvayi Tirupalu srinivasulu . 1,10,10A 4A, 1.21 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chittamur Mandal ;
4C7 Power Connection.
Brought into Notusable
D Dayaka Malla
- R bttt e _ i 61 075 Unauthorised Demolished Unauthorized Condition by Disconnecting
Reddy Chittamur Mandal ;
Power Connection.
Brought into Notusable
D Dayaka
61 PRENERSL BRI M 62 0.08 Unauthorised Demolished Unauthorized Condition by Disconnecting

Reddy

Chittamur Mandal

Power Connection.
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Brought into Notusable

62 Kalluru:dra r - 63-2 04 Unauthorised Demolished Unauthorized Condition by Disconnecting
redady Power Connection.
Brought into Notusable
63 Duwonrn Dayakar . Ml 63-2 0.74 Unauthorised Demolished Unauthorized Condition by Disconnecting
Reddy Chittamur Mandal :
Power Connection.
Brought into Notusable
Gi | Baresre Madhn - 64 0.05 Unauthorised Demolished Unauthorized Condition by Disconnecting
Reddy Chittamur Mandal g
Power Connection.
Duvvuru Madhu Mallam ;
-~ ; : ised thorized =
65 Reddy Okl s 65 1.43 Authorised Authorise: Unauthor
Vidya Nagar Brought into Notusable
66 Krishna reddy 4 & 66 1.09 Unauthorised Demolished Unauthorized Condition by Disconnecting
Kota Mandal :
Power Connection.
Brought into Notusable
67 Mallikarjun - 66 0.346 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
68 Bawda { No - 67 01 Unauthorised Demolished . .
Culture)
Millicn Brought into Notusable
69  |Parri Vijayakumar Ramanaiah . 68-1,1B,4 029 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chittamur Mandal :
Power Connection.
70 A Ramanaiah Mk 6823 056 Authorised Authorised Unauthorized -
Koteswaramma Chittamur Mandal i . s Dy "
Kapuluru Vara ; Pittivanipalli . , ;
71 Lidshai Sundaraiah Chi o Masiai 69-3 0.49 Authorised Authorised Unauthorized
Parri . Mallam P ; :
72 st . Sundaraiah Pl ki 69-1 0.28 Authorised Authorised Unauthorized -
Pittivanipalli - Brought into Notusable
73 |Teruvayi Tirupalu srinivasulu . ! P 1,3A,38,3D,3 0.85 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chittamur Mandal R }
E3F Power Connection.
Pittivanipalli Brought into Notusable
74 |Teruvayi Tirupalu srinivasulu : pa 71-1,2 0.18 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chittamur Mandal 2
Power Connection.
Pitti Pittivanipalli Brought into Notusable
75 Parandamaiah . B 73 0.27 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chandramma Chittamur Mandal ,
Power Connection.
Beedu ( No Pittivanipalli - . :
76 Culture) Chittainie Masidal 75 03 Unauthorised Demolished -
77 e o . 75 018 Unauthorised Demolished ; -

Culture)

59



)
78 Kaluva NI 76 045 Unauthorised Demolished . -
Chittamur Mandal : s
Parri ) Mallam : . .
79 Kotds Wit Ramanaiah Chiitigie Mandal 78-1,2 0.26 Authorised Authorised Unauthorized -
Kalluru Vakadu Brought into Notusable
80 | Prabhakar Reddy Sesha reddy Mandal 78 1.77 Unauthorised Demolished Unauthorized Condition by Disconnecting
L Power Connection.
Parri . Mallam i 4 .
81 it Ramanaiah Clisstaniie Blandid 79-34,5 0.75 Authorised Authorised Unauthorized "
Mallkta Brought into Notusable
82 Parri Ramanaiah | Subbaramaiah y 80-7,8,9,10 1.07 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chittamur Mandal "
Power Connection.
Brought into Notusable
83 Geetha reddy - 94-1,3,4,7.8 1.88 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
Brought into Notusable
84 Ka.liun.J Fallug Fakadu 95-3,4,5A,6 0.67 Unauthorised Demolished Unauthorized Condition by Disconnecting
Mallikarjun Mandal ;
Power Connection.
Geetha reddy - 105-5 0.17 Unauthorised Demolished - -
Brought into Notusable
Allipudi Babu Babu Chittamu 100 0.06 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
Brought into Notusable
87 Allipudi Babu Babu Chittamu 101 0.69 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
Brought into Notusable
88 Allipudi Babu Babu Chittamu 103-1,2A 047 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
Brought into Notusable
89 Geetha reddy - 104-1B,2A 0.38 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
Brought into Notusable
90 Geetha reddy - 112,112-2 113 Unauthorised Demolished Unauthorized Condition by Disconnecting
Power Connection.
Teruvayi Pittivanipalli Brought into Notusable
91 S Mani . P 1-1 1.01 Unauthorised Demolished Unauthorized Condition by Disconnecting
Bujjamma Chittamur Mandal ;
Power Connection.
Pittivanipalli Brought into Notusable
92 | Nunjala Sumathi | Nunjala Madhu . P 1-1A 04 Unauthorised Demolished Unauthorized Condition by Disconnecting
Chittamur Mandal i
Power Connection.
Pittivanipalli Brought into Notusable
93 Malli Guravaiah P 1-3 0.5 Unauthorised Demolished Unauthorized Condition by Disconnecting

Chittamur Mandal

Power Connection.
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9a o . 1 0.45 Unauthorised Demolished . . .
Culture)
Palli palem Brought into Notusable
95 |Pakam Chengaiah P 1-1 0.61 Unauthorised Demolished 1 Unauthorized Condition by Disconnecting
Vakadu Mandal i
Power Connection.
itk Brought into Notusable
96 | Venkatasubbaiah 1-1 04 Unauthorised Demolished 1 Unauthorized Condition by Disconnecting
Vakadu Mandal i
Power Connection.
Mutteinbala Brought into Notusable
97 Pandi Kotaiah Chenga reddy 1-1 04 Unauthorised Demolished 1 Unauthorized Condition by Disconnecting
Vakadu Mandal 3
Power Connection.
Brought into Notusable
P baka
98 ok Kasthuraiah S 1-1 04 Unauthorised Demolished 1 Unauthorized Condition by Disconnecting
Subramanyam Vakadu Mandal i
Power Connection.
Brought into Notusabile
Kall
99 B wallura’V alaidu 4541 04 Unauthorised Demolished 1 Unauthorized Condition by Disconnecting
reddy Mandal :
Power Connection.
82

BT,

De;)uty Dkﬁ};ﬁrﬁ e

Nellore

Groundwater and Water Audit Dept.
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GROUNDWATER AND WATER AUDIT DEPARTMENT, NELLORE
ACTION TAKEN REPORT ON AQUA PONDS IN RANGANADHAPURAM Village of OF CHITTAMURU MANDAL

As per the Firsheries Action taken by the No.of Existin Whether Groundwater
S.No Name of the Father Name Addiees Survey Extent in Department Fishries Department ( T;tbe Wellsg Extraction is Action Taken to Stop Unauthorized
: Aquafarmers Numbers Ha (Authorised/ Demolished or Not Identified Authorized or Exctarction of Groundwater
Unauthorized) Demolished) S Unauthorized
arri S & 3 Brought into Notusable Condition
1 MarnSiva; | Balakrshng | “Vidys NagacKots | o, 5 4.35 Unauthorised Demolished 3 Unauthorized by Disconnecting Power
Reddy reddy mandal 2
Connection.
o kri : Brought into Notusable Condition
2 Maril Shia E K Vidya Nagar Kota 79-B 0.49 Unauthorised Demolished 1 Unauthorized by Disconnecting Power
Reddy reddy mandal ;
Connection.
G Balakri g Brought into Notusable Condition
3 Mkl Sive shna Vidya Nagar Kota 81-3.4 1.21 Unauthorised Demolished 1 Unauthorized by Disconnecting Power
Reddy reddy mandal ;
Connection.
T Kri i Brought into Notusable Condition
4 Mo Siva Balakrighog Vidya Nagar Koty 79-1,2 0.78 Unauthorised Demolished 1 Unauthorized by Disconnecting Power
Reddy reddy mandal ;
Connection.
4 S Brought into Notusable Condition
5 Najaj.am Munikistaiah Mallam ClnGamur 79 0.43 Unauthorised Demolished Unauthorized by Disconnecting Power
Manjula Mandal 2
Connection.
P f Brought into Notusable Condition
6 Nelajam Mallikarjuna Wakan Chittamur 79 0.3 Unauthorised Demolished 2 Unauthorized by Disconnecting Power
Syamala Mandal :
Connection.
. Brought into Notusable Condition
7 P?Iuru Maligm Chittdwiuc 79 0.4 Unauthorised Demolished Unauthorized by Disconnecting Power
Bujjamma Mandal :
Connection.
; Brought into Notusable Condition
8 | Pulasa Kotaiah V'dyamlli"ia; s 100 3.79 Unauthorised Demolished 2 Unauthorized by Disconnecting Power
Connection.
i N Kot Brought into Notusable Condition
9 | Pulasa Kotaiah yam a";‘fj a 80 1.42 Unauthorised Demolished 1 Unauthorized by Disconnecting Power
Connection.
. Brought into Notusable Condition
10 Ramanaiah Wb Chiittieior 91 4.1 Unauthorised Demolished 3 Unauthorized by Disconnecting Power
Mandal :
Connection.
. Brought into Notusable Condition
11 Ramanaiah Msllam Chatamiur 97 1.56 Unauthorised Demolished 1 Unauthorized by Disconnecting Power
Mandal ;
Connection.
: . " Brought into Notusable Condition
12 Bivakink Vidya Nagar Kota. 97 8.1 Unauthorised Demolished 3 Unauthorized by Disconnecting Power
Sudhakar mandal :
Connection.
13 Balaji Kota 90 1.56 Unauthorised WP No: 13615/2021 Unauthorized WP No: 13615/2021
1
14 Balaji Kota 92 0.49 Unauthorised WP No: 13615/2021 Unauthorized WP No: 13615/2021
i || GudueSibba Vidya Nagar Kota 92 2.39 Unauthorised WP No: 13615/2021 Unauthorized WP No: 13615/2021
rao mandal 2
16 G“d”:ai“bba V'dy*:“’;naga‘d o Kota | g9.23.4 311 Unauthorised WP No: 13615/2021 Unauthorized WP No: 13615/2021
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Brought into Notusable Condition

17 |Gopala Krishna Kota 89-1 0.4 Unauthorised Demolished Unauthorized by Disconnecting Power
Connection.
Brought into Notusable Condition
18 |Gopala Krishna Kota 82-1,2 1.52 Unauthorised Demolished Unauthorized by Disconnecting Power
Connection.
1o | Gudur Subba Vidya Nagar Kota 88 3.66 Unauthorised WP No: 13615/2021 Unauthorized WP No: 13615/2021
rao mandal
Purnamalli Brought into Notusable Condition
20 |Venkatasubbai Kota 87 1.99 Unauthorised Demolished Unauthorized by Disconnecting Power
ah Connection.
21 Beedu 93 0.34 Unauthorised Demolished - -
Mallam Chittamur Brought into Notusable Condition
22 Seshu Reddy drMnam;al 111 0.95 Unauthorised Demolished Unauthorized by Disconnecting Power
Connection.
Maltam Chittamur Brought into Notusable Condition
23 | Seshu Reddy o 107-1,2 2.31 Unauthorised Demolished Unauthorized by Disconnecting Power
" Connection.
Mallam Chittamur Brought into Notusable Condition
24 | Seshu Reddy “‘aan d‘al 108 0.28 Unauthorised Demolished Unauthorized by Disconnecting Power
Connection.
Venkannapalem Kota Brought into Notusable Condition
25 |Valipi Seenaiah m:.ﬂ d:i = 10,10-2 0.66 Unauthorised Demolished Unauthorized by Disconnecting Power
Connection.
Venikarnapalen Kete Brought into Notusable Condition
26 |Valipi Seenaiah &2 da'I 9-2,3 1.01 Unauthorised Demolished Unauthorized by Disconnecting Power
m Connection.
Venkannapaled) Kota Brought into Notusable Condition
27 |Vvalipi Seenaiah mag: A 11-1,2,3 1.4 Unauthorised Demolished Unauthorized by Disconnecting Power
x Connection.
Venkannapalem Kota Brought into Notusable Condition
28 |Valipi Seenaiah maf: At 12 1.04 Unauthorised Demolished Unauthorized by Disconnecting Power
Connection.
Vendamnapalen cota Brought into Notusable Condition
29 |valipi Seenaiah maz Al 7 0.53 Unauthorised Demolished Unauthorized by Disconnecting Power
Connection.
Venkannapalem Kota Brought into Notusable Condition
30 |Vvalipi Seenaiah siandal 6-1,3,7 0.18 Unauthorised Demolished Unauthorized by Disconnecting Power
Connection.
Bata Krishn Brought into Notusable Condition
31 Red ds 4 84 0.4 Unauthorised Demolished Unauthorized by Disconnecting Power
y Connection.
St fmvana Brought into Notusable Condition
32 R:i d 84 0.76 Unauthorised Demolished Unauthorized by Disconnecting Power
Y Connection.
Mas Retdy Narayana
33 Chiranjeevi Redd Naidupeta 84-1 3.64 Authorised WP No: 13652/2021 Unauthorized WP No: 13652/2021
reddy i
Maram Reddy Jayarami . ; : i 2 B
M| inr reddy Reddy Naidupeta 84-1A 1.82 Authorised WP No: 13652/2021 Unauthorized WP No: 13652/2021
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"(ﬂmi reddy Jayarami ; 84-1A, 1P-2, 5 X . .
35 Chandra Reddy Reddy Naidupeta 2.0 1.82 Authorised WP No: 13652/2021 1 Unauthorized WP No: 13652/2021
Purnamalli
36 | Venkatasubbai Kota 85 2.57 Unauthorised WP No: 13615/2021 2 Unauthorized WP No: 13615/2021
ah
; Brought into Notusable Condition
37 Bal;:::hm 83-1,2,4 1.72 Unauthorised Demolished 1 Unauthorized by Disconnecting Power
o Connection.
Purnamalli
38 | Venkatasubbai Kota 86 3.38 Unauthorised WP No: 13615/2021 2 Unauthorized WP No: 13615/2021
ah
Maram Reddy NarEvaRE
39 Chiranjeevi R ;'(?n Naidupeta 85 3.17 Unauthorised WP No: 13615/2021 2 Unauthorized WP No: 13615/2021
reddy eddy
Verkanndalenn Kot Brought into Notusable Condition
40 |Valipi Seenaiah| valipi Ankaiah aﬂ da‘; 1-1 1.11 Unauthorised Demolished 1 Unauthorized by Disconnecting Power
" Connection.
44

Deputy Director
Groundwater and Water Audit Department
Nellore
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ACTION TAKEN REPORT ON AQUA PONDS IN PADARTHYVARI KANDRIGA Village OF CHITTAMURU MANDAL

GROUNDWATER AND WATER AUDIT DEPARTMENT, NELLORE

As per the Firsheries Action taken by the iz
8.No Name of the Father Name Addresi Survey |Extentin Department Fishries Department ( N;:I:-eﬁ:\:itl::g ;:::::;;?:z’:;:wa,terl Action Taken to Stop Unauthorized
i Aquafarmers muans Numbers Ha (Authorised/ Demolished or Not i - ; Exctarction of Groundwater
: 2 Identified or Unauthorized
Unauthorized) Demolished)
; : z ; Brought into Notusable
1 L e ESEieR idyn Nagar 3.4 1.64 Unauthorised Demolished 1 Unauthorized Condition by Disconnecting
reddy Reddy Kota Mandal 5
Power Connection.
g 3 . Brought into Notusable
2 Eciicyis Krsghmi Fastoimn b e, 5-2 0.4 Unauthorised Demolished Unauthorized Condition by Disconnecting
reddy Reddy Kota Mandal !
Power Connection.
1 Brought i 1
; 5 ) s . , rought into Notusable
3 i Rt Yalys Nagar 5-3 0.61 Unauthorised Demolished Unauthorized Condition by Disconnecting
reddy Reddy Kota Mandal 3
Power Connection.
- " ; J Brought into Notusable
g |Nomdusulrishna|] ‘Tasbicemi | Videa Nuger 5-1A 0.71 Unauthorised Demolished 1 Unauthorized Condition by Disconnecting
reddy Reddy Kota Mandal Y
Power Connection.
5 |Beedu (No Culture) 6 0.97 Unauthorised Demolished Unauthorized -
6 |Beedu (No Culture) 8 1.21 Unauthorised Demolished Unauthorized -
7 |Beedu (No Culture) 10 2.08 Unauthorised Demolished Unauthorized -
Brought into Notusable
8 Mohan kumar Vijayawada | 11-1A,,11-2 0.71 Unauthorised Demolished 1 Unauthorized Condition by Disconnecting
Power Connection.
9 Mohan kumar Vijayawada 12-3,4,5 0.68 Authorised Authorised 1 Unauthorized -
10 Mohan kumar Vijayawada | 13-3,2,5,1A 0.94 Unauthorised WP No: 3342/2020 1 Unauthorized WP No: 3342/2020
11 Mohan kumar Vijayawada 13-2,3 0.15 Authorised Authorised Unauthorized
12 Mohan kumar Vijayawada |15-4D, 15-6| 2.53 Authorised Authorised 2 Unauthorized -
Parwath Reddy ¥
13 | Venkataramana Ngtgeny Mo ciee] 1002016 0.7 Unauthorised WP No: 146462021 1 Unauthorized WP No: 14646/2021
Reddy muru mandal 2B
Reddy
|Venkannapale
14 Valipi Seenaiah | Valipi Ankaiah m, kota 17-2C,2B 0.85 Authonised Authorised 1 Unauthorized
mandal
Venkannapale
15 Valipi Seenaiah | Valipi Ankaiah m, kota 18-2B1 0.99 Unauthorised WP No: 3342/2020 1 Unauthorized WP No: 3342/2020
mandal
Venkannapale
16 Valipi Seenaiah | Valipi Ankaiah m, kota 18-2A,2A2 0.25 Authorised Authorised 1 Unauthorized -

mandal
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17

Valipi Seenaiah

Valipi Ankaiah

Venkannapale
m,kota
mandal

19

0.94

Unauthorised

WP No: 3342/2020 1 Unauthorized WP No: 3342/2020

Valipi Seenaiah

Valipi Ankaiah

Venkannapale
m, kota
mandal

20-1,2

Authorised

Authorised 1 Unauthorized -

Valipi Seenaiah

Valipi Ankaiah

Venkannapale
m,kota
mandal

21-5,6

0.75

Authorised

Authorised 1 Unauthorized -

20

Valipi Seenaiah

Valipi Ankaiah

Venkannapale
m, kota
mandal

21

0.93

Unauthorised

WP No: 14646/2021 1 Unauthorized WP No: 14646/2021

21

Valipi Seenaiah

Valipi Ankaiah

Venkannapale
m, kota
mandal

22-1,2,3,4,5

Unauthorised

WP No: 14646/2021 1 Unauthorized WP No: 14646/2021

22

Valipi Seenaiah

Valipi Ankaiah

Venkannapale
m, kota
mandal

23-2

0.72

Authorised

Authorised 1 Unauthorized -

23

Parwath Reddy
Venkatakrishna
Reddy

Narayana
Reddy

Mallam,chitta
muru mandal

23-2

0.61

Authorised

Authorised 1 Unauthorized

24

Valipi Seenaiah

Valipi Ankaiah

Venkannapale
m,kata
mandal

23-1

Authorised

Authorised 1 Unauthorized -

25

Valipi Seenaiah

Valipi Ankaiah

Venkannapale
m,kota
mandal

24

0.36

Unauthorised

Brought into Notusable
Condition by Disconnecting
Power Connection.

Demolished Unauthorized

26

Valipi Seenaiah

Valipi Ankaiah

Venkannapale
m, kota
mandal

25

0.08

Unauthorised

Brought into Notusable
Condition by Disconnecting
Power Connection.

Demolished Unauthorized

7

Valipi Seenaiah

Valipi Ankaiah

Venkannapale
m,kota
mandal

27-P1,P2

1.01

Authorised

Authorised 1 Unauthorized -

28

Valipi Seenaiah

Valipi Ankaiah

Venkannapale
m,kota
mandal

27-1,3,4,5,
6,8,9,2

3.35

Unauthorised

WP No: 13368/2021 2 Unauthorized WP No: 13368/2021

24

| G@RAVA Y
Deputy D\:‘:EOI’ 2’\ NA 2{

Groundwater and Water Audit Dept.
Nellore
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From, To,

Sri G.Siva Narayana,M.Sc.,(Agri) The Hon’ble National Green Tribunal
Joint Director of Agriculture , Chennai.

SPR Nellore District. The Revenue Divisional Officer, Gudur
Sir,

Sub: Aquaculture- Chittamur Mandal-Soil samples collected - On the
implementation of the orders of the Hon’ble National Green
Tribunal issued in OA No.114 of 2020 to OA No.122 of 2020 Dt:10-6-
2021 Sent to Lab- analysis report received and same is herewith
submitted-Reg.

Ref: Minutes of the meeting held on 5.8.2021 by Revenue Divisional
Officer ,Gudur.

*hkdkkdk

With reference to the subject cited above , I am here with submitting that
some of the farmers in Chittamur mandal are cultivating aquaculture in their fields.
Some of the nighboring farmers of same mandal were complained that due to those
cultivation of aquaculture the paddy fields are affecting .In this circumstances,the
Mandal Agricultural Officer,Chittamur Mandal has collected soil samples (31 Samples)
from fields which are adjacent to Aquaculture fields and sent to Soil Testing
Laboratory,Nellore.

The Laboratory authorities has analysed the samples and sent the
analysis report stating that among 31 samples ,2 samples are critical for germination
which are having 3.7 and 3.9 EC and one sample is injurious to crop which is having
4.6 EC.

Further I submit that the Laboratory authorities are also recommended
the suitable recclamation to those 3 samples(Fields) as application of Farm Yard
Mannure (FYM) and growing of Green Mannuer crop to the samples containing EC3.7
and 3.9 and application of Lime @135 Kgs per acre to the sample (Field)containing EC
4.6. The remaining samples are suitable for cultivation of Paddy crop.

Further I submitted that as per the crop cutting experiment results for
the past 5 years in the subject area ie., Pittivaniapalli, Ranganadapuram and
Padartivarikandriga Villages it has been observed that there is no yield loss in the
paddy fields.

Hence this is submitted for favour of kind information.

Thanking you sir,

Yours faithfully,

(o el

®
Joint DirectorAef’Agric{ re

Joint Dirmwﬁ#grfcuimrg
Nellore

Encl: Lab report of soil samples of Chittamur Mandal.
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5 ¥
™
) SOIL ANALYSIS REPORT OF CHITTAMUR MANDAL
b : E——— 4
HCL PHO |
REA SPH | POTA suL
" LAB TEXT|CT10 NITR ORU Ssiu PH BOR
S.NO|NO. INAME OF THE FARMER VILLAGE  [COLOR|URE N PH EC oC OGEN S J__ M UR ON IN FE MN cu
VALU VALU VAL | VALU |RAN (VAL |[RANG |VALU|RANG |VALU |[RAN |VAL [RANG{VAL |RAN [VALU |RAN
il ol . £ RANGE VALUHRANGE |VALUE |RANGE |E RANGE [UE |RANGE|E GE |UE |E E E E GE |UE |E UE |GE |E GE
Ranganadhap eer sci Siightly Medi
1 6 Duvvuru SeshuReddy uram E F 7.4 |Alkaline |0.2 Normal [0.89 High 224  |low 44  |High [161 |um |8 Low [0.15 flow |0.12 |Low [18.2 [High |4.12 |High|0.87 |High
]Ranganadha;: Slightly Medi
2 7 |Nalajam Ramamma uram LGBR |SCL |F 7.4 |Alkaline [0.2 |Normal [0.41 |Low [196 |tow [32 [High 188 |um [13 |high [1.45 [High [0.13 [Low |4.62 [High |2.24 |High|0.35 High
Critical
for
Ranganadhap Neutral germina Medi
3 2 Bhimala Ramaiah uram LGBR |SCL |F 7.2 3.9 tion 0.36 Low 164 |Low 40 |High [282 Jum [450 |high [0.12 |Low |0.28 [Low [6.28 |High |4.87 [High[1.24 [High
Neutral INIURO
Ranganadhap usTo Medi
|4 19 |Duvvuru Eswaramma uram LGBR |sSCL [F 73 4.6 |CROPS 10.35 [low |145 |low |61 |High |268 [um (170 jhigh [0.52 |High |0.54 |Low [28.4 |High {4.28 |High|0.86 [High
Ranganadhap Slightly Medi
5 10 |Nalajam: Munikrishnaiah  juram LGBR [SCL |F 7.5 |Alkaline 0.9 [Normal |0.4 Llow [174 |low |32 |High [268 |um |145 |high [1.52 |High 0.41 |Low |28.2 |High |3.84 |High|1.16 |High
i Ranganadhap Medi
6 11 |Poluru Murali uram LGBR |SCL |F 7.3 |Neutral 0.8 |Normal 0.41 |low |235 |low |39 |High [188 |um [33 |high |0.52 |High [0.15 |Low [18.3 [High |4.95 |High|0.86 [High
Ranganadhap Slightly Medi
7 12 |Duvvuru RamalingaReddy |uram __|LGBR_|sCL iF 5.9 |Acidic 0.8 |Normal |0.42 |low |236 [low |57 |High [194 |um |48 |high 0.23 |low |0.142 |Low {26.1 |High [2.34 [High[0.86 |High
Ranganadhap Slightly Medi
I8 |13 |Gara C hina Narasaiah uram ILGBR__|SCL_|F 6.1 |Acidic 0.3° |Normal {0.4 Low 206 |Low 53 |High ]141 Jum |112 |high |0.62 |High [0.25 |Low [42.3 [High [2.36 |High|0.64 |High
Ranganadhap Slightly Medi
19 {14 JAngajala Kotamma uram LGBR {SCL [F 6.2 |Acidic 03 |Normal |0.38 |low |223 [low (27 |High |141 |um |43 |high [0.14 jlow |0.24 [Low [11.3 [High [3.64 [High|0.42 |High
IRanganadhap GER Medi
10 115 |Machireddy Sudhakar Redcuram SCL_|F 7.1 |Neutral [0.5 |Normal 0.9 High [165 |low |44 |High (282 |um |163 |high [0.85 |High [0.04 |Low (6.68 |High [4.36 |High|1.01 [High
Ranganadhap Slightly Medi
111 116 |Saguturu Prabhakar reddy juram Br SCL |F 6.3 |Acidic 0.2 |Normal 10.71  |mediunf232 |low (32 |High [141 |um 246 |high ]0.14 |Low |0.021 |Low |12.3 |High |2.14 |High|0.62 |High
Ranganadhap Slightly
112 {17 |Duvvuru Sujathamma uram Br SCL_|F 6.1 [Acidic 0.2  |Normal |0.68 |mediun|128 [Low {21 |Mediur|87 Low |48 |high 10.64 [High 0.12 |Low [8.26 [High |2.13 [High|0.25 [High
Ranganadhap Slightly Medi
113 18 |[Poluru Murali uram __JLGBR _|SCL |F & Acidic 0.7 Normal |0.41 Low 124  |Low 53 IHigh [161 |um |58 |high [0.52 |High |0.12 [Low |24.3 |High [1.01 |Low 0.35 |High
Ranganadhap Medi
14 |19 |Vigrahala Rathnaiah uram LBR SL f 7.2 |Neutral 0.5 Normal {0.62 mediun{192  [Low 53 |High (208 |um 127 |high 10.68 |High [0.25 |Low |13.3 |High |0.21 |Low |0.24 |High
Ranganadhap Slightly
115 |20 |Poluru Murali uram LGBR |SCL |F 6.1 |Acidic 0.2 Normal [0.36 Low 129 |low 32 |High |87 Low |104 |high [0.25 |Low [0.215 |Low |26.3 |High [3.56 [High|0.84 |High
Ranganadhap Moderatel
16 |21 |puli Maneiah uram LBR _ISL |F 5.7 |vAcidic 0.2 |Normal [0.63 |mediun{125 |low [34 |High [114 |low [38 |high |2.46 |High [0.24 |Low [25.4 |High [0.28 |Low |0.35 High
Padarthyvarik Medi
17 |22 IChillakuru SrinivasulaReddihandriga LGBR [SCL |F 7.7 |Slightly AI0.8  [Normal [0.37 |Low 236 |Low |92 |High |255 |um (211 [high |0.65 |High ]0.32 |Low [28.2 [High [3.54 |High|0.86 [High
Padarthyvarik Slightly
18 |23 |Chillakuru Bhaskara Reddyhandriga BR SCL |F 6.2 |Acidic 0.7 Normal |0.88 High {206 |Low 36 |High 100 |low [104 |high [0.31 |Low |0.08 [Low |11.3 [High |1.24 |High|0.86 High
Padarthyvarik Medi
15 |24 |Chillakuru MadhuReddy {handriga LGBR [SCL |f 6.7 |[Neutral 0.9 Normal 10.9 High 206 |Low 53 |High [188 Jum (145 |high [1.35 |High ]0.052 |Low |20.4 |High |1.35 |Low [0.65 |High
Slightly Medi
120 {25 |Munjala Madhu Pittivanipalle |LGBR [SCL |F 6 Acidic 1.5 Normal |0.63 mediun|185 |low (21 |Mediur{188 |um |99 |high |1.02 |High |0.21 |Low |22.4 [High [3.15 |Low |0.45 High
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A ' Slightly " Medi |_
= ) !1 |26 |PittiVenkateswarlu Pittivanipalle |BR _ |SCL 6.1 |Acidic 1.3 |Normal |0.65 mediun226 |Low |25 |Mediur|207 jum |127 jhigh |0.65 |High |0.32 |Low [22.4 |High |3.65 [High|0.36 |High
‘ Slightly i Medi
‘2 127 |Adivikala Venkateswarlu |Pittivanipalle |LGBR |SCL 6.5 |Acidic 0.9 INormal |0.67 mediun{245 |Low 25 |Mediuri235 |um |170 |high |0.62 |High |0.26 [Low [23.6 |High |4.06 |High|0.85 |High
Critical ]
for | Medi
23 |28 |Theruvai Bhagyalakshmi_|Pittivanipalle |BR SCL 6.8 Neutral 3.7 germina |0.7 mediun{175 |Low 44  |High 141 Jum _j475 [high |0.62 |High ]0.14 |Low |10.3 |High [2.13 |[High[0.33 [High
Slightly Medi
24 |29 |Adivikala Venkateswarlu |Pittivanipalle |[LGBR |SCL 6 Acidic 1.4 |Normal |0.86 High [249 |Low 48 |High [255 |um |226 |high [0.12 |Low [0.24 |Low |9.25 [High |2.98 [High [0.45 |High
Medi
".S 30 |PolipatiAmaramma Pittivanipalle [LGBR |SCL 6.6 |Neutral 1.3 |Normal |0.35 Low 185 |Low 44 |High {154 Jum |74 |high |0.67 [High |0.35 |Low [11.4 |High |1.65 |[Low [0.52 |High
Slightly
’6 |31 |PittiVenkateswarlu Pittivanipalle |LBR Sl 63 |Acidic 0.3 |Normal |0.4 Low 120 |Low 53 |High {114 Jlow |13 |jhigh |0.13 |Low [0.032 |Low |26.4 [High |1.56 |[Low [0.32 |High
3 Slightly Medi
27 |32 |Theruvai Thirupalu Pittivanipalle |LBR SL 6.1 |Acidic 13 Normal {0.38 Low 165 |Low 25 |Mediur{161 |um |117 |high |0.65 |High ]0.056 |Low |21.4 [High [1.05 |Low |0.23 |High
Slightly
128 |33 |Kanapu Peddaguravaiah |Pittivanipalle |GBR [SCL 6 Acidic 0.3 |Normal {0.39 [Low [245 |Low |27 |High |60 Low (20 |high |0.15 [Low [0.062 |Low |7.25 [High |0.85 |Low |0.56 |High
Slightly Medi
129 |34 |Kanapu Peddaguravaiah |Pittivanipalle |LBR  |[SL 7.7 |Alkaline 1.1 |Normal |0.4 Low [185 |low |57 |High [147 |um |211 |high |0.24 |Low |0.023 Low [21.4 [High [2.36 |High|0.62 |High
i slightly Medi
(30|35 |Pitti Thirupalamma Pittivanipalle |LGBR |SCL 6.2 |Acidic 0.4 |Normal |0.41 Low 245 |(Low 21 [Mediur274 |um |53 |high 0.42 Jlow [0.062 |Low |26.3 |High [2.13 |High|0.85 |[High
i Slightly
131 |36 |Maddirala Bala Kotaiah Pittivanipalle |LGBR |SCL 6.3 Acidic 0.2 Normal |0.89 High 152 |Low 25 |Mediurj121 |low |25 |high [0.65 |High ]0.032 |Low |24.4 |High [2.16 |High|0.85 [High
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DISTRICT: SPS NELLORE

el
e

MANDAL WISE, VILLAGE WISE AND EXPERIMENT WISE GROSS AND NET YIELD PARTICULARS
YEAR :2020-2021

CROP: PADDY SEASON : RABI
sl. UNIT | EXPT| HARVEST YIERD  |supery
N |MANDAL CODE &NAME VILLAGE CODE &NAME & to s (Kgs/Plot) éso%n::
Gross | Net
2113[05193 - CHITTAMUR 592585-CHITTAMURU 0500 | 03 | 0s-03-2021 | 16.02 | 1602 o
311405193 - CHITTAMUR 59256 3-CHITTAMURU 0500 | 04 | 07-03-2021 | 17.05 | 1705 | 9
211505193 - CHITTAMUR 592533-SOMASAMUDRAM 0501 | 01 | 21-03-2021 | 1645 | 1645 | 9
211605193 - CHITTAMUR 502585-SOMASAMUDRAM 0501 | 02 | 27-03-2021 | 1564 | 1564 | o
211705193 - CHITTAMUR 592583-SOMASAMUDRAM 0501 | 03 | 21-03-2021 | 17.96 | 17.96 | o
#2118]05193 - CHITTAMUR 525/16-SOMASAMUDRAM 0501 | 04 | 27-03-2021 | 1698 | 1698 | o
/[2119(05193 - CHITTAMUR 592583-PITTIVANIPALLE 0502 | 01 | 14-04-2021 | 1534 | 1534 | 9
2120(05193 - CHITTAMUR 5925 13-PITTIVANIPALLE 0502 | 02 | 14-042021 | 142 | 142 | 9
212105193 - CHITTAMUR 59258 3-PITTIVANIPALLE 0502 | 03 | 04-03-2021 | 163 | 163 | 9
212208193 - CHITTAMUR 562533-PITTIVANIPALLE 0502 | 04 | 19-03-2021 | 165 | 165 | 9
\/ 2123|05193 - CHITTAMUR zizjﬂi’)'glﬁmm'vm 0503 | 01 | 19-03-2021 | 16.45 | 1645 | 9
212405193 - CHITTAMUR iiﬁ_ggﬁmm'vm 0503 | 02 | 19-03-2021 | 162 | 16.2 9
212505193 - CHITTAMUR 592520-PUTRAGUNTA 0503 | 03 | 26-022021 | 1165 | 1165 | 15
212605193 - CHITTAMUR 592590-PUTRAGUNTA 0503 | 04 | 26-022021 | 11.85 | 11.85 | 15
212705193 - CHITTAMUR 59254 +-MUKKIDIPALEM 0s04 | 01 | 26-022021 | 10 | 10 15
2128105193 - CHITTAMUR 5925"‘:|~MUKK|D|PALEM 0504 02 26-02-2021 11.45 | 11.45 9
212905193 - CHITTAMUR 502505 GANGUPALEM 0504 | 03 | 11-03-2021 | 14.00 | 1400 o
213005193 - CHITTAMUR 59253-GANGUPALEM * 0504 | 04 | 11-03-2021 | 145 | 145 | o
213105193 - CHITTAMUR 502575 MALLAM 0s0s | 01 | 03-032021 | 10 | 10 9
2132|05193 - CHITTAMUR 502593 MALLAM 0505 | 02 | 28-022021 | 201 | 20.1 9
213305193 - CHITTAMUR 5925 ;.?-MALLAM 0505 | 03 | 26-02-2021 | 198 | 198 | 15
213405193 - CHITTAMUR 5925 3-MALLAM 0505 04 03-03-2021 15.2 15.2 9
V| 2135|05183 - cHITTAMUR 592517-RANGANADHAPURAM 0506 | 01 | 22-03-2021 | 1649 | 1649 | @
213605193 - CHITTAMUR 5625 ".RANGANADHAPURAM 0506 | 02 | 22-03-2021 | 1658 | 1658 | 9
213705193 - CHITTAMUR 592597-RANGANADHAPURAM 0506 | 03 | 30-03-2021 | 153 | 153 | 9
2138 |05193 - CHITTAMUR 59252 7-RANGANADHAPURAM 0506 | 04 | 30-03-2021 | 1527 | 1527 | 9
2139105193 - CHITTAMUR 5925'_3.3-KOG|L| 0507 01 04-03-2021 16.01 16.01 9
214005193 - CHITTAMUR 5925;;3-KOG|L| 0507 02 27-02-2021 15.16 | 15.16 9
214105193 - CHITTAMUR 592603-PERATALAMITTA 0507 | 03 | 27-02-2021 | 15.07 | 1507 | 9
2142|05193 - CHITTAMUR 592603-PERATALAMITTA 0507 | 04 | 04-03-2021 | 1563 | 1563 | o

.u/*
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o ) o
SOIL ANALYSIS REPORT OF CHITTAMUR MANDAL
LA SURV TEXT |HCL.R
S.NO |B_|NAME OF THE FARMER FATHER'S NAME MANDAL |VILLAGE CROP |EYNO.|EXTENT |ADHAAR NO. GPS Coordinates COLOR |URE |EACTI|PH EC
VALUE |RANGE VALUE
1 6 |Duvvuru SeshuReddy Hanumantharamireddy |Chittamur |Ranganadhapuram |paddy |103-1 |2.68 7719 1479 3184 |13.947308 80.093595 sl F 7.4 Slightly Alkaline 0.2
. Slightly Alkaline

2 7 |Nalajam Ramamma chengaiah Chittamur |Ranganadhapuram |paddy |15--4 [0.20 9391 2898 2888 |13.959243 80.097189 |LGBR |SCL [F 7.4 0.2

3 |8 |Bhimala Ramaiah Chittamur |Ranganadhapuram |paddy [8-28 |1.6 13960619  80.099184 JiGBR |scu ¢ |72 |Neut 3.9

a 9 |Duvvuru Eswaramma Hanumantharamireddy |Chittamur |Ranganadhapuram |paddy |43-1c |0.34 8000 5633 5616 |13.952803 80.097635 |LGBR |[SCL |F 7.3 Npssrat 4.6

5 10 |Nalajam Munikrishnaiah  |Guravaiah Chittamur [Ranganadhapuram |paddy [42-2 [5.19 13.952072 80.099877 |LGBR |SCL |F 7.5 Shtely Alkaiios 0.9

6 11 |Poluru Murali Anandaiah Chittamur |Ranganadhapuram |paddy |41 0.74 4039 4094 9946 |13.952808 80.100195 |LGBR |SCL |[F 7.3 Neutral 0.8
Slightly Acidic

7 12 |Duvvuru RamalingaReddy |Hanumantharamireddy |Chittamur |Ranganadhapuram [paddy |48-1c |0.34 13.951872 80.097333 [LGBR |[SCL |[F 5.9 0.8
Slightly Acidic

8 13 [Gara C hina Narasaiah Achaiah Chittamur |Ranganadhapuram |paddy |38-3 [1.00 4548 2699 9359 [13.953114 80.101042 |LGBR [SCL |F 6.1 0.3
Slightly Acidic

9 14 |Angajala Kotamma Subbaiah Chittamur |Ranganadhapuram |paddy |28-2 (0.12 13.954392 80.097566 |LGBR |SCL |F 6.2 0.3

10 |15 |Machireddy Sudhakar Redd{MasthanReddy Chittamur |Ranganadhapuram |paddy [27-1c [0.68 4184 1538 6704 |13.955357 80.098463 i SCL |F 7.1 Neutral 0.5
Slightly Acidic

11 16 |Saguturu Prabhakar reddy |VenkataSubbaReddy Chittamur [Ranganadhapuram |paddy |###ii#|0.42 4132 2317 8016 |13.958286 80.103183 |Br SCL |F 6.3 0.2
Slightly Acidic

12 17 | Duvvuru Sujathamma BhaskarReddy Chittamur |Ranganadhapuram |paddy | ###i#|1.58 4634 6236 6070 |13.9591 80.1027 Br SCL |F 6.1 0.2
Slightly Acidic

13 18 | Poluru Murali Anandaiah Chittamur |Ranganadhapuram |paddy |77-1/1{0.3 4039 4094 9946 |13.944854 80.088979 |[LGBR |SCL |F 6 0.7




NITROG PHOSPH POTAS SULPHU
ocC EN ORUS SIum R BORON IN FE MN cu
RANG
RANGE VALUE |RANGE |VALUE |RANGE |VALUE |RANGE VALUE |RANGE VALUE |RANGE |VALUE E VALUE |RANGE [VALUE |RANGE |VALUE |RANGE |[VALUE |RANGE
Normal 0.89 High |224 Low 44 High 161 Medium (8 low [0.15 Low [0.12 Low 18.24  |High 4.12  |High |0.87 High
Normal 0.41 Low 196 Low 32 High 188 Medium |13 high 1.45 High [0.13 Low 4.62 High 2.24 High  0.35 High
Critical for
germination ~ [0.36 Low 164 Low 40 High 282 Medium  |450 high  [0.12 Low (0.28 Low 6.28 High 4.87 |High [1.24 High
INJURIOUS TO
CROPS 0.35 Low 145 Low 61 High 268  |Medium 170 high |0.52 High [0.54 Low 28.43  [High 4.28  |High |0.86 High
Normal 0.4 Low 174 Low 32 High 268 Medium (145 high 1.52 High (0.41 Low 28.21  [High 3.84 High [1.16 High
Normal 0.41 Low 235 Low 39 High 188 Medium |33 high 0.52 High [0.15 Low 18.32 High 4.95 High  |0.856 |High
Normal 0.42 Low 236 Low 57 High 194 Medium |48 high  10.23 Low [0.142 |Low 26.14  [High 2.34 High  |0.86 High
Normal 0.4 Low 206 Low 53 High 141 Medium (112 high  |0.62 High [0.25 Low 42.28  [High 236 |High |0.64 High
Normal 0.38 Low 223 Low 27 High 141 Medium |43 high 0.14 Low |0.24 Low 11.3 High 3.64 High 0.42 High
Normal 0.9 High  [165 Low 44 High 282  |Medium |163 high  |0.85 High [0.04 Low 6.68 High 4.36  |High [1.01 High
Normal 0.71 medium 232 Low 32 High 141 Medium  |246 high 0.14 Low |0.021 |Low 12.34  |High 2.14 High  |0.62 High
Normal 0.68 medium( 128 Low 21 Medium (87 Low 48 high |0.64 High |0.12 Low 8.26 High 2.13 High  0.25 High
Normal 0.41 Low 124 Low 53 High 161 Medium |58 high  |0.52 High |0.12 Low 24.28 |High 1.012 |Low 0.345 |High
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14 , |19 |Vigrahala Rathnaiah Rathnachari Chittamur |Ranganadhapuram |paddy |76 0.46 6265 1031 4840 |13.945108 80.086405 |LBR SL 7.2 Neutral 0.5
Slightly Acidic
15 |20 [Poluru Murali Anandaiah Chittamur |Ranganadhapuram |paddy |39 3.89 4039 4094 9946 |13.953436 80.099501 |LGBR |SCL 6.1 0.2
ly Acidi
16|21 |puli Maneiah Chittamur |[Ranganadhapuram |paddy |77-1/30.3 13.946388  [80.085792 |LBR _|[sL gy |[Masiecetoly Adds 0.2
17 |22 |Chillakuru SrinivasulaReddy|SundararamiReddy Chittamur |Padarthyvarikhandripaddy (7-1B |0.87 4981 9571 5443 |13.960891 80.093425 [LGBR [SCL 4 Slightly Alkaline 0.8
. Slightly Acidic
18 |23 [Chillakuru Bhaskara Reddy |SundararamiReddy Chittamur |Padarthyvarikhandripaddy |10--1 |0.31 2724 1287 9838 |13.960294 80.094986  |BR SCL 6.2 0.7
19 |24 |chillakuru MadhuReddy SundararamiReddy Chittamur |Padarthyvarikhandripaddy |10--4 |0.89 3676 0984 8283 |13.960842 80.093627 [LGBR [SCL 6.7 Neutral 0.9
- Slightly Acidic
20 25 [Munjala Madhu Rajaiah Chittamur [Pittivanipalle paddy |107-3 |0.16 8117 1516 8511 |13.967350 80.098857 |LGBR |SCL 6 1.5
; Slightly Acidic
21 |26 |PittiVenkateswarlu VenkataRamanaiah Chittamur |Pittivanipalle paddy [83-3A |0.31 13.955220 80.110230 |BR SCL 6.3 1.3
Slightly Acidic
22 |27 |Adivikala Venkateswarlu  [JayaRamaiah Chittamur |Pittivanipalle paddy [97-3 |0.20 2214 7532 0665 |13.960891 80.093425 |LGBR |SCL 6.5 0.9
93 . |28 |Theruvai Bhagyalakshmi  |Thirupalu Chittamur |Pittivanipalle paddy [46-1A |0.21 9575 7196 6754 |13.967787 80.094544 |BR SCL 6.8 Neutral 3.7
Slightly Acidic
24 |29 |Adivikala Venkateswarlu  [JayaRamaiah Chittamur |Pittivanipalle paddy [105-2 |0.32 2214 7532 0665 [13.963617 80.099974 |LGBR |SCL 6 1.4
25 |30 |PolipatiAmaramma Dasaiah Chittamur |Pittivanipalle paddy [104-141.67 9829 4367 5707 |13.965419 80.099870 |LGBR |SCL 6.6 Neutral 13
Slightly Acidic
26 |31 |PittiVenkateswarlu VenkataRamanaiah Chittamur |Pittivanipalle paddy (112 |1.00 13.966707 80.099941 [LBR SL 6.3 0.3
27 |32 |Theruvai Thirupalu Srinivasulu Chittamur |Pittivanipalle paddy |70-3F [0.3a 13.964895  |80.094752 |LBR  |sL g1 [T 13
Slightly Acidic
28 |33 [Kanapu Peddaguravaiah  |Guravaiah Chittamur |Pittivanipalle addy |97-1 [0.25 5098 7028 2256 (13.965364 80.097617 |GBR  |SCL 6 0.3
Slightly Alkaline
29 |34 |Kanapu Peddaguravaiah _ |Guravaiah Chittamur |Pittivanipalle paddy [93-2A30.90 5099 7028 2256 (13.966427 80.097054  |LBR SL 7.7 1.1
Slightly Acidic
30 |35 |Pitti Thirupalamma Ramanaiah Chittamur |Pittivanipalle paddy [72-2 [0.59 5743 1239 2123 |13.963561 80.093648 [LGBR |[SCL 6.2 0.4
Slightly Acidic
31 36 |Maddirala Bala Kotaiah Peddaiah Chittamur |Pittivanipalle paddy |73-1B [0.60 5435 0421 0233 |13.963571 80.095708 |LGBR |SCL 6.3 0.2




e ) :

Normal 0.62 medium(192 Low 53 High 208 Medium [127 high 0.68 High [0.25 Low 13.25 High 0.213 |Low 0.24 High
Normal. 0.36 Low 129 Low 32 High 87 Low 104 high 0.25 Low [0.215 |Low 26.32 High 3.56 High 0.84 High
Normal 0.63 medium 125 Low 34 High 114 Low 38 high |2.46 High |0.24 Low 25.36  |High 0.28 Low 0.345 |High
Normal 0.37 Low 236 Low 92 High 255 Medium (211 high 0.65 High [0.32 Low 28.21 High 3.54 High 0.86 High
Normal 0.88 High 206 Low 36 High 100 Low 104 Iﬂgh 0.31 Low (0.08 Low 11.25 High 1.24 High 0.86 High
Normal 0.9 High 206 Low 53 High 188  |Medium |145 high  ]1.35 High |0.052 |Low 20.35  |High 1.352 |Low  |0.65 High
Normal 0.63 medium 185 Low 21 Medium  |188 Medium |99 high 1.02 High [0.21 Low 22.35 High 3.145 [Low 0.45 High
Normal 0.65 medium 226 Low 25 Medium 207 Medium  |127 high 0.65 High [0.32 Low 22.36 High 3.65 High 0.356 |High
Normal 0.67 medium 245 Low 25 Medium  [235 Medium 170 high  [0.62 High |0.26 Low 23.56 _ |High 4.06 High  |0.85 High
Critical for )

germination 0.7 medium 175 Low 44 High 141 [Medium 475 high |0.62 High [0.14 Low 10.25  |High 2,13  |High ]0.325 |High
Normal 0.86 High |249 Low 48 High 255  |[Medium 226 high 0.12 Low [0.24 Low 9.25 High 298  |High |0.45 High |
Normal 0.35 Low 185 Low 44 High 154 Medium |74 high  |0.67 High |0.35 Low 11.35 |High 1.65 Low 0.52 High
Normal 0.4 Low 120 Low 53 High 114  |Low 13 high  10.13 Low |0.032 [Low 26.35 |High 1.56 |Low |0.32 High |
Normal 0.38 Low 165 Low 25 Medium  [161 Medium (117 high 0.65 High |0.056 |[Low 21.36 High 1.05 Low 0.23 High
Normal 0.39 Low 245 Low 27 High 60 Low 20 high  ]0.15 Low |0.062 |Low 7.25 High 0.85 Low 0.56 High
Normal 0.4 Low 185 Low 57 High 147 Medium  |211 high 0.24 Low [0.023 [Low 21.35 High 2.36 High 0.622 |High
Normal 0.41 Low 245 Low 21 Medium  |274 Medium |53 high  |0.42 Low |[0.062 |Low 2632 |High 2.13 High  |0.85 High |
Normal 0.89 High 152 Low 25 Medium 121 Low 25 high  |0.65 High |0.032 |low 24.36  |High 2.16 High  |0.85 High
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MANDAL WISE, VIL_LAGE WISE AND EXPERIMENT WISE GROSS AN!* NET YIELD PATICULARS

[STRI

CT : SPSR NELLORE

[VISION : GUDUR

YEAR :2016-2(.1.7

MANDAL : CHITTAMUR

CROP : PADDY SEASON : RABI
VILLAGE UNIT |EXPT.| HARVEST | YIELD (kgs/Plot) | Designation
NO | NO DATE : alitive
:ODE NAME GROSS NET Supervisor
0500 | 03 |26-03-2017 | 12.3)9 | 12.300 09
0500 | 04 | 02-03-2017 13.‘71—10 13.700 09
0010 |SOMASAMUDRAM 0501 | 01 |01-03-2017 | 14237 | 14.250 09
0501 | 02 |01-03-2017 | 14632 14.680 09
0501 | 03 | 01-03-2017 | 15.440 | 15.440 09
0501 | 04 | 01-03-2017 | 14120 | 14.120 09
0012 |PITTIVANIPALLE 0502 | 01 |10-03-2017 | 0.030 | 0.000 14
0502 | 02 | 28-02-2017 | 7.080 7.080 09
0502 | 03 | 14-03-2017 | 7.150 | 7.150 09
0502 | 04 | 19-03-2017 | 8.450 | 8.450 09
0011 |PADARTHIVARI KHANDRIKA| 0503 | 01 | 19-03-2017 | 10.250 | 10.250 09
0503 | 02 | 19-03:2017 | 9.850 | 9.850 09
0014 |PUTRAGUNTA 0503 | 03 | 10-03-2017 | 0.070 | 0.000 14
0503 | 04 | 10-03-2017 | o0.coo | o0.000 14
0018 |MUKKIDIPALEM 0504 | 01 | 22-03-2017 | 0.0%0 | 0.000 22
0504 | 02 | 22-03-2017 | 0.000 | 0.000 22
0016 |POTHUNAYANIPALLE 0504 | 03 | 30-03-2017 | 0.000 | 0.000 ° 22
0504 | 04 | 30-03-2017 | 0.000 | 0.000 22
0020 |MALLAM 0505 | 01 | 22-03-2017 | 0.000 | 0.000 22
0505 | 02 | 06-04-2017 | 0.00 | 0.000 22
0505 | 03 | 22-03-2017 | 0.700 | 0.000 22
0505 | 04 | 06-04-2017 | 0.000 | 0.000 22
0021 |RANGANADHAPURAM 0506 | 01 | 30-03-2017 | 12.150 | 12.150 . 09
0506 | 02 | 30-03-2017 | 1z 450 | 12.450 09
0506 | 03 | 10-03-2017 | 0000 | 0.000 14
0506 | 04 | 30-03-2017 | 7120 | 7.120 09
0022 |KOGILI 0507 | 01 | 27-02-2017 | 12620 | 12.620 09
0507 | 02 | 27-02-2017 | 17.060 | 12.060 09
0507 | 03 | 27-02-2017 | 1(.840 | 11.840 4, 09
0507 | 04 | 27-02-2)17 | 1:.020 | 12.020 09

e —
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i
AL WISE, VILLAGE WISE AND EXPERIMENT WISE GROSS AND NET YIELD PATICULARS

CT : SPSR NELLORE YEAR :2017-2018
ON : GUDUR MANDAL : CHITTAMUR
: PADDY SEASON : RABI
VILLAGE UNIT | EXPT| HARVEST |YIELD (kgs/Plot)| Designation
NO | NO DATE of the
NAME GROSS | -NET | supervisor
YAKASIRI 0493 | 01 | 27-02-2018 | 17.620 | {7.620 17
0493 | 02 | 27-02-2018 | 17.950 | -7.950 17
0493 | 03 | 03-03-2018 | 17.220 | :7.220 09
0493 | 04 | 03-03-2018 | 16.960 | 16.960 09
UPPALAMARTHI 0494 | 01 | 24-02-2018 | 18.600 | £3.600 - 47
0494 | 02 | 24-02-2018 | 19.750 | :9.750 | 17
ADDEPUDI 0494 | 03 | 10-02-2018 | 20.750 | 20.750 17
0494 | 04 | 10-02-2018 | 18.350 | 18.350 17
MARLAPUDI JANGALAPAl 0495 | 01 | 27-02-2018 | 23.300 | 23.300 09
0495 | 02 | 27-02-2018 | 22.900 | 22.900 09
MANNEMALA 0495 | 03 | 27-02-2018 | 23.900 | 23.500 09
0495 | 04 | 27-02-2018 | 23.700 | 23.700 09
PELLAKURU 0496 | 01 | 10-03-2018 | 19.820 | i9.820 09
0496 | 02 | 26-02-2018 | 19.220 | “9.220 15
0496 | 03 | 26-02-2018 | 20.460 | 20.460 15
0496 | 04 | 06-02-2018.| 17.150 | 17.150 17
GUNAPADU 0497 | 01 | 24-02-2018 | 24.700 | 24.700 09
0497 | 02 [ 24-02-2018 [ 23.900 | 23.900 09
"N 0497 | 03 | 24-02-2018 | 25.100 | 125.100 08
0497 | 04 | 24-02-2018 | 23.600 | 23.600 08
METTU 0498 | 01 | 19-02-2018 | 18.350 | 18.350 09
0498 | 02 | 20-03-2018 | 20.520 | 20.520 09
0498 | 03 | 02-03-2018 | 22.460 |-22.460 15
0498 | 04 | 02-03-2018 | 22.420 | 22.420 '15
ESWARAWAKA 0499 | 01 | 20-02-2018 | 15.700 | 15.700 17
0499 | 02 | 18-03-2018 | 18.310 | 18.310 17
0499 | 03 | 28-02-2018 | 18.380 | 18.380 17
0499 | 04 | 20-03-2018 | 21.160 | '21.160 17
CHITTAMURU 0500 | 01 | 14-03-2018 | 21.390 | 21.390 15
0500 | 02 | 20-03-2018 | 22.420 | 22.420 09
0500 | 03 | 14-03-2018 | 22.380 | 22.380 15
0500 | 04 | 02-03-2018 | 23.530 | 23.530 17
SOMASAMUDRAM 0501 | 01 | 08-03-2018 | 24.200 | 24.200 09
0501 | 02 | '08-03-2018 | 23.900 | 23.900 09
0501 | 03 | 08-03-2018 | 24.700 | 24.700 09
0501 | 04 |.10-03-2018 | 24.150 | 24.150 09
PITTIVANIPALLE 0502 | 01 | 06-03-2018 | 14.750 | 14.750 17 -
0502 | 02 [ 14-03-2018 | 14.250 [, 14.250 17
0502 | 03 | 22-03-2018 | 16.500 | 16.500 17
0502 | 04 | 22-03-2018 | 15.750 | 15.750 17

i




MANDAL WISE, VILLAGE WISE AND EXPERIMENT WISE GROSS AND NET YIELD PATICULARS

DISTRICT : SPSR NELLORE
DIVISION : GUDUR

\ .

YEAR :2017-2018
MANDAL : CHITTAMUR

CROP : PADDY SEASON : RABI
VILLAGE UNIT | EXPT| HARVEST |YIELD (kgs/Plot)| Designation
NO | NO DATE : o s
CODE NAME GROSS NET Supervisor
0011 |PADARTHIVARI KHANDRY 0503 | 01 [ 26-02-2018 [ 2.880 | 2.880 15
N~ 0593 | 02 [ 26-02-2018 | 2.370 | 2.370 15
0017 |MANGALAVARIPALLE 0503 | 03 | 02-03-2018 | 12.690 | 12.690 17
0503 | 04 | 02-03-2018 | 8.950 | 8.950 17
0016 |POTHUNAYANIPALLE 0504 | 01 | 13-03-2018 | 11.840 | 11.840 09
0504 | 02 | 25-03-2018 | 11.200 | 11.200 09
0018 |MUKKIDIPALEM 0504 | 03 | 12-03-2018 | 16.200 | 16.200 09
0504 | 04 | 12-03-2018 | 13.460 | 13.460 17
0020 [MALLAM 0505 | 01 [ 10-03-2018 [ 9.610 [ 9.610 17
0505 | 02 [ 10-03-2018 | 7.760 | 7.760 17
0505 | 03 | 13-03-2018 | 10.610 | 10.610 7
0c05 | 04 | 13-03-2018 | 13.060 | 13.060 17
0021 |RANGANADHAPURAM 0506 | 01 [ 26-02-2018 | 3.180 | 3.180 15
0t06 | 02 [ 26-02-2018 [ 0.000 | 0.000 15
0506 | 03 | 13-03-2018 | 8.220 | 8.220 17
0506 | 04 [ 01-04-2018 | 12.110 [ 12.110 17
0022 [KOGILI 0507 | o1 [ 10-02-2018 | 16.700 [ 16.700 09
c507 | .02 | 10-02-2018 | 16.400 | 16.400 09
0507 | 03 [ 19-02-2018 | 16.100 | 16.100 09
0507 | 04 [ 19-02-2018 | 15.900 | 15.900 09
0023 |TADIMEDU 0508 | 01 | 10-03-2018 | 22.300 | 22.300 17
0508 | 02 [ 03-04-2018 | 22.650 | 22.650 17
0508 | 03 [ 10-03-2018 | 23.500 | 23.500 17
0508 | 04 | 03-04-2018 | 23.500 | 23.500 17
0025 [YELLASIRI 0509 | 01 [ 10-03-2018 | 24.500 | 24.500 09
0509 | 02 | 12-03-2018 | 23.850 | 23.850 09
1509 | 03 [ 12-03-2018 | 24.150 | 24.150 09
2509 | 04 | 19-03-2018 | 22.150 | 22.150 09
0028 [NORTH VARATHUR 2510 | o1 | 23-02-2018 | 15.900 | 15.900 09
1510 | 02 | 23-02-2018 | 16.300 | 16.300 09
(510 | 03 [ 23-02-2018 | 16.100 | 16.100 09
8510 | 04 [ 23-02-2018 | 16.700 [ 16.700 09
0040 |KALAGURTHIPADU 0511 | 01 | 08-02-2018 | 17.600 [ 17.600 09
0511 [ 02 [ 23-02-2018 | 19.500 | 19.500 09
€511 | 03 | 08-02-2018 | 16.900 | 16.900 09
0511 | 04 [ 08-02-2018 | 17.100 | 17.100 09
0026 |MOLAKALAPUDI 512 | 01 [ 23-03-2018 | 22.150 | 22.150 09
0512 | 02 | 23-03-2018 | 22.400 | 22.400 09
512 [ 03 | 23-03-2018 [ 21.350 | 21.350 09
0512 | 04 [ 23-03-2018 | 22.750 | 22.750 09

e
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' MANDAL WISE, VILLAGE WISE AND EXPERIMENT WISE GROSS AND NET YIELD PATICULARS

DISTRICT : NELLORE

DIVISION GUDUR

YEAR

1 2018-2019

MANDAL : CHITTAMUR

[ CROP  : PADDY SEASON : RABI
! VILLAGE EXPT.| HARVEST YIELD (kgs/Plot) |pesignation of
| - B i DATE the Supervisor
| CoDE | NAME GROSS NET
[ 0005 [YAKASIRI | 0493 01 | 06-03-2019 | 12.550 12,550 09 |
I 0493 02 | 06-03-2019 | 17.500 1/.500 09
R 0493 03 | 06-03-2019 | 15.300 15.300 09
I 0493 04 | 06-03-2019 | 16.350 16.350 09
0006 |ADDLPUDT 0494 01 | 09-03-2019 | 15.300 15.300 09
R SN 0494 02 | 09-03-2019 | 16.200 | 16.200 09
0004 |UPPALAMARTHI 0494 03 | 14-03-2019 | 13.200 13.200 09 |
Y R 0494 04 | 14-03-2019 | 10.500 10.500 09 |
0024 |MANNEMALA 0495 01 | 1902-2019 | 0.010 | 0.010 | 09
I 0495 02 | 19-02-2019 | 0.010 0.010 09
000/ _","_ﬂ":[‘,‘;‘f g 049 03 | 06-03-2019 | 16.300 16.300 09
[ T 0495 04 | 13-02-2019 | 13.200 13.200 T
0003 ‘PFLLAKURU | 0496 01 | 13-04-2019 | 15.690 15.690 09
______ _l T o049 02 | 02-03-2019 | 17.480 | 1/.480 "’
) - ] 0496 | 03 [ 04.03-2019 | 9.320 9.320 1/
N | 0496 04 | 64-03-2019 | 8.300 8.300 KN
| 000! IcunAPADU [ 0497 01 | 25-02-2019 | 21.500 21.500 | 17
E _ | 0497 | 02 | 13-04-2019 | 16.230 16.230 09
I o | 0497 | 03 | 1304-2019 | 15.470 15470 | 09
[ 1 | o497 | 04 | 18032019 | 18460 | 18460 | 1/
0002 |METTU_ | o498 | o1 [ 2/032019 | 16230 | 16230 | 1/
) | 0a98 | 07 157035019 | 15600 | 1800 1/
el 0498 03 | 27032019 | 1€.660 16.660 | 1/
i 0498 04 | 27-03-2019 | 16.840 16.840 o ——
0008 |ESWARAWAKA | 0499 | 01 | 21-03-2019 | 16.200 16.200 EY N
L T 0499 02 | 08-03-2019 | 16.400 16.400 09
N T 0499 03| 08-03-2019 | 14.290 14.290 09
________ T 0499 | 04 | 21032019 | 17.240 | 17.240 09
0009 |CHITTAMURU_ 0500 01 | 16-03-2019 | 18.300 18.300 VA
I} ] 0500 | 02 | 16-03-2019 | 16.400 16.400 1
) ] os00 | 03 [ 16032009 | 15300 | 15300 | 17
1 o500 | 04 | 16-03-2019 | 14.700 14.700 Vi
| D010 |SOMASAMUBRAM | 0501 | 01 | 17032019 | 16.840 16.840 1/
' [ os01 | 02 |T17°03-2019 | 15.550 15550 | 1/
777777 L o501 | 03 [ 17032019 | 17540 | 17540 | 1/
L [ o501 | 04 | 17032019 [ 17520 | 1/.520 1/
0012 |PITTIVANIPALLE 0502 | 01 | 15032019 | 15.350 | 15.350 1/
) ) ] 0502 | 02 | 15032019 | 16.860 | 16860 | 1/
- o 0502 | 03 | 15032019 | 15.860 15860 | 1/
| A ) 0502 04 15-03-2019 | 13.680 13.680 1/
e T i 0503 | 01 | 21-03-2019 | 15680 | 15680 | i/ |
] 0503 02 | 21-03-2019 | 15.200 | 15.200 e
0013 |VADLAVANIPALLE | 0503 03 | 21-03-2019 | 15.340 15.340 1/ 1
0503 04| 2i-032019 ‘ 2
(0018 [MUKKIDIPALEM | 0504 | 01 | 15:03-2019 |
T 0504 02 715032019 |
0016 |POTHUNAYANIPALLE | 0504 | 03 | 15:03-2019
_ T 0504 04 _| 15-03-201¢9
0070 |MALLAM 0505 | 01 | 22.02-2019
- 0505 | 02 | 09-03-2019 |
o i | 0504 03| 22-02-2019
o 0505 04 | 09-03-2019
0021 |RANGANADHAPURAM| 0506 | 01 | 13 03-2019
T os06 | 02 1“ 02-2019
I | os06 |03 | :
I R 0506 04 :
0022 _|KOGILI | 050/ 01 | 13-03-2019
) B 050/ 02 | 19-07-2019
I - ] os0/ 03| 21.02-2019




' DISTRICT : NELLORE

: ANDAL WISE, VILLAGE WISE AND EXPERIMENT WISE GROSS AND NET YIELD PATICULARS

YEAR :2019-2020
CROP :PADDY 5 SEASON : RABI
: YIELD Superv
:'a MANDAL CODE & NAME | VILLAGE CODE & NAME U:;T E:;T‘ 'f‘;':‘;i“ —L(kas/Plot) | ision
GROSS NET Code
2117 |05193-CHITTAMUR 592586-SOMASAMUDRAM | 0501 | 03 | 20-02-2020 | 18.61 | 18.61 | 15
7

2118 |05193-CHITTAMUR 592586-SOMASAMUDRAM | 0501 | 04 | 15-03-2020 | 17.41 | 17.41 | 17

2119 |05193-CHITTAMUR 592588-PITTIVANIPALLE | 0502 | 01 | 04-02-2020 | 18.64 | 16.64 | o

2120 [05193-CHITTAMUR 592588-PITTIVANIPALLE | 0502 | 02 | 03-02-2020 | 17.98 | 17.98 | o

2121 [05193-CHITTAMUR 592588-PITTIVANIPALLE | 0502 | 03 | 08-02-2020 | 18.45 | 16.45 | o

2122 |05193-CHITTAMUR 592588-PITTIVANIPALLE | 0502 | 04 | 06-02-2020 | 18.24 | 18.24 | o
592587-PADARTHIVARI o

2123 |05193-CHITTAMUR o 0503 [ 01 |17-02-2020 | 18.28 | 1828 | 9

] 592587-PADARTHIVART | - S

2124 |05193-CHITTAMUR e 0503 | 02 |17-02-2020 | 18.47 | 18.47 | o

2125 |05193-CHITTAMUR 592589-VADLAVANIPALLE | 0503 | 03 | 1:-02-2020 | 17.94 | 17.04 | 9

2126 |05193-CHITTAMUR 592589-VADLAVANIPALLE | 0503 | 04 | 17-02-2020 | 16.99 | 16,99 | o

2127 [05193-CHITTAMUR 592594-MUKKIDIPALEM | 0504 | 01 | 17-02-2020 | 17.84 | 17.84 | 9

2128 (05193-CHITTAMUR 592594-MUKKIDIPALEM | 0504 [ 02 | 1:-02-2020 | 17.67 | 17.67 | 9
592592- _

2129 |05193-CHITTAMUR s 0504 | 03 |1:-02-2020 | 18.12 | 18.42 |

2130 |05193-CHITTAMUR 392592- 0504 | 04 |17:02-2020 | 17.24 | 17.24 | o
POTHUNAYANIPALLE ' ' '

2131 [05193-CHITTAMUR 592506-MALLAM 0505 | 01 |18-02-2020| 18.46 | 18.46

2132 |05193-CHITTAMUR 592596-MALLAM 0505 | 02 |18:02-2020 | 18.32 | 18.32 | o

2133 |05193-CHITTAMUR 592596-MALLAM 0505 | 03 |18-02-2020 | 17.84 | 17.84 | o

2134 05193-CHITTAMUR 592596-MALLAM 0505 | 04 |18-02-2020 | 18.09 | 18.00 | 19
592507-

2135 |05193-CHITTAMUR i 0506 | 01 |19-02-2020 | 17.85 | 17.85 | 15

2136 |05193-CHITTAMUR 592557- 0506 | 02 |1¢:02-2020 | 17.47 | 17.47 | 15
RANGANADHAPURAM ' ' '

2137 |05193-CHITTAMUR 392597- 0506 | 03 |1¢-02-2020 | 18.23 | 18.23 | 15
RANGANADHAPURAM . : '

2138 |05193-CHITTAMUR 392597- 0506 | 04 |03 02-2020 | 17.23°| 17.23 | 15
RANGANADHAPURAM ' :

2139 |05193-CHITTAMUR 592598-KOGILI 0507 | 01 | 0502-2020 | 16.85 | 16.85 | o

2140 |05193-CHITTAMUR 592598-KOGIL 0507 | 02 |0502-2020 | 17.28 | 17.08 | o

2141 |05193-CHITTAMUR 592508-KOGILI 0507 | 03 [05:02-2020| 17.9 | 17.0 | o

2142 [05193-CHITTAMUR 592598-KOGILI 0507 | 04 [03-02-2020| 181 | 181 | o

2143 |05193-CHITTAMUR 592599-TADIMEDU 0508 | 01 [08%02-2020| 17.9 | 17.0 | s

2144 05193-CHITTAMUR 592599-TADIMEDU 0508 | 02 | 0892-2020 | 17.34 | 17.34 | o

2145 [05193-CHITTAMUR 592599-TADIMEDU 0508 | 03 |0€-02-2020 | 15.94 }15.04 | o

|

A

4 e




MANDAL WISE, VILLAGE WISE AND EXPERIMENT WISE GROSS AN!* NET YIELD PATICULARS

[STRICT : SPSR NELLORE YEAR :2016-2(17

IVISION : GUDUR MANDAL : CHITTAMUR

CROP : PADDY SEASON : RABI -

VILLAGE u Sé'r E)SZ)T. Hn&\frim YIE'-.-‘-: (kgs/Plot) Des;?:‘::“’“

‘ODE NAME GROSS | NET | Supervisor
0500 | 03 |26-03-2017 | 12.3)9 | 12.300 09
0500 | 04 | 02-03-2017 13._71}0 13.700 09

0010 |SOMASAMUDRAM 0501 | 01 |01-03-2017 | 14237 | 14.250 09
0501 | 02 | 01-03-2017 | 14633 | 14.680 09
0501 | 03 | 01-03-2017 | 15.440 | 15.440 09
0501 | 04 | 01-03-2017 | 14120 | 14.120 09

0012 |PITTIVANIPALLE 0502 | 01 |10-03-2017 | 0.030 | 0.000 14
0502 | 02 | 28-02-2017 | 7.080 | 7.080 09
0502 | 03 | 14-03-2017 | 7.150 | 7.150 09
0502 | 04 | 19-03-2017 | 8.450 | 8.450 09

0011 |PADARTHIVARI KHANDRIKA| 0503 | 01 | 19-03-2017 | 10.250 | 10.250 09
0503 02 | 19-03-2017 | 9.850 9.850 09

0014 |PUTRAGUNTA 0503 | 03 | 10-03-2017 | 0.090 | 0.000 14
0503 | 04 | 10-03-2017 | 0.c00 | 0.000 14

0018 |MUKKIDIPALEM 0504 | 01 | 22-03-2017 | 0.070 | 0.000 22
0504 | 02 | 22-03-2017 | 0.000 | 0.000 22

0016 |POTHUNAYANIPALLE 0504 | 03 | 30-03-2017 | 0.000 | 0.000 * 22
0504 | 04 | 30-03-2017 | 0.000 | 0.000 22

0020 |MALLAM 0505 | 01 | 22-03-2017 | 0.200 | 0.000 22 ;
0505 | 02 | 06-04-2017 | 0.500 | 0.000 22
0505 | 03 | 22-03-2017 | 0.000 | 0.000 22 |
0505 | 04 | 06-04-2017 | 0.000 | 0.000 22 %

0021 [RANGANADHAPURAM 0506 | 01 | 30-03-2017 | 12.150 | 12.150 . 09 [
0506 | 02 | 30-03-2017 | 12450 | 12.450 09 *
0506 | 03 | 10-03-2017 | 0000 | 0.000 14 :
0506 | 04 | 30-03-2017 | 7120 | 7.120 09

0022 |KOGILI 0507 | 01 | 27-02-2017 | 12620 | 12.620 09
0507 | 02 | 27-02-2017 | 17.060 | 12.060 09
0507 | 03 | 27-02-2017 | 1{.840 | 11.840 4 09 :
0507 | 04 | 27-02-217 | 1:.020 | 12.020 09 . i




"9
AL WISE, VILLAGE WISE AND EXPERIMENT WISE GROSS AND NET YIELD PATICULARS

CT : SPSR NELLORE YEAR :2017-2018
ON : GUDUR MANDAL : CHITTAMUR
: PADDY SEASON : RABI
VILLAGE UNIT |EXPT| HARVEST |YIELD (kgs/Plot)| Designation
NO | NO DATE : of the
NAME GROSS | - NET Supervisor
YAKASIRI 0493 | 01 | 27-02-2018 | 17.620 | i7.620 17
0493 | 02 | 27-02-2018 | 17.950 | -7.950 17
0493 | 03 | 03-03-2018 | 17.220 | 17.220 09
0493 | 04 | 03-03-2018 | 16.960 | 15.960 09
UPPALAMARTHI 0494 | 01 | 24-02-2018 | 18.600 | 1:3.600 i gy
0494 | 02 | 24-02-2018 | 19.750 | :9.750 | 17
ADDEPUDI 0494 | 03 | 10-02-2018 | 20.750 | 20.750 17
0494 | 04 | 10-02-2018 | 18.350 | 18.350 7
MARLAPUDI JANGALAPA[ 0495 | 01 | 27-02-2018 | 23.300 | 23.300 09
0495 | 02 | 27-02-2018 | 22.900 | 22.900 09
MANNEMALA 0495 | 03 | 27-02-2018 | 23.900 | 23.900 09
0495 | 04 | 27-02-2018 | 23.700 | 23.700 09
PELLAKURU 0496 | 01 [ 10-03-2018 | 19.820 | 19.820 09
0496 | 02 | 26-02-2018 | 19.220 | ©9.220 15
0496 | 03 | 26-02-2018 | 20.460 | 20.460 15
0496 | 04 | 06-02-2018 ] 17.150 | 17.150 17
GUNAPADU 0497 | 01 | 24-02-2018 | 24.700 | 24.700 09
0497 | 02 | 24-02-2018 | 23.900 | 23.900 09
"\ 0497 | 03 | 24-02-2018 [ 25.100 [ .:5.100 08
0497 | 04 | 24-02-2018 | 23.600 | 23.600 08
METTU 0498 | 01 | 19-02-2018 | 18.350 | 18.350 09
0498 | 02 | 20-03-2018 | 20.520 | 20.520 09
0498 | 03 | 02-03-2018 | 22.460 | 22.460 15
0498 | 04 | 02-03-2018 | 22.420 | 22.420 '15
ESWARAWAKA 0499 | 01 | 20-02-2018 | 15.700 | 15.700 17
0499 | 02 | 18-03-2018 | 18.310 | 18.310 17
0499 | 03 | 28-02-2018 | 18.380 [ 18.380 17
0499 | 04 | 20-03-2018 | 21.160 |'21.160 17
CHITTAMURU 0500 | 01 | 14-03-2018 | 21.390 | 21.390 15
0500 | 02 | 20-03-2018 | 22.420 | 22.420 09
0500 | 03 | 14-03-2018 | 22.380 | 22.380 15
0500 | 04 | 02-03-2018 | 23.530 | 23.530 17
SOMASAMUDRAM 0501 | 01 | 08-03-2018 | 24.200 | 24.200 Q9
0501 | 02 | ‘08-03-2018 | 23.900 | 23.900 09
0501 | 03 | 08-03-2018 | 24.700 | 24.700 09
0501 | 04 |.10-03-2018 | 24.150 | 24.150 09
PITTIVANIPALLE 0502 | 01 | 06-03-2018 | 14.750 | 14.750 17 o
0502 | 02 | 14-03-2018 | 14.250 [, 14.250 17
0502 | 03 | 22-03-2018 | 16.500 [ 16.500 17
0502 04 22-03-2018 | 15.750 | 15.750 17

i




N

MANDAL WISE, VILLAGE WISE AND EXPERIMENT WISE GROSS AND NET YIELD PATICULARS

DISTRICT : SPSR NELLORE YEAR :2017-2018
DIVISION : GUDUR MANDAL : CHITTAMUR
CROP : PADDY - SEASON : RABI
VILLAGE UNIT |EXPT| HARVEST |YIELD (kgs/Plot)| Designation
NO | NO DATE : of the
CODE NAME GROSS NET Supervisor
[ 0011 |PADARTHIVARI KHANDR) 0503 | 01 | 26-02-2018 | 2.880 | 2.880 15
N[ 0593 | 02 | 26-02-2018 | 2.370 | 2.370 15
0017 |MANGALAVARIPALLE 0503 | 03 | 02-03-2018 | 12.690 | 12.690 17
0503 | 04 | 02-03-2018 | 8.950 | 8.950 17
0016 |POTHUNAYANIPALLE 0504 | 01 | 13-03-2018 | 11.840 | 11.840 09
0504 | 02 | 25-03-2018 | 11.200 | 11.200 09
0018 |MUKKIDIPALEM 0504 | 03 | 12-03-2018 | 16.200 | 16.200 09
0504 | 04 | 12-03-2018 | 13.460 | 13.460 17
0020 |MALLAM 0505 | 01 | 10-03-2018 | 9.610 | 9.610 17
0505 | 02 | 10-03-2018 | 7.760 | 7.760 17
) 0505 | 03 | 13-03-2018 | 10.610 | 10.610 17
0505 | 04 | 13-03-2018 | 13.060 | 13.060 17
0021 |RANGANADHAPURAM 0506 | 01 | 26-02-2018 | 3.180 | 3.180 15
0:06 | 02 | 26-02-2018 | 0.000 | 0.000 15
0506 | 03 | 13-03-2018 | 8.220 | 8.220 17
0506 | 04 | 01-04-2018 | 12.110 | 12.110 17
0022 |KOGILI 0507 | 01 | 10-02-2018 | 16.700 | 16.700 09
0507 | .02 :| 10-02-2018 | 16.400 | 16.400 09
0507 | 03 | 19-02-2018 | 16.100 | 16.100 09
0507 | 04 | 19-02-2018 | 15.900 | 15.900 09
0023 |[TADIMEDU 0508 | 01 | 10-03-2018 | 22.300 | 22.300 17
0508 | 02 | 03-04-2018 | 22.650 | 22.650 17
0508 | 03 | 10-03-2018 | 23.500 | 23.500 17
0508 | 04 | 03-04-2018 | 23.500 | 23.500 17
0025 |YELLASIRI 0509 | 01 | 10-03-2018 | 24.500 | 24.500 09
0509 | 02 | 12-03-2018 | 23.850 | 23.850 09
1509 | 03 | 12-03-2018 | 24.150 | 24.150 09
2509 | 04 | 19-03-2018 | 22.150 | 22.150 09
0028 |NORTH VARATHUR 5510 | o1 | 23-02-2018 | 15.900 | 15.900 09
1510 | 02 | 23-02-2018 | 16.300 | 16.300 09
(510 | 03 | 23-02-2018 | 16.100 | 16.100 09
2510 | 04 | 23-02-2018 | 16.700 | 16.700 09
0040 |KALAGURTHIPADU 0511 | 01 | 08-02-2018 | 17.600 | 17.600 09
0511 | 02 | 23-02-2018 | 19.500 | 19.500 09
€511 | 03 | 08-02-2018 | 16.900 | 16.900 09
0511 | 04 | 08-02-2018 | 17.100 | 17.100 09
0026 |MOLAKALAPUDI 512 | o1 [ 23-03-2018 | 22.150 | 22.150 09
0512 | 02 | 23-03-2018 | 22.400 | 22.400 09
‘0512 [ 03 | 23-03-2018 | 21.350 | 21.350 09
0512 | 04 | 23-03-2018 | 22.750 | 22.750 09
KW"%%/
. o LD
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* MANDAL WISE, VILLAGE WISE AND EXPERIMENT WISE GROSS AND NET YIELD PATICULARS

DISTRICT : NELLORE YEAR :2018-2019
DIVISION : GUDUR MANDAL : CHITTAMUR
? CROP : PADDY SEASON : RABI
! VILLAGE EXPT. | HARVEST YIELD (kgs/Plot) |pesignation of
g N - IR NO DATE | canc the Supervisor
| CODE | NAME GROSS NET
[ 0005 IyAkasIRE | 0493 01 | 06-03-2019 | 12.550 12.550 09 |
N 0493 02 | 06-03-2019 | 17.500 1/.500 09 ]
S 0493 03 | 06-03-2019 | 15.300 15.300 09
L ) 0493 04 | 06-03-2019 | 16.350 16.350 09 |
| 0006 |ADDEPUDI | 0494 01 | 09-03-2019 | 15.300 15.300 09
AN S [ 0494 02 | 09-03-2019 | 16.200 16.200 09
| 0004 [UPPALAMARTHI | 0494 03 14-03-2019 | 13.200 13.200 09 |
I 0494 04 | 14-03-2019 | 10.500 10.500 09
0024 |MANNEMALA 0495 01 19-02-2019 | 0.010 0010 [~ 09 |
I T Y ) 0? 19-02-2019 | 0.010 0.010 09
000/ | ] 0495 | 03 | 06-03-2019 | 16.300 16.300 09
1o e 0495 04 | 13-02-2019 | 13.200 13.200 |
0003 IPFLLAKURU | 0496 01 13-04-2019 | 15.690 15.690 09 |
- i | 0496 02 | 02-03-2019 | 17.480 | 1/.480 7]
] ] o496 03 | 04-03-2019 | 9.320 9.320 5]
1 | 0496 04 | 064-03-2019 | 8.300 8.300 i
000! IcunapADU T 0497 01 | 25-02-2019 | 21.500 21.500 | 7
S e ] o497 02 13-04-2019 | 16.230 16.230 09
| 1 0497 |03 | 13042019 | 15470 | 15470 | 09
| 0497 | 04 | 1803-2019 | 18.460 | 18460 | 1/
| 0498 01 | 2/-03-2019 | 16.230 | 16230 | 1/
| 0498 | 02 | ?27-03-2019 | 15800 | 1,800 | 1/
0498 03 | 27-03-2019 | 1€.660 16.660 T
] 0498 04 | 27-03-2019 | 16.840 16.840 1/
8 |ESWARAWAKA 0499 01 | 21-03-2019 | 16.200 16200 | 1/
0499 0? | 08-03-2019 | 16.400 16.400 09
T 0499 03 | 08-03-2019 | 14.290 14290 | 09 |
T 0499 | 04 | 2103-2019 | 17.240 17.240 09 |
| 0009 |CHITTAMURU [ 0500 01 16-03-2019 | 18.300 18.300 17
| o500 |05 |"16-03-2019 | 16,400 | 16.400 | 1/
| | o500 | 03 16-03-2019 | 15300 | 15300 | 1/
] o500 | 04 | 16-03-2019 | 14.700 14700 [ 1/
0010 _[SOMASAMUDRAM | 0501 | 01. | 17032019 | 16.840 | 16.840 | 1/
1 oso1 | o2 17-03-2019 | 15.550 15550 | 17|
L i | os01 03 17-03-2019 | 17.540 17.540 T
f ] os01 04 | 17-03-2019 | 17520 | 17520 | 1y
0012 [PITTIVANIPALLE [ 0502 | 01 15-03-2019 | 15350 | 15.350 ]
T ] 0502 | 02 | 15-03-2019 | 16.860 | 16.860 | 1/
] ] o502 | 03 | 15032019 | 15860 | 15860 | 1/ .
L I 0502 | 04 | 15-03-2019 | 13.680 13.680 T
w0011 |o e | osbd | 0 21-03-2019 | 15680 | 15680 | 1/ |
0503 02 | 21-03-2019 | 15.200 15.200 RV
0013 [VADLAVANIPALLE | 0503 03 | 21-03-2019 | 15340 | 15340 [ 1/
0503 04 | 2i-03-2019 | 15.540 15.540 1/
0018 |MUKKIDIPALEM | 0504 | 01 | 15032019 | 9.180 | 9.180 | 09 _ |
T es04 02 | 15-03-2019 | 11.120 11.120 09
0016 [POTHUNAYANIPALLE | 0504 | 03 | 15-03-2019 | 5110 | 5110 | 09
1 o504 | 04 | 15032019 | 6.340 6.340 09
[ 0020 (MALAM " [ 0505 | 01 | 22022019 | 0650 | 0.650 Y
, , 10505 02 | 09-03-2019 | 17390 | 17390 [ i/
______ | 0505 03 22-02-2019 0030 | 0030 | W |
RN e o 0505 | 04 | 09-03-2019 | 18.680 18680 | 1/ |
V| 0021 |RANGANADHAPURAM| 0506 | 01 | 1303-2019 | 18.920 | 18.920 | 09 1
(| | 0506 | 02 19 02-2019 025 | 025 | 09 i
|| 0506 | 03 | 1303-2019 | 16550 | 16550 | 29 |
I | 0506 | 04 | 13032009 [ 21,030 | 21030 | ~ 09 |
0022 |KOGILI [ os07 | o1 | 13-03-2019 | 18.480 18.480 I
, 050/ 02 19-02-2019 2320 | 2320 1 909 |
T 0507 {03 [2102:2019 | 16510 | 16546 | 09




GOVERNMENT OF ANDHRA PRADESH
WATER RESOURCES DEPARTMENT

To
The Hon’ble National Green Tribunal,

Southern Zone,
Chennai.

Letter. No. SE/IC/NLR/ DB/ 787 Dated: @ .08.2021.

Sir,

Sub: Irrigation Department - Aqua - Gudur Division ~Chittamur
Mandal-Implementation of Hon’ble National Green Tribunal
orders issued OA No. 114 to 122 of 2020- Action taken report-
submitted- Reg

Ref: Orders of the Hon’ble NGT issued for OA No. 114 to 122 of 2020
Dt.10.06.2021
e@e@

On behalf of the District Collector , SPSR Nellore, I here with
submit the action taken report of Irrigation Department regarding the discharge of
Saline water into the irrigation channels in Chittamur Mandal on the petition filed
before the Hon’ble N.G.T on O.A. No. 114 to 122 of 2020. During the meeting held on
03.07.2021 in the Chambers of Sub-collector office the Sub-collector, Gudur
addressed the lrrigalion Department to implement the orders of the Hon’ ble N.G.T
issued vide OA No. 114 to 122 of 2020 Dt. 10.06.2021 based on the Committee report
submitted bythe Joint Director of Fisheries SPSR Nellore, Environmental Engincer
from A.P. Pollution Control Board SI’SR Nellore, Senior Scientist (Agronomy) &
Head Saline Water Scheme Bapatla, Director (Technical) Coastal Aquaculture

Authority Chennai and Sub-Collector Gudur SPSR Nellore by duly co-ordinating
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with the Departments of Fisheries, Revenue, Electricity , Pollution Control Board
and Ground Water . Accordingly, all the concerned department officers along with
police protection dismantlcid the outlets of un-authorised Aqua ponds in
RanganadhaPuram, Padarthivarikandriga and Pittuvanipalle villages of Chittamur
Mandal on 29.07.2021 & 30.07.2021. The details of un-authorised Aqua ponds

dismantled are herewith listed as follows.

77777 TR i ~ Demolished Aqﬁa-ponds |
S.No Village ' No. of farmers ] Extent (ih_Flg.) No. of Ponds
1 | Ranganadhapuram | 29 | 4354 61
2 Pittuvanipali | 80 | 5777 | 102
3 | Padarthivanikandriga 10 | 877 12
L el TR gl 89 ol #1008 | 175
S S _

Further, 37 ponds for an extent of 27.63 Ha in RanganadhaPuram(V), 14 ponds for
an extent of 5.02 Ha in Pittuvanipalle(V) and 15 ponds for an extent of 8.98 Ha in
Padathivanikandriga(V) are not dismantled due to the court orders as informed by

the Fisheries Department.

The Aqua ponds in the above mentioned three villages of
Chittamur Mandal discharge the waste water into Royyalakaluva, Yetigattukaluva &
Palamadugukaluva . Royyalakaluva is a distributary of Swarnamukhi river which
off takes from Swarnamukhi river near Vemuguntapalem village in Nayudupeta
Mandal and finally mergeé with the salt water crecks of Pulicat lake

Yetigattukaluva irrigation channel is a distributary of Pulikaluva (Mallam tank
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supply channel) and it feeds the Ag‘iculhlre fields in Pittuvanipalli,
Padarthivarikandriga, Ranganadhapuram ‘_"‘villages in  Chittamur Mandal.
Palamadugukaluva isr a drainage channel that carries excess flood water from
Pulikaluva (Mallam tank supply channel) and it merges with Royyalakaluva.
Pulikaluva (Mallam tank supply channel) which takes off from Mallam Anicut
constructed across Royyalakaluva is the only source to feed to Mallam Minor
Irrigation tank. The Aqua Ponds in Vakadu, Gollapalem, Durgavaram &
Muttembaka villages of Vakadu Mandal are discharging the waste water into
Mallam tank supply channel which were entering into Mallam tank. The villagers of
Muttembaka of Vakadu Mandal approached the District Collector SPSR Nellore
through their representation dated. 07.07.2021 for constructing a structure across
Mallam tank supply channel for diverting the waste water from Aqua ponds into
Palamadugukaluva to stop the waste water enfering into Mallam tank for
which the District Collector instructed the Irrigation Department to submit the
necessary estimate. Meanwhile, the Revenue Divisional Officer, Gudur and the
_jnint Director of Fisheries, Nellore during the meeting held on 05.08.2021 also
requested the Irrigation Department to verify for any possibility to divert the waste
water from Aqua-ponds into any one of the existing channel without entering into
the Mallam tank . Accordingly the Engineers from the Irrigation Department
examined the proposal to drain out the waste water entering into Mallam tank
supply channel from Aqua ponds into Palamadugukaluva (which is a drainage
channel) though there are small objections by the Agricultural ryoths who are

pumping water from Palamadugukaluva. The Department opined that by
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constructing a regulator across Mallam tarlk éupply channel the Aqua water entering
into this channel may be diverted into Palamadugukaluva by providing shuttering
arrangements. Palamadugukaluva merges with Royyalakaluva which finally adjoins
the salt water crecks of Pulicat Lake. An Estimate for the work “Construction of
Regulator across Pulikaluva (Mallam tank supply channcl) to divert waste water
from Aqua ponds into Palamaduguvagu in Chittamur Mandal of SPSR Nellore
District “ amounting for Rs 30,00,000/- (Rupees Thirty Lakhs only) is submitted to

the District Collector, SPSR Nellore for approval. After getting the necessary

sanction orders from the District Collector the work will be started.

All the above stated circumstances of the Irrigation Department
regarding orders issued for OA No. 114 to 122 of 2020 Dt.10.06.2021 are submitted to
the Hon'ble National Green Tribunal, Southern Zone, Chennai for information and

request the tribunal to pass such other orders or orders in the interestof justice.

ol

» ; . 2118024
Executive Engineer

Water Resources Department
Nellore South Division Irrigation Circle,

Gudur. Nellore.
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GOVERNMENT OF ANDHRA PRADES$H
WATER RESOURCE DEPARTMENT

CONSTRUCTION OF REGULATOR ACROSS PULI KALUVA
(MALLAM TANK SUPPLY CHANNEL) TO DIVERT WASTE WATER
FROM AQUA PONDS INTO PALAMADUGU VAGU IN CHITTAMUR

MANDAL OF SPSR NELLORE DISTRICT.

1E OF WORK

Estd., Cost RS 30,00,000/-

IRRIGATION CIRCLE, NELLORE
NELLORE - SOUTH DIVISION, GUDUR

IRRIGATION SUB-DIVISION, VAKADU
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the excavated soil neatly in dump area or for the formation of service road /

embankment as directed etc., complete with initial lead upto 1 km and all lifts.

8. Manufacturing,supplying and fixing of screw gearing steel shutter of size 3.00mt
x0.60mt ; shutter frame with ; Operating handle 1 No etc.,, one coat of anti corrosive
primer paint and 2 coats of apoxy paint including cost and conveyance of all materials
from work shop to work spot ; labour charges; fabrication charges , Trial operation

etc., complete for finished item of work.

9. Provision for GST at 12% on (ECV+NAC+Seigniorage)
10. Provision for NAC at 0.10%
11. Provision for seigniorage charges

12. Provision for Photographic ,Xerox charges and unforseen items etc.

The Estimate is Prepared with Current SSR 2021-22 and worked out to Rs 30.00 Lakhs. The

necessary Administrative Sanction may be accorded at the earliest.

:2' s “‘Dd'ﬂ o) a2
AssiStant Exe Engmeeg’ 1ve é ﬁl') wwﬁg[ﬁa:u
Irrigation Section ngaﬂﬂnSub D1v1m Divisien, Gudur

ChittamurVakaduGudur v} AK ADU.
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N.W:-. CONSTRUCTION OF REGULATOR ACROSS PULI KALUVA (MALLAM TANK

SUPPLY CHANNEL) TO DIVERT WASTE WATER FROM AQUA PONDS INTO

PALAMADUGU VAGU IN CHITTAMUR MANDAL OF SPSR NELLORE DISTRICT.

ABSTRACT ESTIMATE

S.No

Quantity

Description of Work

Rate

per

Amount

25.00

Excavation for foundation in all kinds of soil including
boulders upto 0.3mt dia for dam , spillway,intake structures
and other appurtenant works and placing the excavated soil
neately dump area or disposing off in the same as directed
etc., complete with initial lead upto 1 km and all lifts.

147.90

cum

3697.50

25.00

Providing and laying insitu vibrated M-15 (28 days cube
compressive strength not less than 15 N/Sqmm ) grade
cement concrete using 20mm down size approved,
clean.hard,graded aggregates for sub-structure / super-
structure works including cost of all materials machinery
labour form work centering charge,scoffolding
charge,cleaning ,batching, mixing , placing, in position,
levelling vibrating, finishing.curing etc., complete for plain
concrete works with initial lead upto 1 km and all lifts (
Cement content 280 kg/Cum with use of Super plasticizer ,
CA 0.80cum, Blending Ratio of CA 65:35 FA 0.45 cum)
for 15.71 cum

6443.70

cum

161092.50

50.00

Providing and laying insitu vibrated M-20 (28 days cube
compressive strength not less than 20 N/Sqmm) grade
reinforced cement concrete using 20mm down size approved
clean,hard, graded aggregates including cost of all
materials,machinery, labour charges.form work.scaffolding
.cleaning batching,mixing,placing in position, levelling,
vibrating , finishing,curingetc., complete with initial lead
upto 50m and all lifts.(Cement content 330 kg/cum) with use
of super plastisizer (0.4% by weight of cement and CA 0.80
cum blending ration of CA 65:35,FA 0.45 cum)

5759.00

cum

287950.00

1143.75

providing and filling Murrum/Gravel for foundatioin
including breaking clods, spreading in layers of 10 to 15 cm
watering, compaction by earth masters to achieve density
control of not less than 95 % etc.. complete with lead up to
50mts and all lifts.

924.01

cum

1056836.73

15.00

Manufacturing,supplying andfixing of 900 dia NP3 class
RCC socket and spigot type pipes including cost and
conveyance of all materials and labour charges for laying
and fixing the pipes true to line complete for the finished
item of work

6768.00

Rmt

101520.00

Laying and jointing 900 mm dia NP3 class pipe in CM
(1:2)mix proportion by volume including cost of all materials
(Excluding cost of pipe) machinery labour,aligning, packing
joints with hemp,finishing,curing etc., complete with initial
lead upto 50mts and all lifts.

861.10

No's

4305.50
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5513

Excavation in all kinds of soil including boulders upto 0.3 m
diameter for canal, seating of embankment, tilter drains /
catch water drains etc., including dressing bed and sides to
required level and profile, cost of all materials, machinery,
labour, placing the excavated soil neatly in dump area or for
the formation of service road / embankment as directed etc.,
complete with initial lead upto 1 km and all lifts.

117.20

cum

646065.00

Lo

Manufacturing,supplying and fixing of screw gearing steel
shutter of size 3.00mt x0.60mt ; shutter frame with ;
Operating handle 1 No etc.,, one coat of anti corrosive
primer paint and 2 coats of apoxy paint including cost and
conveyance of all materials from work shop to work spot ;
labour charges; fabrication charges , Trial operation etc.,
complete for finished item of work.

111219.00

No's

333657.00

Estimated Contract Value

2595124

Lumpsum provisions

LS

Seigniorage Charges

70.538

10

LS

NAC @ 0.1%

2595

11

LS

GST @ 12% on (ECV+NAC+Seigniorage)

320191

12

LS

Provision for Tender Schedules & Photographic charges

11552

(Rupees Thirty Lakhs only)

Assistant Exec Eng‘i:z’er@ (Bépgé@mg@zéﬁbl

[rrigation Section

Chittamur

[rrigation Sub-Division
Vakadu

: =1
Executive Engineer

3000000

gl

Nellore South Division

Gudur



N.W:-. CONSTRUCTION OF REGULATOR ACROSS PULI KALUVA (MALLAM TANK SUPPLY CHANNEL) TO

DIVER] ASTE WATER FROM AQUA PONDS INTO PALAMADUGU VAGU IN CHITTAMUR MANDAL OF SPSR

NELLORE DISTRICT.
Name of work : Construction of regulator across Pulikaluva(Mallam tank supply channel.)
DETAILED ESTIMATE
SIN
0 Description Nos Length | Breadth Depth Quantity

Excavation for foundation in all kinds of soil including
beulders upto 0.3mt dia for dam , spillway.intake
structures and other appurtenat works and placing the

1 [|excavated soil neately dump area or disposing off in the
same as directed etc., complete with initial lead upto 1 km

and all lifts.

For U/S Cut-off I{x]1] 1080 0.30 0.60 1.94

For D/S cut-off I{x]1] 1080 0.30 0.45 1.46

For abutment 11xj2] 200 2.10 0.45 3.78

For wings 11x4] 200 | _ 210 0.45 7.56

For returns 1[x]|4] 200 2.10 045 7.56

For pier walls 11x]|2] 200 1.50 0.45 2.70
25.00

Providing and laying insitu vibrated M-15 (28 days cube

compressive strength not less than 15 N/Sqmm ) grade

cement concrete using 20mm down size approved,

clean,hard,graded aggregates for sub-structure / super-

structure works including cost of all materials machinery

labour form work centering charge,scoffolding

charge.cleaning ,batching, mixing , placing, in position,

2 levelling vibrating.finishing,curing etc., complete for plain

concrete works with initial lead upto 1 km and all lifts (

Cement content 280 kg/Cum with use of Super plasticizer

. CA 0.80cum, Blending Ratio of CA 65:35 FA 0.45 cum)

for 15.71 cum

For U/S Cut-off I{x|1] 1080 0.30 0.60 1.94

For D/S cut-off x| 1] 10.80 0.30 0.45 1.46

For abutment 1[x]2] 200 2.10 0.45 3.78

For wings 1| x4 200 2.10 0.45 7.56

For returns T |4 ]| 200 2.10 0.45 7.56

For pier walls 11x]2] 200 1.50 0.45 2.70
25.00

Providing and laying insitu vibrated M-20 (28 days cube
compressive strength not less than 20 N/Sqmm) grade
reinforced cement concrete using 20mm down size
approved clean,hard, graded aggregates including cost of
all materials.machinery,labour charges,form
work.scaffolding .cleaning,batching,mixing.placing in

3 |position, levelling, vibrating , finishing.curingetc..
complete with initial lead upto 50m and all lifts.(Cement
content 330 kg/cum) with use of super plastisizer (0.4%
by weight of cement and CA 0.80 cum blending ration of
CA 65:35.FA 0.45 cum)




For - ‘tment walls
N

50+0.6
5 «
2.00 02 3.00 12.60

—~—

For Wings

(1.50+0.6

b 0)2

(3.00+1.50)/2 18.90

For returns

(1.50+0.6

2.00 02

1.50 12.60

For piers

2.00 0.90 1.50 5.40

49.50

say 50.00

providing and filling Murrum/Gravel for foundatioin
including breaking clods, spreading in layers of 10 to 15
cm watering, compaction by earth masters to achieve
density control of not less than 95 % etc., complete with
lead up to 50mts and all lifts.

For Inspection Path of Supply Channel from Vakadu
Road to Mallam Anicut

1525 5.00 0.15 1143.75

o

Manufacturing,supplying andfixing of 900 dia NP3 class
RCC socket and spigot type pipes including cost and
conveyance of all materials and labour charges for laying
and fixing the pipes true to line complete for the finished
item of work

15 Rmt

Laying and jointing 900 mm dia NP3 class pipe in CM
(1:2)mix proportion by volume including cost of all
materials (Excluding cost of pipe) machinery
labour,aligning, packing joints with hemp,finishing,curing
ete., complete with initial lead upto 50mts and all lifts.

5 No's

Excavation in all kinds of soil including boulders upto 0.3
m diameter for canal, seating of embankment. filter drains
/ catch water drains etc., including dressing bed and sides
to required level and profile. cost of all materials,
machinery. labour, placing the excavated soil neatly in
dump area or for the formation of service road /
embankment as directed etc.. complete with initial lead
upto 1 km and all lifts.

For Desilting of Palamadugu drain

3500

(7Y
n
(=]
S
b
n

wh
wn

]
I

Manufacturing.supplying and fixing of screw gearing steel
shutter of size 3.00mt x0.60mt ; shutter frame with ;
Operating handle 1 No etc.., one coat of anti corrosive
primer paint and 2 coats of apoxy paint including cost and
conveyance of all materials from work shop to work spot ;
labour charges: fabrication charges . Trial operation etc.,
complete for finished item of work.

(5]

Assistant Exec Engineer

Irrigation Section

Chittamur Vakadu

\b/7
b/ KC‘D‘SP‘ML?JW Exect%ﬁ ’?:,(w)u

Irrigation Sub-Division

Nellore South Division
Gudur
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SHUTTER DETAILED

Quantity

Descrription of Work

Rate

per

Amount

Manufacturing,supplying and fixing of screw gearing
steel shutter of size 3.00mt x0.60mt ; shutter frame
with Flat size 63mmx10mm (3M long Horizontal -12
Nos and 0.60M long vertical 12 Nos) ; MS plate
(Skin plate) 10mm Thick to the shutter frame ; Screw
gearing rod 63 mmdia 3.30 mlong ; Cutting
arrangements of screws ( threads) to MS rod for
length of 1.50mts ; 2 Nos of |- beams of size ISMB
150 x 80mm of length 2.00m for hoist bems ; gear
Box set with ball bearing arrangements with keys ;
capstan nut 1 No ; foundation bolts 2 Nos; End clips
; Operating handle 1 No etc.,, one coat of anti
corrosive primer paint and 2 coats of apoxy paint
including cost and conveyance of all materials from
work shop to work spot ; !abour charges; fabrication
charges , Trial operation etc., complete for finished
item of work.

80.751

kg

M.S Screw gearing Rod 63mm dia 3.30m long

47.00

1kg

3795

3.30RM X 24.47kg/RM=80.751

211.68

kg

MS Flat - 63mm wide and x10mmthick size

48.00

1kg

10161

For Frame Horizontal - 12 Nos and Vertical - 12Nos =
3.00mX12.0+0.60X12.0=43.20mts

43.20RM X4.90 kg/RM=211.68Kg

141.3

kg

M.S( Skin )Plate 10mm thick of size 3.0m X0.60m

56.00

1kg

7913

3.00 m X0.60m=1.80sgm

1.80sqmX78.50kg/RM=141.30

89.4

Kg

R.S. Joists to Hoist Beams (I-Beams of Size ISMB
150mmx80mm ) 2Nos. Each 3.0m length

47.00

1kg

2801

2 X 3.0m X 14.90 kg/RM =89.40Kg

PAINTING

Surface cleaning of metal surfaces by chemical
cleaners and then by hand and power tool cleaners
and removing dus tafter cleaning, applying primary
coat with one coat of Zinc Rich epoxy primer to a
thickness of 100microns, followed by finishing coats
2 Coats with coal Tar epoxy with material, labour
and all accessories with all leads and lifts

Steel Shutter

2.00

a)

For Skin plate both sides =
1x2 x3.00x0.60=3.60Sqmt

b)

For Frame Horizontal - 12 Nos and Vertical - 12Nos =
3.00mX12.0+0.60X12.00=43.20mts

6.31

2x43.20x0.073m=6.31 Sgmt

0.65

Screw gearing MS rod = 3.14x0.063x 3.30mts
=0.655gmt

94



-

95

S/
Hoist Beams -
d) Flange - 4x 0.08 = 0.32mts
web: 2x0.15 = 0.30mts
2.48 1x2x 2.00x0.62mts =2.485gmts
11.44 [Sqmt|Total Area for painting in Sgmt 455.50 Sgmt 5211
supplying the Rubber water seal 100mm x14mm
3 mt 670.00 | metre 2010
LABOUR CHARGES
1. Manufacturing,Supplying and Fixing of Gear box
set with captan nut 2. Cutting and turning the-
£ | t - i 1set 1500
N Screws to MS Rod (with suitable threads.) for a s aa )
length of 1.50mts (As per the Quotation)
Manuf i i th itabl i
1 b anufacturing & Supplying the smt.ab e operating 5000 1No. 5000
handle to capstun Nut(As per quotation)
2 Nos | Supplying and fixing the End clips with Holding 3500 1Nos. 7000
down bolts; one No of T Rod (As per the quotation)
Ch for Skin PI ing to Angularf d
1 Job arges for Skin Plate welding to Angular frame. (8 10000 1Job 10000
Rmt)
1 il Conveyance charges for shutter frame from work 12000 1job 12000
shop to Work spot
1 Job Fi?cing thfa- shutters with its acc.essories in po.sition 9000 Yk 9000
with chain pulley block and Trial run operation etc.,
Fabrication and fixing the Rubber water seal and
1 lob [Supplying and fixing the flat over the Rubber water | 8000 1llob 8000
seal and Rivet with nut and bolts etc.,
TotalRs. | 97891
Add Contractors profit 13.615% 13328
111219

AssiStant Exec an‘éﬁtler

Irrigation Section Irrigation Sub-Division

Chittamur

Vakadu

(S leaRu sl

Ge_::ﬁ.‘g?rlu

Executive Engineer
Nellore South Division

Gudur
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N.W:-. CONSTRUCTION OF REGULATOR ACROSS PULI KALUVA (MALLAM TANK SUPPLY CHANNEL)
O DIVERT WASTE WATER FROM AQUA PONDS INTO PALAMADUGU VAGU IN CHITTAMUR MANDAL
OF SPSR NELLORE DISTRICT.

DATA
- Excavation for foundation in all kinds of soil including boulders upto 0.3mt dia for dam ,
E spillway,intake structures and other appurtenat works and placing the excavated soil neately dump
2 |area or disposing off in the same as directed etc., complete with initial lead upto 1 km and all lifts.
A [Materials 880 cum
NIL 0
B |MACHINERY
1 |shovel 0.85 cum capacity Hour 8.00 1529.70 12237.60
Fuel and energy charges Hour 8.00 1428.30 11426.40
2 |Dumpers 5 cum capacity 6 Nos Hour 48.00 531.00 25488.00
Fuel and energy charges Hour 48.00 654.40 31411.20
3 |Tipper 5 cum Capacity 1 No Hour 8.00 404.90 3239.20
Fuel/Energy charges Hour 8.00 490.80 3926.40
Total cost of Machinary 87728.80
C |LABOUR CHARGES
1 |Crew for shovel Hour 8.00 304.20 2433.60
2 |Crew for Dumper Hour 48.00 292.00 14016.00
3 |Crew for tipper Hour 8.00 228.20 1825.60
4 |Work Inspector Day 1.00 640.00 640.00
5 |Mazdoor Day 16.00 490.00 7840.00
Total Cost of 26755.20
Add contractors profit and over head charges [13.615% 15587.00
Total cost of EWE for 880 cum 130071.00
Total cost of EWE for 1 cum 147.90
Providing and laying insitu vibrated M-15 (28 days cube compressive strength not less than 15
E. N/Sqmm ) grade cement concrete using 20mm down size approved, clean,hard,graded aggregates for
& [sub-structure / super-structure works including cost of all materials machinery labour form work
E centering charge,scoffolding charge.cleaning ,batching, mixing , placing, in position, levelling
8 vibrating.finishing,curing etc., complete for plain concrete works with initial lead upto I km and all
o |lifts ( Cement content 280 kg/Cum with use of Super plasticizer , CA 0.80cum, Blending Ratio of CA
& 165:35 FA 0.45 cum) for 15.71 cum
Cement for mix kg 4398.80 3.68 16187.58
Cement for incidentals @ 5 kg / cum kg 78.55 3.68 289.06
Coarse aggregate 20-10 mm cum 8.17 1313.00 10726.16
Coarse aggregate 10 mm below cum 4.40 967.00 4253.64
Fine aggregate cum 7.07 605.00 4277.05
Super Plasticizer kg 17.60 55.00 967.74
Use rate of shuttering for 40 uses sqm 31.42 280.45 8811.74
Scaffolding @ of shuttering 25% 2202.94
Sundries LS 0.50 34.00 17.00
47732.91
MACHINARY CHARGES
Concrete mixer 300/200 ltr ( diesel ) Hour 8.00 47.30 378.40
Fuel / Energy charges Hour 8.00 129.80 1038.40
5 hp pump ( diesel ) Hour 0.50 9.10 4.55
Fuel / Energy charges Hour 0.50 129.80 64.90
Water tanker 8000 Itr Hour 1.00 380.50 380.50
Fuel / Energy charges Hour 1.00 490.80 490.80
Needle vibrator 40 mm dia ( petrol ) Hour 8.00 6.90 55.20
Fuel / Energy charges Hour 8.00 27.50 220.00
Total hire charges of Machinery Rs: 2632.75
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LABOUR CHARGES

Crew for Concrete mixer Hour 8.00 286.00 2288.00
Crew for Pump Hour 0.50 143.50 71.75
Crew for Water tanker Hour 1.00 225.20 225.20
Crew for Vibrator Hour 8.00 205.90 1647.20
Mason Class-I Day 1.00 585.00 585.00
work inspector Day 1.00 640.00 640.00
mazdoor
for batching materials Day 11.00 490.00 5390.00
for loading mortar pans Day 4.00 490.00 1960.00
for laying Day 4.00]  490.00 1960.00
for conveying concrete Day 15.71 490.00 7697.90
for cleaning/ washing/ curing Day 1.00 490.00 490.00
Labour cost for shuttering sqm 31.42 120.75 3793.97
Labour cost for scaffolding @ 25% 948.49
Total cost of Labour Rs: 27697.51
ABSTRACT:
A. Cost of Materials 47732.91
B. Hire charges of Machinery 2632.75
C. Cost of Labour 27697.51
D. Add for contractor's profit and overheads on
(A+B+C) 13.615%|Rs: 10628.30
Lead Charges for 10 Km for FA cum 7.07 178.83 1264.33
Lead Charges for 65 Km for CA cum 12.57 897.10 11274.80
Total cost per 15.71 Cum Rs. 101230.60
cost per Cum Rs. 6443.70
Total cost per Cum 6443.70

Say

Providing and laying insitu vibrated M-20 (28 days cube compressive strength not less than 20

.-":i N/Sqmm) grade reinforced cement concrete using 20mm down size approved clean,hard, graded
o aggregates including cost of all materials,machinery,labour charges,form work,scaffolding
g .cleaning,batching,mixing,placing in position, levelling, vibrating , finishing,curingetc., complete with
8 initial lead upto 50m and all lifts.(Cement content 330 kg/cum) with use of super plastisizer (0.4% by
EI weight of cement and CA 0.80 cum blending ration of CA 65:35.FA 0.45 cum)
A |MATERIALS Unit 15.76 Cum
I |Cement for mix kg 5200.80 3.68 19138.94
Cement for incidentals @ 5 kg / cum kg 78.80 3.68 289.98
2 |Coarse aggregate 20-10 mm cum 8.20 1313.00 10760.30
Coarse aggregate 10 mm below cum 4.41 967.00 4267.18
3 |Fine aggregate cum 7.09 605.00 4290.66
4 |Super Plasticizer kg 20.80 55.00 1144.18
5 |Use rate of shuttering sqm 7.88 280.45 2209.95
6 |Sundries LS 5.00 34.00 170.00
Total cost of Materials 42271.19
B |MACHINERY
1 [Concrete mixer 300/200 ltr ( diesel ) Hour 8.00 47.30 378.40
Fuel / Energy charges Hour 8.00 129.80 1038.40
2 |5 hp pump ( diesel ) Hour 0.50 9.10 4,55
Fuel / Energy charges Hour 0.50 129.80 64.90
3 |Needle vibrator 40 mm dia ( petrol ) Hour 8.00 6.90 55.20
Fuel / Energy charges Hour 8.00 27.50 220.00
Total cost of Machinery 1761.45
C |LABOUR CHARGES
1 |Crew for Concrete mixer Hour 8.00 286.00 2288.00
2 |Crew for Pump Hour 0.50 143.50 71.75
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3 |Crew for Needle vibrator Hour 8.00 205.90 1647.20
v 4 [Mason Class-I Day 2.00 585.00 1170.00
5 |work inspector Day 1.00 640.00 640.00
6 |mazdoor
for batching materials Day 11.00 490.00 5390.00
for loading mortar pans Day 4.00 490.00 1960.00
for laying Day 4.00 490.00 1960.00
for conveying concrete Day 15.76 490.00 7722.40
for cleaning/ washing/ curing Day 2.00 490.00 980.00
7 |Labour cost for shuttering sqm 7.88 120.75 951.51
Total cost of Labour 24780.86
ABSTRACT:
A. Cost of Materials 42271.19
B. Hire charges of Machinery 1761.45
C. Cost of Labour 24780.86
Total  Rs: 68813.50
D. Add for contractor's profit and overheads on 13.615% 9368.96
Lead Charges for 10 Km for FA 7.09 178.83 1268.26
Lead Charges for 65 Km for CA 12.61 897.10 11310.69
Total cost per 15.76 Cum 90761.40
Rate per Cum (A+B+C+D)/15.76 Rs., 5758.97
Rate per 1 Cum 5759.00
N I I
, © |providing and filling Murrum/Gravel for foundatioin including breaking clods, spreading in layers of
§ E 10 to 15 cm watering, compaction by earth masters to achieve density control of not less than 95 %
- 8 etc., complete with lead up to 50mts and all lifts.
A |Materilas
Gravel Cum 12.00 138.00 1656.00
Total cost of Materials 1656.00
B |MACHINERY
1INIL
C |LABOUR
1|Cartment with double bullock cart Day 0.50 585.00 292.50
2|Work Inspector Day 0.50 640.00 320.00
3|Mazdoor Day 6.00 490.00 2940.00
Total cost of Labour 3552.50
ABSTRACT
A |Cost of Materials 1656.00
C |Total cost of Labour 3552.50
5208.50
Add contractors profit 13.615% 709.14
Total cost for 10.00 Cum 5017.64
per cum 591.80
Lead Charges for 1 Km Gravel 332.21
Total Cost per 1 Cum 924.01
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Manufacturing,supplying andfixing of 900 dia
NP3 class RCC socket and spigot type pipes

= including cost and conveyance of all materials 5859.00
i and labour charges for laying and fixing the

= pipes true to line complete for the finished

- item of work

= [900 mm dia NP3 class RCC S&S pipe per o
:f: metre

S

:; 6768.00
<

; Laying and jointing 900 mm dia NP3 class pipe in CM (1:2)mix proportion by volume including
= cost of all materials (Excluding cost of pipe) machinery labour,aligning, packing joints with
8 hemp.finishing,curing etc., complete with initial lead upto 50mts and all lifts.
o4
= o [10 joints for analysis
Cement 44.6 Kg/joint Sand 0.45 cum hemp yarn|0.34 kg/joint
A |MATERIALS
Cement Kg 446.00 3.68 1641.28
Sand screened cum 0.45 700.00 315.00
Hemp Yarn Kg 3.40 79.00 268.60
Total cost of Materials 2224.88
B |MACHINERY
NIL NIL
C |LABOUR CHARGES
Mason Cl - 11 Day 3.00 525.00 1575.00
work inspector Day 1.00 640.00 640.00
Mazdoor Day 5.00 490.00 2450.00
4665.00
ABSTRACT
Cost of Materials including Seignoriage charges 222488
Hire charges of Machinery 0.00
Cost of Labour charges 4665.00
Total cos t for 10 joints 6889.88
Add for contractors profit 13.615% 935406
7827.94
Labour charges cost per Joint 782.79
NP3 10% Extra 861.10

Excavation in all kinds of soil including boulders upto 0.3 m diameter for canal, seating of

IRR- (embankment, filter drains / catch water drains etc., including dressing bed and sides to
CAW-required level and profile, cost of all materials, machinery, labour, placing the excavated
1-1 |soil neatly in dump area or for the formation of service road / embankment as directed etc.,

complete with initial lead upto 1 km and all lifts.

Rate in Rs. ANALYSIS UNIT : 925.00 cum
A. MATERIALS:
A ti
SI Ng particulars Unit | Quantity|Rate in Rs. m(:;n "
1 NIL 0.00 0.00 0.00
Total cost of Materials Rs: 0.00
B. MACHINERY:
L 2 ; ; Amount i
SI N¢ Description Unit [ Quantity|Rate in Rs. mR 0
5
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1 |Shovel 0.85 cum capacity Hour 8.00f 1529.70 12237.60
~ Fuel / Energy charges Hour 8.00( 1428.30 11426.40
2 |Tippers 5 cum capacity 6 Nos Hour 48.00 404.90 19435.20
Fuel / Energy charges Hour 48.00 490.80 23558.40]
Total hire charges of Machinery Rs: 66657.60
C. LABOUR:
SI N¢ Description Unit [ Quantity|Rate in Rs. AmoRl;nt "
1 [(Crew for Shovel Hour 8.00 304.20 2433.60
2 |Crew for Tipper Hour 48.00 228.20 10953.60
3 |work inspector Day 1.00 640.00 640.00
4 |mazdoor Day 30.00 490.00 14700.00
Total cost of Labour Rs: 28727.20
ABSTRACT:
A. Cost of Materials Rs: 0.00
B. Hire charges of Machinery Rs: 66657.60
C. Cost of Labour : Rs: 28727.20
Total Rs: 95384.80
D. Add for contractor's profit and overheads on after 13.615% Rs: 12986.64
Total cost for 925.00 cum Rs: 108371.44
Rate Per cum (A+B+C+D)/925 Rs. 117.20
Rate in Rs. per cum say Rs: 117.20
PM |Surface cleaning of metal surfaces by chemical cleaners and then by hand and power tool cleaners
W-3-|and removing dust. After cleaniong, applying primary coat with one coat of Zinc rich
26 |2poxy primer to a thickness of 100 microns, followed by finishing coats 2 coats with
New |Coal tar epoxy with material, labour, and all accessories with all leads and lifts.
Data:| | Rate Analysis Unit: 100/Sqm
A. Materials
SI. N§ Particulars Unik ey Ri::m AmORl;r_n )
1 |Rust Cleaner/ Inhibitor Itr 13.00 129.00 1677.00
2 |Zinc rich epoxy primer Itr 14.00 613.00 8582.00
3 [Thinner@10% Itr 1.40 93.00 130.20
4 |Coal Tar epoxy paint Itr 40.00 192 7680.00
5 |Thinner@10% Itr 4.00 93.00 372.00
6 |Wire Brush Itr 2.00 42 84.00
7 |Sundries (brushes, Ladders, platforms) [LS 3.00 34 102.00
Total Cost of Materials 18627.20
B. Machinery
Amount in
SILN Particulars Unit Quantity |Rate in Rs|Rs.
NIL
Total Cost of Machinery 0
C. Labour
Amount in
SILN Particulars Unit Quantity |Rate in Rs|Rs.
1 |Painter Class-I Day 20 525.00 10500
Helper Day 20 490.00 9800
Total Cost of Machinery 20300
ABSTRACT:
A. Cost of Materials: 18627.20
B. Hire Charges of Machinery 0.00
C. Cost of Labour 20300.00
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[ [ [Total | 38927.20
v D. Add for Excise Duty on 75% cost excluding cost of materials) 0% 0

] [Total 38927.20

E. Add for transportation Charges upto worksite @ 3%| 1167.82
| | Total 40095.02

Add for Contractor's Profit and Overhead Charges @13.615% 13.615%| 5458.94
Total Cost per 100|Sgm 45553.96

Rate per Sagm 455.50

MAT -
00123
VP 16

Supplying the Rubber water seal to the bottom of steel shutter etc., including cost of the

Material charges.

MAT - 00123 VP No of 16 of the SOR 2020-21

Rubber bottom seal (1S : 11855 ) (100mmX14 mm)

Rmt 670.00

Forddyt 1g

Assistant Exec Engineer
Irrigation Section

Chittamur Vakadu

epug'y Executive E{'H'gi%

Irrigation Sub-Division

Mﬁlﬂ

Executive Engineer
Nellore South Division
Gudur

102



103

rZyejLl

anpnny

UOISIAL(] YINOS 210[[aN

123uIFuyg 9ALNAXY

=)

g

npeyeA

UOISIAI(]-qNS UONETLL

RGN

anweniy)
UO199§ UOHESLL|
122UITU7 29XT JURISISS Y

£y

‘papiaoad aue saBaeyd Gunselq Aq aouay Ajuo Funse|q Aq paureiqo sjeLtew Ay |

TT-170T ¥SS 1ad se paydope ate sajed oy,

‘satuenb udAIF oy ur djqejieAR AdE s[eLIdIRW Jo Aintuenb aenbape jey) payiaa)

afpajmouy Aw Jo 1529 2y 01 1931100 218 SPEI| Y] 1BY) PALJIID)

sway yieay d1qng i : A . , aidl
20606 60'008 0s 00658 ny namefy) sadid S7pS BIP 006 SSB2 €dN DO 8
1TTEe 0¥'T6T 0z 00°8€1 wno | ndN [aARID) L
01°L68 09'68L 9 00°59Z1 wno| npaguianoy |, ww (g - O AeFai5e as1e0) 9
01°L68 09°68L S9 00°€1€1 wnd | npaquianoy | ww (] - g 2edas8e asieod ¢
01,68 09°68L <9 00°L96 wno| npaquianoy |, ww g/ 'y -0 AeFaiF5e asieo) 14
€8°8L1 0F'LS1 0l 00509 wno | [8007] pues €
00°0058¢ 0 0 00°00S8€ LA anpno [EEHN z
00'089¢ 0 0 00°089¢ LA [8207] wawa) _
6 8 L 9 S 14 € z _
%S19°€1
Jo1goid sadiey) ) ) ON
SHIBLDY S1010BNUOD) souRA3AUOD) wry] uf [e1o], 1S0)) [entuj nun Ajddng jo a0inog S|RLIIRIA AY) JO dWEN S
Suippe
Jaye saieyd 1N
INAWALVLS ava

"LORLLSIA AHOTTAN USdS 4O TVANVIN ANIWV.LLIHD NI NOVA NONAVIAVTVd OLNI SANOd VIOV

IWOYA HILVA ALSVA LYTAIA OL UTANNVHD ATdd (1S MNVL WVTIVIA) VATV I'T1d SSOUDV HOLVINOTY 40 NOILDNUISNOD —AA'N

’

o »




104

NPNY "UOISIAIY TR

"NAYIYA
B8NS NOLLYORIH!

73V /

e

e

e

dOLl 1V NV'ld 4'TVH ANV NOL104 1V NV1d 41VvH




Southern Power Distribution Company of AP., Limited

From To
Sri SK. Ismail Ahmed,M.Tech. M.BA., 1.The Hon’ble National Green Tribunal
Executive Engineer, Chennai.
Operation,SPDCL 2. The Revenue Divisional Officer,
Gudur. Gudur.

Lr.No.EE/O/GDR/AE/T/F.NO.....c...... D.No.1400/21 Dt:19-8-2021
Sir,

Sub:- APSPDCL - Chittamur Mandal - Pittivanipalli,

Ranganadapuram and Padartivarikandriga Villages -

\ Implementation of orders of the Hon’ble National Green

Tribunal, Chennai issued vide OA No.114/2020 to
122/2020 Dt:10-6-2021 — Disconnection of unauthorized
Electrical Connections — Report submitted — Reg.

Ref:- Orders of the Hon’ble National Green Tribunal, Chennai
issued vide OA No.114/2020 to 122/2020 Dt:10-6-2021

I invite kind attention to the reference cited.

It is submitted that in obedience to the orders of the Hon’ble National
Green Tribunal, Chennai issued vide OA No.114/2020 to 122/2020 Dt:10-
6-2021 the Fisheries Department had noticed total 167 aqua farmers are
having unauthorized ponds. During field verification it was brought to light
that some of the farmers of unauthorized aqua ponds had approached the
Hon Hon’ble High Court on the action of the aqua authorities of demolishing
of aqua ponds and they are pending before the Hon’ble High Court and some
are authorized ponds. After excluding those ponds which are involved in
court cases before the Hon’ble High Court and authorized ponds , it had
been evaluated that there are totally 119 aqua ponds farmers are there for
which action has to be initiated for disconnecting the Electrical
Connections.

For the 119 aqua ponds farmers had got total 61 service connections.
The details of the aqua ponds for which electrical service connections were

disconnected are as follows:
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ACTION TAKEN REPORT ON AQUA PONDS IN PITTIVANIPALLI of Chittamur Mandal
Electricity ~epartment
As per
Firzl;\eerie Action taken
by the Status on
Survey = Fishries Disconnec
S.No AName of the Father Name Address Numbe ]T:Xtent Peperan Department ( tion of AR
quafarmers in Ha ent : p SCNO
rs . Demolished Electrical
(Authoris 3
iz or Not Services
Cinibe Demolished)
rized)
Konduru
Konduru Village Unautho . Disconnec
1 Baikai Vakadi 3 0.95 sised Demolished e 140
Mandal
Chintha ’
Chintha Reddy ? .
2 | Parandhama veddy Musembaka 3 ope | Unautho | o oliskeg | DlMOmORC | o,
Chenga Vakadu rised ted
Reddy
reddy
Chintha
Chintha reddy reddy Muttembaka Unautho ; Disconnec
2 Kota reddy Chenga Vakadu He | e dand | Peolishad ted T
reddy
Puchalapalli ; :
+ Sudarshanam Gopalrao Vidyanagy 5-1,23 1.74 Un.autho Demolished Dl 151
ma Kota rised ted
Puchalapalli : .
5 Sudarshanam Gopalrao Vidyamaga 6 0.13 Un'alutho Demolished Bieacper 127
ma Kota rised ted
. . Malli venkannapale Unautho ; Disconnec
6 Malli Seenaiah Kistaiah m Kota 8-1,2 0.89 sisorl Demolished ted 122
as per the
. orders of the
7 | MalliSeenaiah |  M&1 | venkamnapale | o p 18 U‘r‘f‘“g“’ HHC WP
i e No:14232/202
1
as per the
; 9- : orders of the
8 | Malli Seenaiah Kli"[:l:‘h Ve“;"ﬁ“‘g’ale AA3B, | 322 A“t:;”s HHC WP
il » C No:14232/202
1
Pitti Pittivanipalli Uiiantho L —
9 Hanumanthaia | Ramanaiah Chittamur 10 0.26 R Demolished 181
rised ted
h Mandal
10 Devalayama ) B 1 oge | Umeutho | o lished Np
Land rised service
. . Malli venkannapale Authoris .
11 Malli Seenaiah Kistaigh 0 Kota 12 1.85 ad Authorised
Pittivanipalli !
Manubolu Manubolu : Authoris .
12 Gl ety Chittamur 20-1,3 1.32 = Authorised
Mandal
. ; Malli venkannapale Unautho : Disconnec
13 Malli Seenaiah Kistaiah m Kota 14-1,2 1.75 et Demolished Fik 124
Manubol Manubol Fitkwaipatli Authori
14 e s Chittamur 15 1.02 UHIOTIS | Authorised
Sailaja Satheesh ed
Mandal
Pittivanipalli .
15 Matiuhioky issain Chittamur 1712 | ges | AOTE | 4 esed
Venkaiah Pitchaiah Nhdat ed
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16 Kaluva " 19 oy | VBRSO | o e
rised
by, o Pittivanipalli :
Manubolu Manubolu 5 Unautho ) Disconnec
17 Satheesh : ih Chittamur 20-1,3 1.82 ianel Demolished ted 66
Mandal
; R Muttembaka 20-1A, Unautho 5 Disconnec
18 Rangaiah Eswaraiah Vakadia B 1.29 rised Demolished ted 172
19 | Krishna reddy VPR AgRt 21 147 | Unautho | o clisheq | Discomnec | ..
Kota rised ted
, Pittivanipalli :
20 Tt.aruvayl srinivasulu Chittamur = 1.19 Unla\utho Demolished KMt 135
Tirupalu 1A,23 rised ted
Mandal
Muttembaka - Unautho Disconnec
21 Rangaiah Eswaraiah Vakadu 1,2,5;6,8 2.03 Anad Demolished ted 173
Pittivanipalli 24- Y B
22 | P Chandraiah Chittamur | 1,2345 | 177 e | Denclished | T e 167
Nlarital & rised ted
23 T.Seenaiah 3 25 108 | Unautho | p olisheq | DMSconmec | .,
rised ted
Pittivanipalli 27- "
24 I“’;an“b."l}‘: P.tPEd? Chittamur | 1,2345 | 232 A““:i"”‘" Authorised |
e et Mandal 6,789 R |
Manubolu Manubolu Pittivanipalli Authoris
25 Chittamur 28-2 0.92 Authorised
Satheesh Anandh ed
Mandal
Pittivanipalli "
Manubolu Manubolu : Authoris :
26 Gatheeili P dh Chittamur 28-1 1.06 - Authorised
Mandal
. Siddiguntapal 29- Unautho . Disconnec
27 Muni Baskar ok N aates 1245 0.95 claod Demolished tad 95
Kalluru )
28 A Sesha reddy Vakadu 30-2A 1.52 Un:'autho Demolished Foeclues 72
Prabakar rised ted
Mandal
Fittivanipalli Unauth Disconnec
29 P.Baskar chengaiah Chittamur 30-2B 0.36 A | Demolished seo 95
Mandal rised ted
venkannapale e Unautho Disconnec
30 Malli Seenaiah 5A,5B,6 0.74 3 Demolished 122
m Kota rised ted
A,6B
31 T.Seenaiah . 31-127 | 051 A“g(‘f"s Authorised
Kalluru :
32 NRllew | ettt | - Wakndi A gsg | UMoo { o slighey | DBCOMREC | o,
Prabakar 1,34,6,7 rised ted
Mandal
Kalluru z
33 Sk Sesha reddy Vakadu 32-5 0.23 ARods Authorised
Prabakar ed
Mandal
Siva kumar Allipuram 33- Unautho . Disconnec
o4 reddy Nellore 1A,1B2 0.9 rised Demolished ted Bl
: Pittivanipalli .
35 Mugela rajaiah Chitamur | 33-1C | 098 | UMUtho | porolished | Disconmec | g,
Madhu rised ted

Mandal
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Nunjala Pittivanipalli Unautho Disconney-l
36 ) rajaiah Chittamur 34 0.16 ) Demolished 94
Madhu rised ted
Mandal
Pittivanipalli 36- .
37 Manyboly Manwholy Chitamur | 12101 | 121 | V@90 | prolished | Pisconmec 66
Satheesh Anandh rised ted
Mandal E
: Pittivanipalli g
38 b srinivasulu Chittamur 36-1A 0.41 Un.a s Demolished Phesrnge 137
Tirupalu rised ted
Mandal
39 T.Seenaiah : 37 032 | Unautho | o ligheq | Dlscomnec 63
rised ted
38-
1,1A,2, :
40 T.Seenaiah . 33l | 24 | UneuthO | 4 olished | Discompec 63
rised ted
4A,5,6,
6A
. kota Unautho ; Disconnec
41 Sai Reddy e M 39-24A 0.45 slkod Demolished ted 138
. 39- Unautho ; Disconnec
42 T.Seenaiah - 4,4B1 0.85 rised Demolished o 63
. kota Authoris .
43 Sai Reddy Lol diedal 39-1 1.09 ok Authorised
Pittivanipalli :
. Manubolu Manubolu : Unautho ; Disconnec
44 Satheesh dh Chittamur 40 0.06 ried Demolished ted 66
Mandal
Manubolu Manubolu Pitivanipalli Unautho Disconnec
45 Siifisech . dh Chittamur 41 0.73 Ased Demolished s 66
Mandal
, 3 Rama Singanalthuru Unautho " Disconnec
46 Jaya Balaiah Kistaiah DV Sathram 41 0.83 s Demolished ted 147
5 Pittivanipalli i
47 Margsln Rajaiah Chittamur 41 0.56 Unfautho Demolished e 94
Madhu rised ted
Mandal
Pittivanipalli ’
48 Manuholu Papaiah Chittamur 41 0.94 Unfautho Demolished Disconpee 141
Venkateswarlu rised ted
Mandal
Pittivanipalli P
49 Chiranjeevi Narasaiah Chittamur 41 0.68 Unf'mtho Demolished B 132
rised ted
Mandal
Pittivanipalli Unautho
50 Beedu (Kalava) Chittamur 41 0.22 : Demolished
rised
Mandal
. Pittivanipalli .
51 Tervayd venkataiah Chittamur 41 g5y | VoRuho | polished | Dleconnec |,
Chandraiah rised ted
Mandal
. . Malli venkannapale Unautho . Disconnec
52 Malli Seenaiah Kistaiah & Kits 13 0.66 e Demolished tod 122
Kalluru .
jg. | Bebtha Vakadu 012 | ges | 0 b ey | Do | L,
reddy rised ted
Mandal
Parri Mallam Adciboad
54 Koteswaramm | Ramanaiah Chittamur 50-2 0.43 > dons Authorised
a Mandal =
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Pittivanipalli

55 | Ter ayiMani | venkataiah | Chittamur | 50-2A | 013 | Unautho | o lisheq | Disconnec | o
\ Mands rised ted
ety Pittivanipalli 50-2B, T Di
56 ’ venkataiah | Chittamur | 1A,1B,1 | 0.19 NAutI0 | Demolished | —'sconnec 147
Chandraiah Mandal C rised ted
: Pittivanipalli 1
57 I:ng;la rajaiah Chittamur i 012 Un'autho Demolished Disconnec 94
adhu Mandal 111,59 rised ted
58 Kaluva : 59 | o1 | Unautho | oo ilished
rised
Pittivanipalli 60-
59 :;‘EI'UVBYI srinivasulu Chittamur Ky 1.21 Un.autho Demolished | Disconnec 137
irupalu I AdAA4d rised ted
C7
Duvvuru Mallam G Di
60 Dayakar Chittamur 61 0.75 e d ° | Demolished lscto(rimec 129
Reddy Mandal e ¢
Duvvuru Mallam Danuth Di
61 Dayakar Chittamur 62 0.08 “.‘";d ® | Demolished 'SC;‘““ 129
Reddy Mandal i v
Kalluru ’
62 Prabakar : 632 | o4 |[Unmutho | o olisheq | Discommec| .
reddy rised ted
Duvvuru Mallam Usacth Di
63 Dayakar Chittamur 63-2 0.74 s 4 | Demolished hied | 129
Reddy Mandal ol
Mallam )
64 M Duwairy Chittamur 64 0.05 Un.a i Demolished Disconnec 153
adhu Reddy Mandal rised ted
Mallam :
65 Maz“hz";:; » Chittamur 65 143 A“S:l"“s Authorised
y Mandal
. Vidya Nagar Unautho . Disconnec
66 Krishna reddy Kota Mandal 66 1.09 dea Demolished P 199
3 175
67 | Mallikarjun : 66 | 0316 | Unutho | o olisheq | Discomnec
rised ted
Beedu ( No Unautho ;
68 Culture) - 67 0.1 s Demolished
X Mallam ’
69 3 Faeri Ramanaiah Chittamur 68- 0.29 Un.autho Demolished Disconnec 77
Vijayakumar Mandal 1,1B,4 rised ted
Parri Mallam Kyt
70 Koteswaramm | Ramanaiah Chittamur 68-2,3 0.56 al Authorised
a Mandal
Pittivanipalli L
71 Kaﬁ‘;}(‘;rh‘;z 8% | Sundarsiah | Chittamur 693 | 049 A“;‘:’“s Authorised
Mandal
Parri Mallam Avithosis
72 Koteswaramm | Sundaraiah Chittamur 69-1 0.28 od Authorised
a Mandal
Pittivanipalli i
73 To.zruvayl srinivasulu Chittamur L 0.85 Un? o Demolished Facounnec 89
Tirupalu Mandal ,3D,3E, rised ted

3F
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Pittivanipalli

T i i
74 WA rinvasulu | Chittamur | 7112 | 018 | V™Y | pemolished | DM gg
irupalu rised ted
Mandal
Pitti Parandamaia Pittivanipalli Unautho Disconnec
75 Chittamur 73 0.27 : Demolished 3 189
Chandramma h rised ted
Mandal
Beedu ( No Parandamaia Pisttvanipelli Unautho
76 Chittamur 75 0.3 3 Demolished
Culture) h rised
Mandal
Beedu ( No Unautho :
77 Culture) E 75 0.18 sisad Demolished
Pittivanipalli
78 Kaluva Chittamur 76 045 | Unautho | o olished
rised
Mandal
Parri Mallam Ao
79 Koteswaramm | Ramanaiah Chittamur 78-1,2 0.26 s dons Authorised
a Mandal e
Kalluru s
go | Prabhakar | o areddy | Vakadu 78 gy - | VEED |l | ML) o,
Reddy rised ed
Mandal
Parri Mallam MR
81 Koteswaramm | Ramanaiah Chittamur 79-3,4,5 0.75 ue do o Authorised
a Mandal
. . Mallam .
82 Parn_ Subbaramaia Chittamur 80- 1.07 Un:autho Demolished Disconnect 77
Ramanaiah h 7,8,9,10 rised ed
Mandal
94- Unautho . Disconnec
83 Geetha reddy - 13478 1.88 s Demolished e 167
Kalluru 95- .
84 Kattary Vakadu sash, | oay | UBEDR | lisheg | DicORMRC | yog
Mallikarjun rised ted
Mandal 6
Unautho . Disconnec
85 Geetha reddy - 105-5 017 —iaad Demolished tod 167
8 | AllipudiBabu |  Babu Chittamu 100 | 006 | Um0 | Danolished | DSCOMREC | g
rised ted
87 | Allipudi Babu Babu Chittamu 101 g | RS o eligheq | DHCWESC] .o
rised ted
. . ; 103- Unautho . Disconnec
88 Allipudi Babu Babu Chittamu 12A 0.47 o] Demolished wid 157
104- Unautho ; Disconnec
89 Geetha reddy E 1B2A 0.38 e Demolished ted 167
90 Geetha reddy - SR 1.13 Unlautho Demolished Discommer 167
-2 rised ted
: Pittivanipalli g
91 Te.l: uvayl Mani Chittamur 11 1.01 UnFUtho Demolished Discanpeg 79
Bujjamma rised ted
Mandal
; ; Pittivanipalli ;
92 Pura Nuaisia Chitamur | 11A | 04 | 9PUhO | pegligheq | Discomnec | g
Sumathi Madhu rised ted
Mandal
11 Pittivanipalli
% Malli Chitamur | 13 | 05 | U™ | pepglisheg | Cisconnect | 5,
Guravaiah rised ed
Mandal
Beedu ( No Unautho . .
94 Culture) - 1 0.45 ey Demolished No service
Palli palem _
95 Pakam Vakadu 11 061 | Unautho | popolished | Discomnect | g
Chengaiah Ml rised ed
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. Muttembaka )
gy | eeshmmagli Vakadu 11 g - | UREOED | pntianed (| DWCONRESE | o0
ah rised ed
\J Mandal
Muttembaka ;
97 | PandiKotaish | Chensa Vakadu 11 04 | VNSO oy linheq | Disconbec | .,
reddy rised ted
Mandal
Muttembaka ;
98 hn Kasthuraiah Vakadu 1-1 0.4 Unfaumo Demolished D 545
Subramanyam rised ted
Mandal
Kalluru :
gy || FelvetiResna Vakadu 45-1 g | Unmho | o oligheq | THCOTiEC 353
reddy Mandal rised ted

ACTiON TAKEN REPORT ON AQUA PONDS IN PADARTHYVARI KANDRIGA Village of Chittamur Mandal

Electricity Dept
Action
As per the | taken by
Firsheries the
Name of Departme Fishries Status on
S.No the Father Kddvess Survey Efffln nt Departme | Disconnection PéZSCU
g Aquafarme Name Numbers Ha (Authoris nt ( of Electrical NO
rs ed/ Demolishe Services
Unauthor d or Not
ized) Demolishe
d)
Konduru . Vidya Nagar ; ;
1 YHahnia nl:fxg:(lir:. Kota. 3.4 1.64 UI;iaslézlho Den;ghsh Dlscognecte 150
reddy Y Mandal
Konduru : Vidya Nagar k X
5 B b ;?th::; Kota 5.9 0.4 Ur;iléiého Den;ghsh stco:imecte 189
reddy Y| Mandal
Konduru . Vidya Nagar : .
3 | Krishna rﬁfg:gg Kota 5-3 0.61 U‘;;‘;gho De";gh"‘h Dlscognecw 199
reddy y Mandal
Konduru ; Vidya Nagar 5 5
4 | Krishna | Paxtbia Kota ZUVEE Bl e Dlscogn“te 190
reddy Y Mandal
Beedu (No Unautho | Demolish
; Culture) . g rised ed
6 Beedu (No 8 121 Unautho | Demolish
Culture) ' rised ed
Beedu (No Unautho | Demolish
U Culture) e e rised ed
Mohan s 11- Unautho | Demolish | Disconnecte
8 - Vijayawada 1A,,11-2 0.71 diaial o d 187
Mohan o Authoris | Authorise
9 e vecem Vijayawada | 12-3,4,5 0.68 &d q
WP No:
Mohan = 13- Unautho
10 . Vijayawada 3,2,5,1A 0.94 Hiids 33420/202
Mohan " Authoris | Authorise
11 foimad Vijayawada 13-2,3 0.15 o e
Mohan = 15-4D, Authoris | Authorise
12 Bt Vijayawada 15-6 2.53 ait i
Parwath .
Mallam,chit 16- WP No:
13 Beday Namayan . ¢ ruri 2A,16- gy | SRR | e as g
Venkatara | a Reddy rised
I mandal 2B 21
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Reddy
e . Venkannap . '
14 Valipi Valipi st 17- 0.85 Authoris | Authorise
Seenaiah Ankaiah ’ 2C,2B ' ed d
mandal
- " Venkannap WP No:
15 | Jvelipt | Valipl | jemkota | 18-2B1 | 0.99 | URaUtho | 5345000
Seenaiah Ankaiah rised
mandal 0
i i Venkannap : !
Valipi Valipi 18- Authoris | Authorise
16 Seenaiah Ankaiah alem,kota 2A,2A2 %23 ed d
mandal
i i Venkannap WP No:
15 | o Yo Valipi | e kote 19 0.04 | Unautho | 55,5 /502
Seenaiah Ankaiah rised
mandal 0
18 Valipi Valipi \;i::laﬁg; P 20-1.2 1.19 Authoris | Authorise
Seenaiah Ankaiah ; ’ ' ed d
mandal
g i Venkannap : :
Valipi Valipi Authoris | Authorise
19 Sumraisdi Asskeatish alem,kota 21-5,6 0.75 o d
mandal
. o Venkannap WP No:
20 | . AP Valiph 1 e kota 21 0.93 | Unautho | 404620
Seenaiah Ankaiah rised
mandal 21
o - Venkannap WP No:
Valipi Valipi 22- Unautho
21 | Seenniah | Ankataly | SEMEOE | 45545 | 143 | Ty | 14646720
mandal 21
- iy Venkannap 3 .
Valipi Valipi Authoris | Authorise
22 Saamaial Ankaiah alem,kota 23-2 0.72 ol 4
mandal
Parwath
Reddy Mallam,chit ) ;
23 | Venkatakri Nareyan tamuru 23-2 0.61 Aathgns | Aagloriss
a Reddy ed d
shna mandal
Reddy
il - Venkannap ¢ ;
04 Vah;.:n Vahpl alers kot 03-1 1.12 Authoris | Authorise
Seenaiah Ankaiah ed d
mandal
s s Venkannap ; .
25 Vahp1 Vahp1 alesh ota 04 0.36 Unjautho Demolish | Disconnecte 191
Seenaiah Ankaiah rised ed d
mandal
. A Venkannap , .
26 Vahp1 Vallpl il ke 95 0.08 Un?.utho Demolish | Disconnecte 191
Seenaiah Ankaiah rised ed d
mandal
o - Venkannap ; ;
27 Val1p1 Vahpl alem kot | 27-PL.P2 1.01 Authoris | Authorise
Seenaiah Ankaiah ed d
mandal
) WLk Venkannap 27- WP No:
28 | il | VAPl | alemkota | 123,45, | 335 | URAUTRO | 1336820
mandal 6,8,9,2 21
ACTION TAKEN REPORT ON AQUA PONDS IN RANGANADHAPURAM Village of Chittamur Mandal
Electricity Dept
Name of Autho | Demolis | Statuson
the Father Survey | Exte | rised/ | hed or | Disconnecti | ACQU
S.No Aquaf Marie Address Numbe | nt in | Unaut Not on of QSC
a ersE rs Ha | horize | Demolis Electrical NO
d hed Services




Marri

Balakris

Vidya Nagar

Unaut

1 Siva hna Kota 78-1,2 | 4.35 | horise De}‘l’;ghs D‘sigg“ec 61
. Reddy reddy mandal d
Marri Balakris | Vidya Nagar Unaut Deichis | Discohinse
2 Siva hna Kota 79-B 0.49 | horise Had ted 62
Reddy reddy mandal d
Marri Balakris | Vidya Nagar Unaut Bégiols | Discanmse
3 Siva hna Kota 81-3,4 | 1.21 | horise hed ted 63
Reddy reddy mandal d
Marri Balakris | Vidya Nagar Unaut e T ———
- Siva hna Kota 79-1,2 | 0.78 | horise héd ted 64
Reddy reddy mandal d
; i Mallam Unaut a ;
5 Nalaj.am Mur}ﬂnst Chittamur 79 0.43 | horise Demolis | Disconnec 61
Manjula aiah hed ted
Mandal d
; : : Mallam Unaut ; ;
6 g ala":‘; Mamka’una J | Chittamur | 79 | 0.3 | horise | 2 e;‘;ghs D‘S‘izg“ec 62
L Mandal d
Poluru Mallam Unaut Demolis | Disconnec
7 Bujjamm Chittamur 79 0.4 | horise 64
hed ted
a Mandal d
Vidya Nagar Unaut ; ;
8 Pulgsa Kota 100 3.79 | horise Demolis | Disconnec 56
Kotaiah hed ted
mandal d
Vidya Nagar Unaut d 4
9 Pula'sa Kota 80 1.42 | hierine Demolis | Disconnec 57
Kotaiah hed ted
mandal d
; Mallam Unaut : 4 1467,
jo | Ramanai Chittamur | 91 4.1 | horiss | Dcmolis | Disconnee | o)
ah hed ted
Mandal d m
Ramanai Mallam Unaut Demolis | Disconnec 1458,
11 Chittamur 97 1.56 | horise Malla
ah hed ted
Mandal d m
Sivalanki Vidya Nagar VBRGL | o otis | Disconsies | 877
12 Sl Kota 97 8.1 horise fid el Kogili
mandal d g
Unaut | WP No:
13 Balaji Kota 90 1.56 | horise | 13615/2
d 021
Unaut | WP No:
14 Balaji Kota 92 0.49 | horise | 13615/2
d 021
Gudur Vidya Nagar Unaut | WP No:
15 Subba Kota 92 2.39 | horise | 13615/2
rao mandal d 021
Gudur Vidya Nagar 89- Unaut | WP No:
16 Subba Kota 234 3.11 | horise | 13615/2
rao mandal s d 021
Unaut ; 2
Gopala ; Demolis | Disconnec
17 Kéishna Kota 89-1 0.4 hoalse el ol 60
Unaut 3 .
Gopala s Demolis | Disconnec
18 Relihne Kota 82-1,2 1.52 hoglse Fisd sad 60
Gudur Vidya Nagar Unaut | WP No:
19 Subba Kota 88 3.66 | horise | 13615/2
rao mandal d 021
Purnamal Unaut . . 205,
20 i Kota 87 | 1.99 | horise De;’:ghs D‘S'izgnec Pallam
Venkatas d parthi

9
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ubbaiah
A~
Unaut Demolis | Disconnec 205,
21 Beedu 93 0.34 | horise Pallam
d hed ted :
parti
Seshu Madam Unant Demolis | Disconnec 956,
22 Redd Chittamur 111 0.95 | horise b ted Malla
Y Mandal d m
Mallam Unaut ; ; 957,
23 gefi}é“ Chittamur | 107-1,2 | 2.31 | horise D"g’éghs D"‘”‘fc:fimec Malla
e Mandal d m
Mallam Unaut : : 957,
24 Seshu Chittamur 108 |0.28 | horige | PrTmobs | Dascomneci| oy,
Reddy hed ted
Mandal d m
;s Venkannap Unaut ; :
25 | . Vel alem Kota | 10,102 | 0.66 | horise | Demolis | Disconnec | g,
Seenaiah hed ted
mandal d
e Venkannap Unaut : :
26 | . valipl alem Kota | 9-2,3 | 1.01 | horise | Demolis | Disconnec | g,
Seenaiah hed ted
mandal d
i Venkannap Unaut ; .
o7 Vahpl e Rt 11- I e Demolis | Disconnec 191
Seenaiah 1:2.3 hed ted
mandal d
s Venkannap Unaut : 2
28 Valipi alem Kota 12 1.04 | Bgsiae | Pemelis | Disconnpe | g,
Seenaiah hed ted
mandal d
i Venkannap Unaut ; ’
29 |  Valipi alem Kota 7 | 0.53 | horias,| Demolis | Disconnec | o)
Seenaiah hed ted
mandal d
s Venkannap Unaut A :
g0 | JVeim alem¥ota | 6-1.3.7 | 0.18 | horise | Ponols | Discounec | o,
Seenaiah hed ted
mandal d
Bala Unaut . )
31 | Krishna 84 | 0.4 | horise Deﬁ’;ghs D‘S‘;gg““ 193
Reddy d
Unaut ; ;
M.Ravan : Demolis | Disconnec
32 a Reddy 84 0.76 ho:;se hed sl 193
Maram
WP No:
Reddy Narayan ; y Autho
33 Chiranjee | a Reddy Naidupeta 84-1 3.64 rimnd 13652/2
: 021
vi reddy
Maram
> WP No:
34 | Reddy |Jayarami| noiqoeta | 84-1a | 1.82 | AURO | 13652/
Kasthur Reddy rised
021
reddy
Kami
; 84-1A, WP No:
35 | reddy |Jayarami| w.q.o0i0 | 1p-2, | 1.82 | AUthO | j3550/0
Chandra Reddy rised
2-2 021
Reddy
Purr;ziimal Unaut | WP No:
36 v Kota 85 2.57 | horise | 13615/2
enkatas d 021
ubbaiah
Bala Unaut . .
37 | Krishna 183'4 1.72 | horise De}’l’gghs Dls‘fc:fimec 193
Reddy g d
Purnl?.mal Unaut | WP No:
38 Gunletind Kota 86 3.38 | horise | 13615/2
; d 021
ubbaiah

10
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h}g:;md“ — Unaut | WP No:

89 4oy T sk 4 Naidupeta 85 | 3.17 | horise | 13615/2
~Chiranjee | a Reddy
: d 021
vi reddy
s pilip Venkannap Unaut : ;

Valipi valipi ; Demolis | Disconnec

40 Sesmataly | Kekais alem Kota 1-1 1.11 | horise bl s 192
mandal d

Abstract of the service connections in the unauthorized aqua ponds
which got disconnected.

Sl.No Name of the Village I;Ilo OF MErvices
isconnected
1 Pittivanipalli 39
2 Padartivarikandriga 6
3 Ranganadapuram 16
TOTAL 61

As the remaining service connections which are yet to be
disconnected are in the aqua ponds which are involved in the Hon’be High
Court, AP, Vijayawada, soon after receiving verdict on the above court cases
necessary steps will be taken for disconnection of the electrical services

subject to the outcome of the verdict.
This is submitted for kind information and necessary action.

Yours faithfully

7

Executive Engineer,
Operation, SPDCL

Gudur

14
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e Government of Andhra Pradesh
Panchayat Raj & Rural Development Dept.,
Office of the Divisional Panchayat Officer, Gudur

From To,

Sri P.Venkataramana, M.Com., The District Panchayat Officer,
Divisional Panchayat Officer, S.P.S.R.Nellore District.
Gudur.

Roc. No. 523 / 2021- D, Dated :18.08.2021

Sir,
Sub : Implementation of Hon’ble National Green Tribunal orders-
Issued in O.A.N0.122 of 2020- Instructions issued by the Sub-
Collector, Gudur in the meeting conducted by the Sub- Collector,
Gudur on 03.07.2021- Report Submitted regarding contamination
of drinking water sources with caused due to effluents
discharged from the illegal shrimp culture -Report-Submitted.

Ref: 1. Rc.No.1053/2019, Dated 03.7.2021 of the Sub-Collector, Gudur.

2. Report of the Assistant Engineer, RW.S, Chittamur Mandal Dated
16.07.2021 along with report of issued by the Water quality
monitoring laboratory, Gudur. (Received on 21.07.2021)

3. Statements of the Panchayat Secretary, Mallam and
Ranganathapuram Gram Panchayats of Chittamur Mandal
dated 22.7.2021.

4. Instructions of the Revenue Divisional Officer, Gudur dated

18.08.2021.
@ree@

| submit that, as per the instructions issued by the Revenue Divisional
Officer, Gudur in the reference first cited, the Assistant Engineer, R.W.S., Chittamur
has informed that, out of the Padarthivarikandriga, Ranganathapuram and
Pittuvanipalli villages of Chittamur Mandal, there is no population living in the
Padarthivarikandriga and Ranganadhapuram Vilages. Hence, there is only one
village of Pittuvanipalli is inhabitant with population of 299 as per 2020. Further he
informed that, the said village having one (1) PWS Scheme and source of the
scheme is at 3 Km distance from the village and aqua ponds or shrimp farming area.
The drinking water sample collected at source of the PWS Scheme of the
Pittuvanipalli village and as per the analysis report, the TDS values are in the range
of 1203 mg / lit ; and physical parameters such as color, Turbidity, odor, PH Ranges,
Electrical conductivity all are in safe range and the results indicate that, there is a no
Physical and Chemical parameters are affected due to shrimp culture. He enclosed
the report issued by the Water quality monitoring laboratory, Gudur.

Further, | submit that, | have enquired with the Panchayat Secretaries of
Mallam in which the padarthivari kandriga village is situated and Ranganathapuram
Gram Panchayat, in which the said Ranganathapuram and pittuvanipalli villages are

s Pl s
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i
situated, regarding any instances noticed about the drinking water contamination
and any allegations leveled against the quality of drinking water such as, color, taste
and smell etc., of drinking water supplied by the Gram Panchayats and also any
complaints noticed regarding health conditions of the villagers due to consumption
of drinking water supplied by the Gram Panchayats.

Further | submit that, The Panchayat Secretary, Mallam Gram Panchayat
has informed through his statement stating that, there is no population residing in
1.Padarthivarikandriga 2. Devunikandriga 3.Kothapalem villages and in the
remaining Villages of Mallam Gram Panchayat, i.e.,1. Mallam 2. Kotigunta 3. Sri
Vallipuram 4. Kokkupalem and 5. Jalapeddipalem villages of Mallam Gram
Panchayat, the Ground water is salty in taste and the water in the said villages is not
feasible for drinking purpose and there are no open wells or bore well water is being
used for drinking water purpose. Hence the drinking water is being supplied from the
source from the Bore well at Vakadu Village through pipeline. The area in which the
Prawn culture is cultivating is at 3 Kms distance to the Gram Panchayat and the
water supply pipeline is not passing through the shrimp culture areas. There are no
open wells or bore wells were being used for drinking water purpose in the Gram
Panchayat. Further he informed that, there are no complaints received regarding
contamination of drinking water supplied by the Gram Panchayat.

Further | submit that, the Panchayat Secretary, Ranganathapuram Gram
Panchayat of Chittamur Mandal has informed through her statement stating that,
there are two (2) villages were in the Ranganathapuram Gram Panchayat and out of
the two (2) villages. there is no population residing in the Ranganathapuram village.
The Ground water in the said village is not feasible for drinking water purpose
Hence, the drinking water is being supplied from the Chittamur village through
pipeline and the pipeline for which the supply of drinking water to the Pittuvanipallli
village is not passing through the shrimp culture ponds. The area in which the Prawn
culture is cultivating is at 3 Kms distance to the said village. There are no open wells
or no Bore wells being using for drinking water purpose in the said village. Further
informed that, there are no allegations received against the contamination of drinking
water or quality of drinking water supplied by the Gram Panchayat. Sanitation work
in the said village is also maintaining.

Hence, in view of the report of the Assistant Executive Engineer, RW.S.
Dept.,Chittamur Mandal in the reference first cited, and as per the written statements
of the Panchayat Secretaries of the Mallam and Ranganathapuram Gram
Panchayats of Chittamur Mandal in the reference third cited, | submit that, the
allegation is leveled about Three (3) Villages, i.e., 1. Padarthivarikandriga village of
Mallam Gram Panchayat, 2. Ranganathapuram village and 3. Pittuvanipalli village
of Ranganathapuram Gram Panchayat. But, there is no population residing at
Padarthivarikandriga Village of Mallam G.P.and Ranganathapuram village of
Ranganathapuram G.P, and there is only one village of Pittuvanipallli village having
population and ground water is not feasible for drinking water purpose in that village

ety ke
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and there are no open well or bore well water is being used for drinking water
purpose. The drinking water is being supplied through a pipeline from a Bore well
point situated in Chittamur Village to the Pittuvanipalli village of Chittamur Mandal.
The said pipeline which is supplied drinking water is not passing through the prawn

culture ponds. Further there are no allegations received against the contamination of
drinking water or quality of drinking water supplied in the Pittuvanipalli village of

Ranganathapuram Gram Panchayat of Chittamur Mandal.

Hence, as per the instructions of the Revenue Divisional Officer, Gudur in
the reference fourth cited, it is submitted for kind perusal with a request to submit to
the Hon'ble National Green Tribunal, Southern Zone, Chennai.

Encl : copy of reference 3" cited. M
Yours falthfully,/ \ W

P
M ‘g\
& Divisional anchayat Officer,

@}7 Gudur.

Copy submitted to the Revenue Divisional Officer, Gudur for favour of information.
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It is submitted that the Hon’ble National Jreen tribunal, Southern Zone, Chennai vide
Py

i 33}1‘52 of 2021, Dated 10.06.2021 had directed to submit the detailed report on the

fdllowing point.

The villages Pittuvanipalli, Padarthivarikandriga, Ranganathapuram in that

Pittuvanipalli is only inhabitant with population as per 2020 is 299, the village is having 1
PWS scheme, the source of the scheme is 3 km away from the village and aqua ponds or
shrimp farming area. The drinking water sample collected at source as per analysis report, the
TDS values are in the range of 1203 mg/lit ; and physical parameters such as colour, Turbidity,

Odour,PH Ranges, Electrical conductivity all are in safe range.

The results indicate that there is a no Physical and chemical parameters are affected due

to shrimp culture.

Encloser: water sample report enclosed.
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